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INTRODUCTION 

I, the Chairman of the Estimates Committee "haVing beeIl 
:authorised by the Committee to submit the Report on their bebalf, 
'present this Thirty-second Report on action taken by Government 
'on the recommendations contained in the Tenth Report of the Esti-
"mates Committee (Sixth Lok Sabha) on the Ministry of Bailways-
Passenger Amenities. 

2. The Tenth Report was presented to Lok Sabha on 28th Feb-
ruary, 1978. Government furnished tJieit replies indicating action 
taken on the recommendations contained in "that Report by 30th sep-
tember, 1978. The replies were examined by the Study Group '1' 
'of Estimates Committee at their sitting held on 3rd April, 1979. The 
draft Report was adopted by the Estimates Committee (1978-79) on 
"11th April, 1979, 

3. The Report has been divided into the following Chapters:-
I. Report. 

II. Recommendations which have been accepted by' Govemment. 

III. Recommendations which the Committee do not desire to 
pursue in view of Governments' replies. 

IV. Recommendations in respect of which replies of Govern--
ment have not been accepted by the Committee. 

V. Recommendations in respect of which final teplies of Gov-
ernment are still awaited. 

4. An analysis of action taken by Government on the recommen-
'dations contained in the 10th Report is given in Appendix IV. It 
would be observed therefrom that out of 156 recommendations made 
in the Report, 113 recommendations i.e., 72.5 per cent have been 
;accepted by Government and the Committee do not desire to pursue 
15 recommendations i.e., 9.6 per cent in view of Government's replies. 
"Replies of Government have not been accepted by the Committee in 
respect of 15 recommendations i,e., 9.6 per cent. Final replies of 
Government in respect of 13 recommendations i.e., 8.3 per cent are 
still awaited. 

NEW DELHI; 
April 23, 1979 
Vaisakha 3, 1901. 

'SATYENDRA NARAYAN SINHA, 
Chairm47L, 

Estimates Committee. 
{vi] 



CHAPTER I 
REPORT 

.. 

1.1. This report of the Committee deals with the action taken by-
Government on the recommendations contained in their Tenth Re-
port (Sixth Lok Sabha) on Ministry of Railways-Passenger Amelli-· 
ties which was presented to the Lok Sabha on 28th February, una. 

1.2. Action taken notes have been received in respect 01. 156 
recommendations contained in the Report. 

1.3. The Action Taken notes on the recommendations of the 
Committee have been categorised as follows: 

(i) Recommendations/Observations that have been accepted. 
by Government 

'81. Nos. 4, 7, 10, 12, 15 to 25, 27, 28, 30, 32 to 35, 37 to 38 .. 
41 to 43, 45 to 53, 55 to 58, 60, 62, 63, 65 to 70, 72, 73, 16, 
to 84, 86 to 90, 92, 93, 95 to 107, 109, 110, 112, 113, 114,.. 
116, 118, 119, 122 to 124, 126 to 138, 140, 142, 149 to 151,. 
154 and 156. (Total 113-Chapter II). 

(ii) Recommendations which the Committee do not desire to-
pursue in view of Government's replies 

81. Nos. 8, 31, 36, 40, 44, 59, 61, 74, 91, 117, 121, 125,. 
139, 143 and 153 (Total 15-Chapter III). 

(iii) Recommendations/observations in respect of which 
Government's replies have not been accepted by the· 
Committee 

81. Nos. 5, 6, 9, 13, 14, 54, 64, 85, 94, 141, 144, 145, 148, 
152 & 155 (Total 15-Chapter IV). 

(iv) Recommendations/observations in respect of which. 
Government's replies are of interim nature 

81. Nos. I, 2, 3, 11, 26, 29, 71, 108, 111, 115, 120, 146, 1.7 
(Total 13-Chapter V). 

1.~ 'rhe Committee will now deal with the action taken by 
Government on some of their recommend.ttioDS. 
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Review of Lilt of Passenger Amenities-
(Paras 2, 16, 2.17-8. Nos. 1-2) 

1.5. The Committee had taken note of the fact that the list of 
:passenger amenities as it stands at present indudes items like pro-
vision and improvement of approaches and circulating areas of goods 
.and parcel offices, opening 'Of new flag stations or conversion of halts 
into stations, washable aprons on passenger platform lines etc. 
which could hardly be considered as passenger amenities. The Rail-
way Convention Committee had recommended as early as Man:h, 
1973 that the question whether the provision of such facilities should 
be treated as a part of the normal obligations of the Railways as a 
public carrier or the same should be treated as "Users' Amenity" 
and the expenditure thereon should be debited to the Development 
Fund should be gone into by the National Railways Users' 
Consultative Committee. The Committee regretted that instead of 
implementing the recommendation of the Rallway Convention Com-
mittee which was made as far back as March, 1973 and which was 
accepted by the Ministry of Railways, the Ministry proposed t.u refer 
the matter back to the Railway Convention Committee for their re-
consideration. The Committee recommended that the list of 
passenger amenities be reviewed without delay in consultation with 
the representatives of the NRUCC. They also stressed that only 
those items be retained in the list which strictly constitute~assenger 

. amenities proper and conform to the popular conception of the term 

. 'passenger amenities'. 

1.6. In their reply the Ministry have stated that three items, 
namely, provision of additional foot over-briqges, provision of wash-
able aprons and extension of platforms to accommodate full length 
trains have since been deleted from the list of passenger amenities. 

-The opening of new flag stations or. conversion of halt stations into 
flag stations has also been excluded from the list of paSKtl1ger ameni-
ties. The deletion of the item of additional coaches to compensate 
the loss in seating capacity, is also being considered. The Ministry 
have added that, as recommended by the Committee, the list ot 

'passenger amenities will be reviewed in consultation with the rep-
resentatives of the NRUCC as soon as the Council is reconstituted 
:for the current term. 

1.1. The Committee are ·unlaaPP'Y to note that lDspite of the 
recommendation of the Railway Convention CoDllDittee as far back 
as ilardi, 1973 and their own recommendation in November, 1971 
the li.t of passenger amenities has not been placed -before the Na. 
"'al Railway User~· -CoDSUltative Co1DlD1tte., (NItUCC) for'. 
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review 10 far. The Committee are UDable" undentaD4 the 
reasons for inordinate delay in pladDg the matter before the ~ 
NaUCC. The Committee would like to reiterate that the list e4. 
passenger amenities should be reviewed without delay in consulta-
tion with the representatives of NRUce. As already suggested oaJy 
those items which strietly cOIIStitutepauen.ger amenities proper 
and conform to the popular conception of the term 'Passenger 
Amenities' should be retained in the list. 

Provision of Basic Amenities--(Para Nos. 2.31-33-8. Nos. 5-6) 

1.S. The Committee noted with regret that the Railways had 
failed to provide passenger amenities as per the norms at all the 
stations. Inspite of the recommendation of the Railway Convention 
Committee in their Fourth Report in March, 1973 nO perspective 
plan had been prepared for provision of basic amenities like drink-
in'g water facilities, toilet facilities, waiting halls, proper booking 
arrangements, etc. The Chailtm~, Railway Board had stated in 
evidence before the Committee that it was possible to draw up It 
perspective plan and there was no difficulty about that. The Com-
mittee recommended that immediate action should be taken to pre-
pare such a perspective plan so that within the fu·nds available for 
passenger amenities, the amenities which are needed most in the 
interest of passengers are provided on a priority basis. 

l.9. In their reply, the Ministry of Railways have stated that "a 
time bound pro'gramme was drawn by the Railway administration 
'as far as the basic amenities are concerned. Railways have com-
pleted the prOvision of these basic amenities by 31-3-71. This was 
reviewed in 1977." The Ministry have, however, contended that 
'improvements/augmentation of the basic amenities has to be a 
continuous process as 'there is a steady increase in the passenger 
traffic. With the changing pattern of traffic and difficulty fol' re-
snurces it may not be practical to lay down any long term perspec-
tive plan with defl.n1te priorities.'" 

1.10. The Committee are not I!I8tiafied. with the reply 'furnished 
.by the Ministry. Altho1ll'h the provision of basic amenities on var-
lOllS stations is stated to have been reviewed in 1977, tbe COID-
..uttee have .uotbeea infenned. of the outcome of this J'8View aad 
the follow up action tak~ in this reprd, if any. The CoDUnittee 
are tAP:Pdsetl.:atthe..-eply of the Ministry that "with the chang:iDg 
pattern of traftlc IlIld difllculty of resources it may not be practi-
cable to lay down any long term plan with de6D.ite priorities" for 
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the provision of passenger amenities. This is contradictory to the 
atatemeDt of the ChairmaD, Railway Board JDade before the ec..-. 
mittee that it was possible to draw up a perspeetiV'e plan and dlere 
was DO cWIicalty about that. The Committee eonsider that ia. dle. 
eooUmt of eonatramta of resources it is all' the more necessary that 
definite priorities are laid down for the provisioD of amenities to tJae 
pIUIM!'DpI1I at various stations. They reiterate tbat immedW.e 
action should be taken to prepare a perspective plan. 

Funds for Passenger Amenities (Para 2.46, S. No.9) 
1.11. The Committee pointed out that as compared to revenue-

earnings, the expenditure on Passengers and other Users' Ameni-
ties had worked out to only 0.15 per cent and 0.19 per cent ia 
1974-75 and 1975-76. This could by no means be considered aa ade-
quate for providing amenities to the millions of passengers. The 
Committee recommended that the amount provided for passenger 
amenities should be enhanced considerably and a reasonable 
percentage of earnings from the passengers should be earmarked 
for providing amenities both on the stations and in the trains 
which in no case should be less than Rs. 4 crores related to the price 
level obtaining in 1965. 

1.12. In their reply, the Ministry of Railways have stated that. 
while presenting the Railway Budget for 1978-79, it was announced 
by the Minister for Railways that he was considering t~e question 
of increasing the allotment from Rs. 4 crores to Rs. 5 croret! for 
passenger amenities. The works programme for 1979-80 is being 
framed on this basis. The Ministry have, however, contended that 
keeping In view the fact that all plan expenditure is subject to the 
Government's overall resources position, it is not considered feasi-
ble to earmark a percentage of ell'1'11ings from passengers for ex-
penditure on Passenger Amenity Works. However, the provision 
for additional passenger and Rai!way Users' Amenities scheme. 
will be kept continuously under review trom year to year and eft'orta 
will be made to provide optimum outlays subject to the Govemo; 
ment's overall resources position. 

1.13. The Committee note that the MInIstry have agreed to in-
crease the allotment of funds for passenger amenities from". 4: 
c:rores to Bs. 5 eI'Oft!8. The Committee are, however, not satWled 
with this increase in the aUotment. In 'riew of the faet that ~ 
has been considerable increase in the passenger trafIle .. weB .. 
tile priee level atnee IM5, when the RCC recommended an 1IIaea-
doft of Be. " C'I'Ores for puaengers and 'other RaIlway UMII'I' ameDi-
.. die amount of .. 5 crores ean, by no meaDe, M ecIIII .... 
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.adequate for providiDar ameaitiea to the millioDs of p8Sleapn. 
The Committee therefore, reiterate that the amount PNvWed for 
paueoeer amenities should be considerably enhanced and tbiB 
.should in DO ease be less than as. " crores related to the price leyeI 
obtalniDl iD 1985. 

Accident Compensation Safety and Passenger Amenities 

Fund (Para 2.63, S. No. 13) 

1.14. The Committee found that the Accident Compensation 
Safety and Passenger Amenities Fund had been constituted with 
eftect from 1-4-74 by levying a surcharge on. passenger ticketl • 
.Besides, payment of compensation claims on account of Railway 
accidents, the fund is to be used for improving the safety of travel-
)ing on the Railways and also for providing passenger amenities. 
The Committee had been informed that while allocating funds for 
the annual plan 1977-78 by the Planning Commission, the resource 
availability from this Fund had been taken into account for fudn'g 
~e total Plan outlay. The Committee felt that as this Fund had 
been created out of a surcharge on passenger tickets, it would appear 
to stand on a different footing than other railway funds. The Com-
mittee, therefore, considered that the amount ProPOsed to be with-
driwn out of this Fund especially for passenger amenities should 
be kept outside the allocation of funds by the Planning Commf.s.. 
.man from Development. Fund for passenger Amenities. 

1.15. In their reply, the Ministry of Railways have stated that 
aU expenditure is now broadly categorised as 'Plan' and 'Non-Plan'. 
As expenditure on works irrespective of their source of financing 
will constitute plan expenditure, it may not be feasible to keep 

'''the allocation of funds on passenger amenities from out of the 
Accident, Compensation Safety and Passenger Amenities Fund ou~ 
:Side the allocation of funds by the Planning Commission. 

1.11. The Committee have no objection to the expenditure 011. 
-pauenger amenities works being treated as 'Plan ex:peoditare' and 
aHoeation of funds for these works being made by the Planning 
'Commission. They however reiterate that as the Accident, Cam-
pensation, Safety and Passenget"' Amenities Fund has been ereateet 
by levying a surcharge on passenger tickets it stands on a different 
footing than other raHway funds. Therefore, any amount allottetl 
for pasen .. er amenities out of this fund ."ould be In addition to 
tJ.e anoual aU()(!ation for this purpose from other railway funds. 
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ProvisiOD of Amenities for other RaHway Vsen' out 01 AeddeDt: 
Compensation Safety aDd PasSenger Amenitlft Fund (Para 2.M, 

S. No. 1') 

1.17. The Committee observed that as the Accident Compensa-
tion Safety and Passenger Amenities Fulld had been created out of 
levy on passengers, the incurring of expenditure on providing goods 
platform and the covers over them. out of this Fund did not appear 
to be justified and needed careful reconsideration. 

1.18. In their reply, the Ministry of Railways have stated that 
Railway Convention Committee, 1954 had extended the scope of 
passenger amenities to include amenities for all users of Railway 
transport. Since then there is a combined list of items of amenities 
both for passengers and other Railway users. The cost of all these 
items is charged to Development Fund-I and no distinction' 18 
made whe'ther an amenity pertains to' passengers or to other Rail-
way users. The goods platforms and covers over them provide facili-
ties to the users of Railway Transport, and at the time the Accident 
Com.pensation, Safety at:ld Passenger Amenities Fund was consti-
tuted, these works did not find a place in the list of ameniUs 
chargeable to Develop~ent Fund-I. Tn view of this and as no 
allocation. distinction' is made between a passenger amehity anc{ all 
amenity of other users of Railway Transport, their cost was charged 
to Accident Compensation, Safety and Passenger Amenities Fund, 
even though the Fund was created by a levy on Passengers. 
According to the MiniS'f:ry, the matter has been reconsidered and it 
is felt that the present arrangement may not be disturbed, particu-
larly because of paucity of resources under Development Fund. 

1.19. The Ministry of Railways have however accepted the 
suggestion of the Committee made in paragraph 2.47 of the report 
that there should be separate allotment of funds for amenities to 
'passengers' and 'other Railway users'. The Ministry ha.ve stated" 
that subject to certain adjustments, arrangements are being made 
to bifurcate the outlay on work of the two categories and in-
dicate sepa'l'ately the allotments for 'Passenger Amenity Works' and 
'Works on other Users' Amenities With effect from the Works Pro-
gramme, lm..80. 

t;1O. '!'he Committee find that In J)Ul"51JBnee _their ~­
datiOft mad •. in Paragraph 2.41, the KaIIwa,..kave already . ....-r 
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to bifurcate the outlay GIl passenger amenities works, in two eaie-
pries and iadieate separately allotments for passenger ameniti_~ 
works and works on other users' amenities with eKect from the 
WIOrks programme for 1979·80. In view of this bifurcation of the 
allocation of funds for the two categories of works effected from 
the year 1979-80, the Committee feel that the expenditure on items 
like goods platf~s and covers over them should be met out 01. 
allotments of funds from the Development Fund for other Railway 
u.er.. There is no justifieatiOD for meeting this expenditure from 
Accident Compensation Safety and Passenger Amenities Fund' 
which has been created by levying a .surcharge on passenger tickets 
andthu. stand on a difterent footing than other Railway funds. 

Provision of Lights and Fans-(Para 4.19, S. No. 26) 

1.21. The Railway Board had appointed a Committee in January, 
1977 to review the present minimum standard of lighting in public-
places maintained by the Railways and also lay down the norms' 
for provision of lighting and fans in these places Stressing the need 
for providing adequate lighting and fans in the waiting halls. ~e 
Committee desired that the report of the Committee appointed by 
the Railways should be finaliSe dexpeditiously, and the deficiencies 
that may be found should be made good by all the Railways at all 
the sta.tions within a time bound programme. 

1.22. In their reply (August, 1978) the Ministry of RailwaY' 
have stated that "the review Committee had been requested to 
expedite the report." 

1.23. The Committee are unhappy over the delay in the submis-
Sion of the report by' the Review Committee whic-h was appolDtei 
as early as January, 1977. The Committee desire that the Review 
Committee may be asked fo submit its report within three months, 
if not, already done. A time bound pl'OfP'8JDJl1e may be dr~wn lip 
to make good the deftcienCies in the provision of lightiDg and fans 
in the public places maintained by the RaHways in the light of 
aonDS that may be laid down by the Review Committee. 

FacUlties for Safaiwalas-(Para 4.21, S. No, 28) 

1.24. The Committee recommended that a separate room should' 
be provided at inqlo$Jl.t statiolUl fOl' the Sa,faiwalas to eDeble them-
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$a keep their brooms and other equipments Arrangements for 
.bath and toilet should also be made in this room to enable the 
:safaiwalu to have a wash after finishing their work. 

1.25. In their reply, the Ministry have stated that a similar point 
'was raised by the then Standing Voluntary Help Committee for 
Railways in 1975. This had been examined and the Railways were 
advised to take further necessary action in the matter of providing 
;at important railway stationS a store-room for storage of implements 
and a bath room for washing purposes for the safaiwalas. 

1.21. The Committee regret to DOte that the reply furDished 'by 
the Ministry of Railways is incomplete in as m~h as they have not 
iDtimated the action taken by the Administrative Railways to im-
plement the decision of the Railway Board to provide for the safai-
walas at important raUway statiolls, store room for Iriorap- of 

"implements and a bath room for wash purposes. The Committee, 
nlterate their recommendation .in this regard and like the MlnU-
1ry to ensure that it is actually implemented. by the RaUwa,.. with 
:1DtlmatioD to the Committee. .. 

"1ndication of Coach and Berth/Seats numbers on Tickets-(S. No. 
49, Para S.D) 

1.27. The Committee (1977-78) had been informed that in res-
pect of reserved accommodation the coach and berth/seat numbers 
were written on the tickets. The Committee had stressed that there 
:was need for constant watCh in this regard to avoid inconvenience 
to the passengers and that it should also be ensured that Travelling 

. Ticket Examiners on duty at the stations were courteous and helped 
. the passengers in locating their sc.ats, Prompt and deterrent action 
-should be taken against the officials who fail in their duty to the 
.pauengers. 

1.28. Tn their reply, the Ministry have stated that observations 
of the Committee have been noted. Instructions have been reite-

'.rated to the Railway administrations that the coach and seat/beI'th 
numbers are written legibly on the tickets, Travelling TicKet 
Examiners on duty at the stations are required to l)e courteous and 
helpful to the passen'gers in locating their seatslberths. Cases of 
incivility, rude behaviour, unhelpful attitude to passengers are 
'IJerioully viewed. 

l.lI. It ~ been broagttt to the nottee of the Committee that 
"1he eoach and berths/seat numbers are n:ot written on tlekets In an 
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.... with the nnlt that the puseDCers holding reservation tickets 
.., put ,to a great iDeoavenienee iDloeatiDg their coaches and .. fa. 
'!he Committee would like to stress that mere reiteration of butrac-
.... ' by the Railways would DOt be of much help unless it is ensur-
ed by the Railway authorities that the coach and seat/berth num-
Mrs are invariably written legibly on the tickets and the Travel-
ling Ticket Examiners on duty help the passengers in locating their 
seatslbertbs. It will faeilitate the task of Railway staff in indica-
ting the coach number and that of tbe passenger in locating the 
relevant coaeh If every coach is serially numbered as Coach No.1, 
2, 3 and so on and the serial number of the Coach is dlspla7ei 
prominently on both sides of the coach as well as on the tickets. 

In fact such a Dumberiog on the Coaches Will also be of immense 
help to non-travelling public in locating the right compariment and 
meeting their guests without difficulty. 
Reserva1iOlllJ fJ"Om ''''~ecliat~ 'Stat!ions-(~ra ".S!, S. No. U) 

1.30. The Committee on Reservations and Booking suggested 
introduction of a system providing for the travelling ticket exami-
ners manning sleeper coaches to send advance intimation about 
the vacant berths/seats. The Comm~ttee were informed that the 
Railway had been asked to select important points where the 
facility of trunk line/control phone was available and pass on 
advance information at such points about the availability of berlhs/ 
seats in sleeper coaches. The Committee desired that the system 
should be introduced early at all such stations flO avoid inconvenience 
to the passengers and the scope for corruption. 

1.31. In their reply, the Ministry have stated that the system of 
Travellin'g Tickets Examiners manning sleeper coaches/sending 
advance information about vacant berths/seats in the coach to sta-
tions ahead was tried by some of the Railways but was not found 
feasible due to practical dlfticulltes. Important MaillExpress long-
distance trains generally carry a large number of sleeper coaches. 
Apart from those with confinned reservations, passengers who are 
not holding conftrmed reservations even board the running train 
wiihout the consen't/lmowledge of the train checkin'g staff who 
have to allot a~ailable accommodation during the run of the train. 
It is, therefore, not possible within the short stoppage provided to 
these trains at intermediate stations, to determine and pass on 
infot'mation regarding vacant berths/seats in respect of various 
individual ISleeper coaches on the train. 
208 LS-Z 
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1.32. In the ,Bombay-New Delhi Rajdhani Express, VHF eQuip-
ment with micTowave system has been ·installed which is connected 
to selected points between Bomb!lY and Ratlam. Infonnation 
about availability of accommodation etc. in this train, is passed on 
to stations ahead on this system. 

1.33. The Committee are not saWed with the reply furnished by 
the MhdBtry. It is a matter of common kaowIedare that in the absenee 
of aPace _ormation about the VBeallt berths/seats there is • 
peat coafas.ion and iaeonveaieDee caused te the passea.gers. Thia 
pves rise to seope for corruption ill allotment of seats/berths _-
route in the traba by the travelIinc Ticket Examiners. The Com-
mittee note that m the Bombay-New Delhi Rajdhaai Express infor-
mation about availabUity of accommodation etc. is passed on to 
selected stations ahead on micro-wave system. They would like this 
5ystem to be extended to other important trains aJao to avoid meaD-
venieace caued to the passengers in getting reaervations from inter-
mediate stations and eliminate the scope for corrupt practices. 

Charges for Retiring Rooms-(Para 8.16, S. No. 64) 

1.34. The Committee suggested that in order to iIl,crease the 
occupancy of retiring rooms and to enable the existing accommoda-
tion being used by large number of passengers, the railways 
soould consider fixing the charges for these rooms ern 12 hourly 
basis instead of the present system of charging them at 24 hourly 
basis. 

1.35. In their reply, the Ministry had stated that the allotment of 
retiring rooms at stations is normally made for 24 hours and part 
thereof but the charges are recovered for a minimum of 24 hours. 
Even in the hotels the charges are levied for 24 hours and part there-
of and not for 12 hours. The fixation of charges on 12 hourly basis 
will not only discourage the passengers from using the retiring 
rooms but will also cause inconvenience to them. For the passengers 
desiring to stay for short duration, waiting rooms with adequate 
facilities are already available at railway stations. 

1.36. The Committee are Dot convinced. by the reply furnished by 
the Ministry. The ftxln,r of charges for retiring 'l'OO1dS oil 12 hour],. 
basis whkh would be about half of charges for J4 ho1li'S. would be 
welcomed by those pasSengers who desire to avail themselves of die 
facility of retiring rooms for twelve hoUl"l or lellll .1 Well as thole 
who stay for 'more than 24. hours and less than 36 hours. The C ..... 
mittee are unable to understand how this will diseourace the pM-
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sengers from using the retiring rooms or cause inconvenience to them. 
The Committee therefore, reiterate their recommea.dation that· dae 
Railways should consider ftxinc the charges for these rooms on 12 
hourly hasis instead of the P ..... t system of charging them on K 
hourly basis. 

Provision of Dormitories-(Para 8.19, S. No. 87) 

1.37. The Committee found that whereas the retiring rooms had 
been provided at 254 stations, the donnitory type of retiring rooms, 
which provided accommodation at cheap rates to the trave1lng 
public, had been provided only at 58 stations and were programmed 
for construction at nine more stations. The Committee urged that 
dormitories be provided U'Ilder· a time bound PIVgramme at all im-
portant ~tations where there was established demand for them for 
the facility of the passengers. They also recommended that in future 
when accommodation for passengers' stay at s~~tions was to ~ .ptQ-.. 
vided, the ~mpha8is ShO~1ld be more on dormitory type of accommo-
dation than o'n retiring rooms. 

1.38. In their reply, the Ministry have stated that "Retiring 
rooms I Dormitory accommodatio~ is provided at important stations 
on a programmed basis taking into account the demand B'Ild avail-
ability of funds. The provision of dormitory type of accommoda-
tion is kept in view on the basis of demand from different types of 
clientele, local canditions of the place, availability of comparable 
type of accommodation in the vicinity etc. 

1.39. The Committee find that the reply fu.raished by the Ministry 
is not complete. The Ministry have not informed them of their 
reaetion to the preference being given to provision of dormitories in 
future programme of providing accommodation at the railway 
stations. The Committee reiterate that iD future when aeeom .,.0d8-
tion for ~. stay at stations is to be provided. the emphasis 
should be more on donnitory type of aecommodation than on retir-
ing rooms. 

Catering Services-(Para 10.12, S. No. 85) 

l.~O. Commenting upon the quality of tea/coffee served on the 
railway stations, the Committee observed that it was a general com-
plaint of travelling public thilt tealcoffee served on the Railway 
Stations particularly by the vendors and stalls on platforms was not 
of good quality and taste. The Committee suggested that the Rail-
ways should take the assistance of the Tea Board for procurement 
of good quality of tea, standardisation of inputs and for laying down 
p'roper teclmique for preparation of a good cup of tea. The Railways 
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would do well to take similar assistance from Coffee Board to im-
prove the quality and taste of coffee served to the passengers. 

1.41. In their reply, the Ministry of Railways have stated that 
tea is served on the Railways by catering establishments both 
managed departmentally as well as by private contractors. De-
partmental establishments procure tea from most reliable and re-
puted sources such as Tea Trading Corporation of India (a Govern-
ment Undertaking), Spencers, Liptons, etc. and O'nly standard brands 
of tea are used. Certain expertise has already been gained by the 
Railways in the preparation of tea over the years, and it is not can-
sidered necessary to have further expert opinion 00. this subject. A 
constant watch is kept on the quality of tea served to passengers by 
frequent inspections and surprise checks by officers and inspectors 
of the Medical and Commercial Departments of the Railways and 
defaulters are taken up severly . 

............... , 4 ".~ "........ _ ... 

1.42. The Mh"iistry have' adG.:i! tna~. ~e recommendation of the 
Committee, however, has been noted and instructions to ensure ser-
vice of good tea to the passengers are being reiterated to the Rail-
ways and every effort would be made to ensure service of good tea 
to the passengers by units managed both departmentally as well as 
by private contractors. 

.... 
1.43. The Committee would like to point out that mere reiten-

Don of the instrudioDS to eDSUre service of good tea to the passeng .. 
would not be of much use, unless poeitive steps are taken to imprO'Y8 
the quality of tea/coffee served to the passengers. They are, unable 
to agree with th,.".w of tbe Ministry that certain expertise II .. · 
already been ~.~'by the railways in the preparation of Tea ..... : 
the yean aDd it is· DOt considered necessary to have further expert 
epinion on this subject. Despite the expertise claimed to have beeIl 
,ained over the period by the Ranways, complaints persist that the 
tea/coffee served to the passengers is not of good quality and taMe. 
The Committee, therefore, reiterate that the Railways should take 
assistance of the Tea/Coftee Board for improvin, the quality of 
tea/coffee served to the! passengers. 

Quality of Food-(Para 10.23, S. No. 88) 

1.44. The Committee noted with concern that the quality of food 
served and the service rendered by the catering staff left much to 
be desired. There were general complaints about the food being of 
poor quality and the chapaties, paraunthas being not properly baked 
etc. The Gommittee stressed the need for sustained efforts to pro-
vide to the passengers nutritious, well halanced good quality food 
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prepared and served.in hygienic conditions. There was also need to 
provide adequate number of hot cases and insulated trollies for 
keeping meals hot for service. 

1.45. In their reply, the Kinistry have stated that "this recom-
mendation is accepted. Instructions on these subjects have bee-
.reiterated to all RailwaYL" 

I... The Committee would like to atreiss that iastead. of merely 
reiterating the iDstractions the Ministry of RaIlway. should taU 
ttroper follow up action to ensure that there is a marked lmpro. ... 
Blent in the quality o.f food served on the railwa)'8. 

Quality of Catering-(Para 10.30, S. No. 94) 

1.47. The Committee suggested that the Regional Catering insti-
tutes might be consulted for standardisatio~ of m~~ for meds. with ..... 
a view to providing well-balanced and nutritious food. There might 
be seasonal variations in the menu to include the vegetables of the 
season. The zO'nal Railways Users' Consultative Committee might 
also be consulted about standardised menu and any major changes 
which are ~ought to be made therein. In fact, it would be appro-
priate if the quality of catering al\d the suggestions complaints re-
ceived in respect thereof were reviewed by the National!ZonaIIDivi-' 
sional Railways Users' Consultative Committees as a part of the 
.standing agenda. -;;,.' 

1.48. In their reply, the Ministry have stated that initially, the 
menus for Standard Thall Meals were finalised in consultation with 
the Regional Catering Institutes. The Railways have now acquired 
certain amount of expertise'in this field and every endeavour is 
made to provide well-balanced and nutritious food to the passengers. 
Since finalisation of menu is a specialised function, it is U!lt that the 
present policy may continue as getting these menus approved by 
Consultative Committees would be a long drawn time cO'nsuming 
process and not a practical proposition. Furthermore, a train runs 
from one region to another region and recommendation of a Zonal 
Commi ttee may not find favour in all regions. 

1.'9. The Committee find that the reply furnished by the MiDistly 
is ineomplete. The Ministry have Dot IDformed .bout the seti. 
tak. on their suaeadon to plaee before the Consultative Com-
mittees 8U11'estioDs/complaints reeeived from palleD"" iD. ,.... • 
. 10 the quality of eateriq. ft,ey reiterate that would be appropriate 
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If the quality of catering and. the suggestions/complaints receive4 
fa respect thel'eOf an reviewed. by the Natioaal/Zonai/Divisi0D81 
Railways Users' Consultative Committees as a part of the standiftg 
.pada. 

PasseDger Amenities at Suburban Railways Stations-(Para 11.%7, 
S. No. 141) 

1.50. The Committee noted that the passenger amenities provided 
at the railway stations in sub-ur-ban areas were generally inadequate 
as compared to the need of daily commuters. The existing booking 
windows at these stations were unable to cope with the rush of 
passengers fat peak hours. The lavatories, fans, foot over-bridges, 
covers over platfonns were also not very adequate to meet the re-
quirements of passengers. The Committee suggested that a fresh 
review be made of the passenger amenities at the suburban stations 
with special reference to the needs of commuters of each regionrnd 
ameniti~, ~!'O.vided in adequate measures to meet their requirements . .... - .-... .. ~-"-.~ .. - ,._-,.. ..... 

1.51. In their reply, the Mini~~y have ~tdted· th~~ "~~~gi·.-,:.~U!~k;n 
of existing amenities I facilities is a continuing process. EXisting 
facilities are. periodically reviewed by the Railways who also put up 
a fresh proposals before Zonal Users' Consultative Committee while 
dil!lCUSSing Railways' annual programme for passenger amenity 
works. This committee recommends inclusion of new W9rks in the 
annual works programme according to avaUability of funds. In 
view of the facts mentioned above, it is felt that there appears to 
be no further necessity of a "fresh review". 

1.52. The CODPIIktalIe are unable to agrele with the view of the 
Ministry that .. tiIb· exiBting fadllties. are periodieally reviewed. ~)' 
the Railways. there Is no necessity of a fresh review 01 PaI.orgel' 
amenltles at BuburIIeD statloas. TIle faet'that iupite of IUCb peri0di-
cal .reviews, the amenities provided at sulJurban statiOll8 continue 
to be inadequate, shOW8 that the matter has DOt received due atten-
tion. The Cemmittee, reiterate that a freah review be· made of the 
~gers __ ities at the SUburbaD stations with special reference 
to the needs of the commuters of eam region and am.eaities provided 
In adquate measure to meet their requirements. 

Travel concessions to RaHways Employees-(Para 11.54, ·and 11.55, 
S. Nos. 1(4 and 1405) 

1.53. The Committee 'noted that the Railway employees continued 
to ~oy the privilege of a large number of free Passes and Privilege 
Ticket Ord~s and the value of such Passes andPTOs during 1975-76 
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was RI. 60.46 crores and Ra. 5.48 crores'respectively. The Committee 
were concerned tv find that notwithstanding the recommendations of 
the Estimates Committee, Railway Convention Committee as well 
as the Pay Commissions appointed by Government, the Ministry of 
Railways had continued to allow large travel concessions to Railway 
employees in the form of free Passes and PTOs. The matter was, 
however, stated to have been again taken up for review. The Com-
mittee stressed that these privileges allowed to railway officers and 
staff were not in keeping with the spirit of the present times and 
changing social milieu. There was imperative need for rational is-
ing the number of. PTOs allowed to dift'erent classes of Railway 
Officers and staff. The Committee desired to be informed of the 
concrete measures taken in pur.uance of these recommendations 
about free passes and concessional PrOs in respect of officers and 
staff who would be joining railway hereafter and ~he retir~ railway 
employees. 

1.54. In their reply, the Ministry have 9tated that the grant. of 
travel facility to railway employees is reviewed from time to time. 
This question has again been reviewed OB' tilerecpm~nJ 
made by Third Pay Commission who suggested conSideration of 
curtailment in the travel facilities enjoyed by railway employees. 
In any major industrial undertaking, as in the transport industry, 
the mutual expectations between the organisation and its labour 
are characterised by the unique peoul1arities of the undertaking. 
These expectations shape in the course of the undertaking's history 
into a healthy and m.utual relationship through the problems of 
growth and sustenance they face ~d overcome over long years in 
a mutuality of concern and devotion. Travel concessions to lIle 
employees on Indian Railways have, thus, historic,!llly grown as alA 
integral part of the organisation. Rail, road and air transpon orga-
nisations throughout the world grant travel facilities to their em-
ployees. The travel facilities granted. by some foreign railways are 
even more liberal than on Indian Railways. In this background the 
travel facilities now granted to their employees by the Indian Rail-
ways flowing from a long history of 'Service, will not bear any re-
duction without injury to the balanCed harmony of relationship 
between the organisation and its labour. 11t will be a retrograde 
step and it is considered undesirable to precipitate any reduction 
in the present travel facilities grant.ea. to the railway employees. 

1.55. The Ministry have also informed that it has since been decid-
ed that the persons appointed/promoted to gazetted rank after 1-8-69 
will be i8sued 1ltIt class passes/Pl'Os and Dot first class 'A' which 
would be ~ssued to persons' who were appOinted/promoted or held 
gazetted post prior to 1·8-69. It has also been decided that the 
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employees appointed after l"'~ will be issued first class plBfWA/ 
PTQs when they draw a pay of Rs. 575/- p.m. and above. 

1.56. It has recently been deci~ that railway officers who weM 
previously eligible to take their entire family (wife and children) 
while perfonning journey on dUty would hereafter be allowed 
only two berths on duty and they can take their minor children 
with them but have to manage only in a coupe or two berths. 

1.57. The Committee 8I'e unable to agree with the Miaiatry's 
view's in this regard. For instance why a RaHway Oftlcer perform-
ing journey on duty should be allowed to take his wife or child .. 
tour is beyond eomprehensiOD. They reiterate that these privileps 
(free passes and PTOs) allowed to nIlway oIIlcers and staff are not 
in keepiDg with the spirit of the present times and changing soelal 
milieu and there is imperative need for rationalisin.g the travel faci-
lities allowed to diftereat classes of railway ofticers and sta" 

-' .. II!~~~~. QI:.STATIONS-(Para 1%.'7, S. No. 148) .. 
. '. ~ .. , '. ' . . ., . .. . . 

1.58. Commenting upon the delay in the electrification of sta-
tions, the Committee stressed that the railways should prepare a 
time bound programme for electrification of all stations which had 
electric power in their vicinity so that the benefits of electrification 
was available to the Railways Users' also. ,. 

1.59. In their reply, the Ministry have stated that all efforts will 
be made to prepare a time bound programme for electrification of 
all stations whiCh have electric power in their vicinity, subject to 
the prescribed gUideltnes and a,railability of funds. 

1.60. The Committee filld that the reply furni!';hed by the MiD. 
istry is vague. They have not irtformed the Committee ahout the 
action taken by the Railways to prepare a time bound programme 
for the electrification of stations. The Committee, however, note 
that in his Budget speech on 20 FebrUary, 19'79, the Minister of 
Railways informed Lok Sabha that he had decided to electrify in 
the coming year, all raHway stations not so far electrified' and 
located within a kUometreof an existing power supply line". The 
Committee welcome this announcement, which is in sharp COD-
trast to the vague and laconic reply of the Ministry. They hope 
that the Ministry wUl now take aU aeeeuary ~ to Implement 
the assarance giveft 1ty the MiDlster for the eledrlftcattoa of the 
,faflons d1ll'iDc 19'79-80. I 
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MEDICAL FAcnzro:s-(Para 1%.1', S. No. lIZ) 

1.S1. Commenting upon the medical facUities available to the 
passengers, the Committee felt that generally the passen'genJ were 
not aware of the existence of the medical facilities on the railways 
and it would be helpful if the passengers are infonned about it 
through display notices put up in coaches. 

1.62, In their reply, the Ministry have inter-ali4 stated that iR. 
:regard to publicity of these medical facilities the following para is 
published for the guidance of public in 'the railway time tables 
('Trains at a Glance'-April, 1978). 

"In case any medical aid is required on account of any suddell 
injury or illness please contact the Guard, Conductor or 
Coach Attendant who will arrange for a Railway Doctor 
to attend to supply medicines at the prescribed chargee." 

1.63. The Committee eonsider that mere publication ot_a.pau-: 
graph in railway time table regarding tnedieal Bicf .v81I1lble to tJae 
passengers will n.ot serve the Purpose as all the passengers do aot 
llave the railway Time Table, The Committee, therefore, reiterate 
that it would be helpful jf the passengers are infonned about the 
availability of medical aid through display notices. 

SUGGESTION CARD SYSTEM-(Para 12.2%, S. No. 155) 

1.64. "The Committee suggested that the Railway may through 
suggestion card system ascertain periodically-sav oneein a quar-
ter-the reactions of the passen'gers to the various amenities pro-
vided at stations and in trains and invite their suggestions to im-
prove them further. The reactions and suggestions of the passen-
gers may be particularly invited in re~ard to general cleanliness, 
booking facilities, behaviour of the staff, etc. The Committee also 
stressed that if the suggestion card system is to serve any useful 
purpose, there is need to take proper and prompt follow up action 
in the light of reactions and the suggestions of the passengers. They 
also recommended that the passengers' opinions and the improve-
ments made in the light thereof be brought to the notice of Railway 
Users' Consultative Committees at Divisional, Zonal and National 
levels. 

1.65. In their renly, the Mlnis~ have stated that the Railways 
have already a system of ascertaining the reaction of the paaaengers 
about the deficiencies and defects in coaching stock, food served, 
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services, provided by the Railways etc. 'Suggestions/Complaints 
Books have been provided at all Railway Stations/Reservation 
Offices as well as with the staff in trains where passengers are wel-
come to record their suggestioIlll on the various facilities provided. 
The reactions and suggestions of passengers are examined and 
corrective measures taken to the extent feasible. 

1.66. The Railway USe'rs' Consultative Committees at the Divi-
sional and Zonal levels take· up problems pertaining to the region 
and all suggestions made by members of these committees are exa-
mined and action as feasible taken. Ai the National level, 3 or 4 
important subjects are taken by rotation, to make the discussions 
more purposeful and effective. Any suggestions received from the 
members are examil},ed, and the ~ction taken thereon indicated. 
Ho,,?,ever, any important improvement made in the amenities pro-
vided to passengers is always discussed by Railway Users' Con-
sultative Committees functionin'g at various levels. 

"~"" 1:11. 'fie Q}gmUttee are not satis~ with the Ministry's reply. 
What the Committee J.ad sufiesw was that the' RaUways should 
take . the initiative aDd IJavite comments of the passeagers througla 
the naesti- caN system in regard to various amenities provided 
'by the Railways instead of leaviDe it to the .passengers to reeord 
their suggestioas/eomplaints in the suggestions/eomplaint boob 
provided at raOway stations. The CoJDllrittee ftiterate that the 
railways shoaId thr~ SaggestiOll card system aseert8in periodI-
eaUy the reaetiGlns of the passenpn to the various amenities pro-
YWed at the stations and in trams and to take proper aJUl prompt 
follow up aedon in the light of th'e :reactions and sugreations re-
CeIVed. 

Implementation of Recommendations 

1.68. The Committee would like to emphasise that they attach 
the greatest importance to the implementation of the recommenda-
tions aecepted by Govemment. They would, therefore, urge that 
Govemment should keep a close watch so as to ensure expeditious 
Implementation ef the reeomDlendations accepted by them. In eases 
where it is not possible to·implemen,t the reoommendations in letter 
and spirit for .. y reason, the matter should be reported to the 
Committee in time with reasons for non.implementation. 

1M. The Committee would also like to draw attention to tllar 
eomments made in respeet of the· replies of" Govemment to 
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recommendations at Serial Nos. 52, 70 and 101 (Chapter II). They 
desire that Government should take action in pursuance thereof and 
furnish the requisite information to the Committee, where spedficaJ-
Iy called for. . 

1.70 The Committee also desire that final replies in respect ;;t 
the recommendations contained in Chapter V of this Report may 
.be furnished to the Committee expeditioUsly. 



CIIAPl'BB D 

RECOMMENDATIONS AND OBSERVATIONS THAT HAVE 
BEEN ACCEPTED BY GOVERNMENT -

Beeclmmeadatioa (Sr. No. ., Para No. 2.11) 

The Committee recommend that the list so revised should be 
placed before Parliament. The additions/alterations to the lilt 
whenever made should also be placed before Parliament so that 
Members get a timely opportunity to express their views . 

. Reply of GoverDmeat 

The list of passenger amenities will be reviewed in consultati01'1, 
with the representatives of N.R.U.C.C. as soon as the Council is 

-reooiiSttt"uie4.,fp,r. th~ current t~nn. The revised li9t as also any 
subsequent adcUtic;ns/alteratiom toth@ lis-t 'l:ill be indicated in the 
Budget; documents presented to Parliament so that the Members of 
Parliament get an. opportunity to express their views. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
EC/VI!10 dated ~9-8-78) . 

Recommendation (Sr. No. '1, Para 2.36) 

The Committee note that in order to ensure pr.()vision of certain 
basic amenities in coaches for second ~lass passengers better type 
of second class coaches for long distance superior trains with more 
toilets, fans, cushioned berths and back rests as well as facilities for 
keep:ng the meal-trays, drinking wat~r containers and linen for 
supply to the passengers, are proposed to be introduced. The action 
for bulk manufacture of such coaches would be taken after satis-
factory trails with a prototYPe coach should ~ 'got ready at the 
earliest and after satisfactory trial such coachh should be intro-
duced progressively on all long distance routes to provide better 
service to long distance passengers. 

Reply of Government 

A prototYpe BG II Class Sleeper Coach is being manufactured 
by I.C.F. on a 23.165 metres long Underframe (76 ft.) against the 

20 
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JftI8Ilt standard of 21.336 metres (70 ft.). This innovation is being 
made to ascertain the feasibility of providing extra amenities to the 
pasaen'g'ers wi.th respect to additional bathrooms/tonets and wash 
basins. The prototype is likely to be completed this year and put 
:into service trials' to obtain passenger reaction, alongwith RDSO's 
prescribed investigation. After the prototype is fully proved in ser-
vice action will be taken for series production of this type, of , .. 
coaches in large numbers. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
EC/VIIlO dated 29-8-73] 

Recommendation (Sr. No. 10, P~ra 2.4.7)1 

'The Committee further suggest that there should be separate 
allotment of funds for amenities to 'Passengers' and 'other Rail-
way Users'. The expenditure incurred on these items shoul~ .. _ .~~_>' 
be recorded Bep8rately wiih-aview to p~~tinga-"c1t!af"" pictUre" in 
regard to allotment .of funds and incurrin'g. of expenditure on 
Passenger Amenities as distinct from that on 'Other Ranway Users·, 

Reply of Government 

As regards the recommendation that the expenditure under this 
plan head should be separately allotted for amenities to passengers 
and. for other Railway users, a list of the categories of works falling 
under this Plan head is attached (Appendix I). Certain categories 
()f works like general water supply arrangements, improvement of 
approaches, etc. c~ot be identified exclusively with passen'gers 
or other users. Subject to adjustments in this regard, arrange-
ments are being made to bifurcate the outlay on works of the 
two categories and indicate separately the allotments for Passenger 
Amenity Works aDd works on Other Users' Amenities. This will 
be brought into effect from the Works Programme 1979-80. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
EC/VI/lO dated 29-8-78J 

Recommendation (Sr. No, 12, Para 2.51) 

"The Committee are also surprised to find that in spite of the 
fact that there is a long list of approved works pending for execu-
tion on all railways even for basic amenities, the actual expenditure 
Incurred, on providing passenger amenities by some of 'the Railways 
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c.g. Southern South Central and Northeast Frontier has been lower 
than even the meagre amount allotted to them. The Committee 
cannot help observing that the Railways have not paid serious 
attention to the provision of amenities to the passengers. They 
desire that the reasons for the actual expenditure by some of the 
·Railways being less than the budget allotment be looked into with 
a view to taking remedial measures. The Committee would like to 
be informed of the action taken by the Ministry of Railways in this 
,regard!' 

Reply of Government 

Instructions are being issued to the Zonal Railways to ensure 
that funds allotted Ifor passen'ger amenity works are fully spent on 
works programmed for the particlPar year. Railways are also being' 
instructed to ensure that works required for improving drinking 

"'watersupplyr ~Y.!-!Dries at stations and provision of additional 
booking windows are' given" priontY.· 

[MinistrY of Railways (Rallway Board) O.M. No. 78-BC-
EC/VII10 dated 29-8-78] 

Recommendation (Sr. No. 15, Para No. 2.65) 

The Committee find that the cost of foot over-bridge/sub-ways 
across the railway yards as well as the cost of road over/under-
bridges in replacement of level crossing is bein'g charged to the 
Accident Compensation, Safety and Passenger Amenitfes Fund. 
The Committee have not been informed of any reasons for changing 
the allocation of expenditure on thebe items which were being ear-
lier financed out of the Development Fund. Keeping in view the 
fact that at the time of setting up of the Fund, these items were not 
intended to be provided out of this Fund,tIle Committee consider 
that the matter requires careful re-examination. The Committee 
also recommended that whenever any additions/alterations are 
proposed to be made to 'the list of i terns to be financed out of this 
Fund, the same may be placed before Parliament so that Members 
get an opportunity to express their views. 

Reply of Govemment 
( 

Accident Compensation, Safety and Passenger AemniUes rand 
is to be utilised for payment of compensation, for improving safety 
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of trlNel and on passenger amenities. At the time the fund -w" 
constituted, the followin~ safety items were specifically listed:-

(1) Track ci'l'cuiting or axle counters (including the cost of 
new wooden sleepers); 

(2) Automatic Waming System (AWS); 

(3) Vigilance Control Device; 
(4) Provision of lifting barriers at level crossings; 

(5) Interlockin'g of level crossing gates with signals; 

(6) Provision of Scotch ligl),t of reflective materials on sight-
ing/warnin,g boards; an!! - . 

(7) Such other items as may be added from time to tim.e. 

As a comprehensive list could not be drawn up within a short,. 
-time, it .. res visualised that additi~~al.safe~:r i~~8·!My·-tse· aaaed 
from time to time and hence item No. (7) ibid. Accordingly road 
over/under-bridges in replacement of level crossings and foot-c>ver-
bridges/sub-ways across the railway yards were subsequently add-
ed to the list of safety works chargeable to Accident Compensation, 
Safety and Passenger Amenities Fund. 

2. There have been persistent demands from public through 
MLAs, MPs etc. for provision of foot over-bridges to enable the 
passengers and public to cross frgm one side· of the town to the 
other. In majority of the cases,' nothing much could be done, as 
such works were to be sponsored and paid for by the State Gov-
ernments/or Local Civil Authorities but because of lack of financial 
resources, the State Governments/Civil Authorities were not coming 
forward in the matter. It was in. this background and l:?ecause "the 
foot over-bridges across the railway yards protect the general pub-
lic as well as the railway personnel living in the staff colonies from 
accidents, and becau~e one of the aims to create Accident Compen-
sation. Safety and ·Passenger Amenities Fund was ~ provide addi-
tional safety on the railway, the item of foot over-bridges was Jldded 
to the list of safety items chargeable to this fund. 

3. The cost of roa-1 over/under-bridges in replacement of level 
crossings is shared between the concemed State GovernmenVRoad 
Authority and the Railways. The State Government/ROad Autho-
rity's 'Share of the ~ost is re-imbursed to it from out of the RaUway 
Safety Works Fund. The Railway's portion 01. the cost is presenfly 
being charged to Accident Compensation, Safety and Passenger 
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Amenities .Fund. Prior to the nstit ti . way'. portion of the co u on of this Fund, the Rail .. to Development Fun:_7ixI~f roa~vet~under-bridges was charged penditure on unrem . J an . ocation head which records ex-tiona! eftlciency s.unera~ve proJects for improvement of operll-level . . mce a arge number of accidents take lace crossmgs, the replacement of level crossings b ',', , p at ~der bridges is essentially a safety it d Y road overl tive project f 1m em an not an un-remunera-the constitu.;~nr f pfunrovement of operational effiCiency hence after ...v 0 d the allocati h ment Fund (III) to Accident Com on w~s c anged from Develop .. Amenities Fund. pensatlon, Safety and Passenger 

4. Concurrence of Comptroller and A d' elude foot over bridge/sub ',u ltor Gene'l'al of India to in-over funder brid es in -ways aoross the Railway Yards and road safety items Cha~geabler~~l~::::t o~olevel cr~ssings in the li~t of , , senger Amenities Fund was mpensatlon, Safety and Pas-waters'liJ$Yflthe Railway Con alti~ tacken. . These changes were also ...... .:1 ','.... ...... ven on omnllttee, 1973. adVlileU ,,'a~ . ..a.r.p..g1Ven prIortty. ' 
5. The matter has been re-examined and in view of the position explained above, it is felt that status quo may be maintained. 6. The Committee bas recommended that whenever any aItera-Bons/additions are proposed to be made to the list of' items to be financed out of this fund, the same may be placed before the Parlia-ment so that Members will get an opportunity to express their views. In this connection, it is mentioned. that the additions/alterations as are made in consultation with Comptroller and Auditor General will in future be also speciftcally mdieated in the budget documents pTe-sented to Parliament so that the Members of Parliament get an opportunity to express their vit:'ws. 

[MiniStry of Railways (Railway Board) O.M. No. 78-BC-EC1VII10 dated 29-8-78J 
Beeommendation (81. No. 18,\Para No. 3.18) 

Of all the baSic requirements of the passenger, the need for having adequate drinking water facility at all the stations, big and small,ecarinOt be over-emphas.tsed. The Committee regret to note that the arrangements at the stations in this regard are not satis-factory. It is distressing to find that in spite of the recommend&:tfon. of the Railway Convention Committee, in their First report in De-cember .~2 as well a& in their 4th Report in March 1973, to give top prtoritY" to pro\tide clean and cool drinking water to the travelling public and to augment the faeiUtles in this regM'd at the stations, 
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the matter hal not been given the attention it deaerves. There are 
ieveral works pending execution by varioUl Zonal Railways, for 
rnany years in sorne eases, for providing tube-wells, water-taps or 
water coolers etc. at the stations. The Committee desire that a 
fresh review should be made in regard to water supply arrangements 
at all stations. At large stations having piped water supply there 
should not only be adequate .number of water taps but these should 
also be appropriately located over the entire length of the platform 
so as to easily accessible to all the passengers. , It would be prefer-
able if one water tap/water cooler is provided for every two coaches 
.f a train. The design of the water taps/water coolers be such as 
to facilitate easier supply of water in minimum time and the water 
does not splash on the passengers making use of the water taps/' 
water coolers. 

Reply of Govemmeat 

Drinking water, which is a basic passenger amenity, is supplied 
at all stations. However with the increase in traffic existing faci-, . ~ ._-, 
HUes are beinA augmented ..continuously, _ ,_ ,"_ ,- .-"~ ... , .. " .. ~ 
. The Railways are being asked to make a review and ensure that', 
all works for improving drinkin'g water supply which are included 
in the Works Programme should be completed on Priority. 

Simultaneously, Railways have also been directed to review the 
existing water supply points on the platform and improve them as 
found necessary. 

Action will also be taken to increase the number of taps provided 
along the platform so that travelling passengers in the coaches can 
reach them without much difficulty during the train halt. 

An 'In service' supply of water is provided in certain selected 
long distance fully vestibuled trains with limited stoppa~es like 
Karnataka-Kerala Express, Tamil Nadu Expre~s. Mangalore/Cochin-
Nizamuddin Jayanti Janata Express, BombaY-Mangalore,lErnakulara 
J'anata Expresa/Gitan,ali ExpreaslNavjlvan Express etc. in which 
water containers/thermal urns are provided in coaches includlnl 
leeond class sleeper coaches. ftlled with potable water. These con .. 
..... are mtei! at stations en-rou.te. This arrangement provides 
the facility of drinking water for passengers when the train is on 
the run. 

[Ministry of Railways (Railway J;5oard) O.M. No. 78-BC-EC/VIIt. 
dated 2O-8-78J 

268 LS-3. 
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Beecwnm.,cIation (st. No. 17, Para No. 3.17) 

The CoDllDittee a,lso find that in view of the fact that the length 
of the trains baa tncreaaed and th&re is eenerally overcrowding in 
the ,second class compartments, it is dJftlcult for the passengers to 
avail of water, supply from taps etc. provided on the platforms 
within the short stop~ of the train at the stations. The railways 
have no doubt provided at some of the stations 'Charas? mounted 
on wheels for supply of water to passengers sitting in the compart-
ments. The COmmittee, however, consider that it would be prefer-
able if suitable mobile water trolleys are designed to carry cool 
Water in hygienic conditions for serving to the passengers during 
train halts. 

Reply of Government 

Tberailway administrations are aware of the need for providing 
:v~ drfnking water to the paasellgers on trains. Instructions to 

• ,,~ & • ;'~~r.il'conditions an~ tn 4"nR.ure Dr '11..;""" . f bU maintain tiYilii:.~ ... · --.w' ..... ;::~,. .. , ..... "'",;:;-. ". , . .IT •. 9.\~ a rno e 
water trolleys fitted with 4/6 taps of anti-waste type (spring loaded 
push cock or gravi\,v cock) at important stations exist so that one 
water trolley is available for each alternate coach to ensure ready 
supply of cQo}'drinking water to ~ssengers in coaches anli on plat-
forms. The trolleys are filled with cool drinking water and kept 
ill position on the platforms suffiCiently before the arrival of the 

. train at the places which are marked for the purpose. 

These inatruetions are being reiterated to ensure adequate supply 
of cool drinking water to passengers in coaches and on platforms. 

(Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/IO 
• I dated 29-8-78J 

Reeommendations (st. No. 18, Para No. 3.18) 

The Committee ut'ge that t6p priority be given to making up 
of deficiencies in regW'd to drinking wat~ arrangementsfof the 
pasSengers and a ttme bound programme drawn up 'for the pU'Tpo&e. 

, ", ~ .~. -' rl 

'Reply ofGovemment 

DriBWng water ill aven •• le at all d.le -Utions on th.e Indian Rall-
w8¥ •. Ho~.e".er, the Railway Administrations have been directed 
to review "the existing arrangements and to take urgent steps ~o 
augment the existing arrangements. Among the passenger amenity 
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works, firat priority is gi;ven for improvement to. drinking water 
.supply 'at stations. 

[MiDistryof Railways ,(lWlw,y Board) 0.14. No. 78~C-~/:V1l~1· 
da.ted ~781 

IIecoouDeJlUdoIl (81. Np. II, Par. No. 3.11) 

The Committee also stressthBt it is e&SeI.ltial to maintain. 
hygienic conditions and to ensure supply of uncontaminated cirink-
in.&' water. It may be ,~ureci ;tbJt ~~<>ntainer (Matkas etc.) 
~e properly cleaned and periodically replaced. The glasses used 
tor serving water to the passengers also should be properly washed 
with adequate disinfectants to avoid health hazards. ·The Commit-
tee would urge that frequent inspections be carried out to check 
the observance of hygienic conditions and responsibility for any 
laxity in this regard be pI'omptly fixed to 'have a salutary etfect. 

Reply of Government 
.. ,- _ _" ~_~"""."A 

The observaUons···oftbe· conim,i.!tee'are n~··nu;;;iiwa,. ad-
ministration has always realised the need for providing uncontami-
uated drinking water to the passengers. InBtructions to maintain 
hygienic conditions and to ensure supply of uncontaminated drink-

. ing water exist. These consist of instructing the staff responsible 
for supply drinking water to clean the containers (~atltas) etc. at 
least once a day and also replace them periodJcally to ensu·re c1eanli-
.ess. Passengers are encouraged to use their own glasses Of eon-
tainers to drink water. Wherever railway provides gl888es, instruc-
tions to clean them are also there. Since there is no known disin-. 
fectant which would ensure perfect disinfection of utensils instan-
tenously as required during rushpetiocis, provision of paper 
tumblers on payment of cost price is also under consideration. 

Supervisors and. officers have been given responsibility to eQSure 
that these in5truC.~iOn3 aJ;e follQwed. These ~tr~ctions a~e. ~ 
·r.eiterated once apin that noluity,in .tItia ~sbould.be per-
mitted and responsibiU~ should be fixed in case of default. tornae. 
nry action being taken. 

[Ministry of Railways ,(Railway Board) O.M. No. 78~BC~/Vl/1' 
da~ »:$-78] 

Reeommelldation .(SI. No ..• , Per. No. 3.15) 

~e Committee stress that with themtroduetJon of a number 'of 
Jalt long distance· trains with limited s~page5 en 7'6IUte, it: h~ be--



come all the more necessary to proVide drinking water to the passen-
lers in coaches. They find that the practice of supplying water '.in. 
portable stainless steel <:ontainets in certain selected trains which w&£.. 

litarted in 1970-71 has not been extended to more trains as it was 
stated to have not proved successful. One Of the reasons was stated 
to be that water in these metal containers used to get hot in summer. 
The Committee suggest that the question of proViding ceramic con-
tainers with filters may be considered to overcome this difficulty. 

Reply of Government 
'In Service' supply of water is provided in selected long-distance.-

fully-vestibuled trains with limited stoppages (long non-stop runs) 
in which water containers/thermal urns filled with potable watel' 
are provided in coaches including Second Class Sleeper Coache~. 
These containers are topped up at Stations en route. This arrange-
ment provide!. the facility of drinking water for passengers when 
*he train is on the run. -- Th;flct~'~Q.r_~~2Y!!!o.p"{)J. ~1!.in~ .'N.~er Are ,::')~"~::m-tly re~ 
viewed and augmented as necessary. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC~EC/VI/1(); 
dated 29-8-78} 

'-. 
Recommendation (SI. No. 21, Para No. 3.26) 

The committee urge that the question of providing drinking 
.ater facilities in coaches of all long distance trains should receive 
immed1ate and serious attention of the Ministry of Railways for the' 
eonvenlence of millions of passengers who would very much apre-
date the prOVision of such a facility. 

Reply of Government 

Adequate anangements for supply of drinking water to passen-
,ers in trains have been made at all Railway stations. Watennen 
are deployed to supply drinking ,.,ater to passengers in trains as 
well as on platforms. Trolleys carrying 'Matkas' of cool drinking-
water are also worked from one end of the train to the other to 
serve drinking water to passengers in compartments. 

In addition to abo:ve-mentioned arrangements, an 'In Service" 
supply of water is provided in certain selected long distance fully 
.. estibuled train with limited stoppages in~ich water containers! 
thermal urns filled ",.ith portable water are provided in coaches in-
cludingaecond class sleeper coaches. These containers are tilled 
at stations eft. route. This an-angement provides the facility·of 
"nnking water tor passengers when the train is on the run. 
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The facUitiee for provision of drinking water are constantly r ... 

\Viewed and augmented Be necea&arJ. 

fMinistry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/1' 
dated 29-8-78] 

(Reeommeadation (81. No. 22, Para No. 3.31) 

"The Committee need hardly emphasise that it is not enough t • 
. provide facilities for supply of drinking water to the passengers but 
it should also be ensured that the hand-pumps, tube-wells, water 
taps, water coolers etc. are properly maintained. and break-downs 
attend.-d ,to promptly for rendering dcient servioe parlicularl,. 
;(juring summer." 

Repl, of Govemmeat 

Prompt action is always taken by the Zonal Railways to keep 
'he water supply equipment such as pumps, tube-wells, coolers etc. 

·in good condition. Nevertheless, the Railways have been. ad~. 
once agam to tighten up the· trui1ntAma~ oqanilation So as to en-
sure that there 8'l'e no lapses in their upkeep. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/1. 
dated 2N-78] 

Recommendation (Si. No. 23, Para 3.31) 

"The Committee desire that the !'acords in regard to the e~tent 
"(}f failure of water coolers at each station i.e. the number of dayi, 
·particularly in summer months, when water coolers remain out of 
·-operation should be periodically analysed with a view to taldng f&-
medial measures." 

Reply of Goyemmeat 

Noted. 

,[Ministry of Railways (Railway Board) O.M. No. 78-BC-ECIVIl18 
dated 29-8-78) 

a._dation (SI. No. ~. Para No. "17) 

"The Committee ftnd that the waiting halls provided at most or 
·the stations do not serve fully the needs of the seeond class passen-
gers. Apart from the accommodation provided being Inadequate 
'at many places, the layout of these waitin~ halls is such that theae 
~are In the nature of corridors and are generally misuaed by outsiders 
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aDd beggare t:Lc.. eausing great iDeonvenience to the bona tide pea-
HUgel'll. It was admitted during evidence that the planning of the 
stations in the past did not take care of the third class (now desig-
nated as Second Class) passengers. The Committee stress that a 
survey should be made immediately of all the stations ~d a time-
bound programme drawn up for providing lounges at all important 
stations where a large number of passen'gers have to wait for board-
ing the trains. The layout of these lounges mould be such as to limit 
aceess to only ticket holders and proVide all necessary facilities like 
bath rooms, latrines etc." 

Reply of Government 

Improvements to the eldsting waitblg halls meant for second 
class passengers wherever needed are taken up by the Railway. Ad-
ministration in consultation with the Railway Users Amenities Com-
mittee with which Public opinion is associated. 

··'-;eri'Octt'·~;.". .. ll!'~ ,~.~ .. roAd@ .,~:rl .. ~~E;".em~ip.g WE'itin.g h~t"l by 
the ticket checking staff to prevent their misuse by persons other-
than bona fide passengers. 

Pi'OviSion of waiting lounge with facilities like benches, tailet. 
etc. would be planned at all newly constructed or remodelled sta-
tions. At other stations such an arrllJigement will be made on a 
programmed basis by partitioning a portion of the existing concourse 
where possible. 

In this connection, it may also be mentioned that as· per the 
exuiting practice-- the Administration feels that it would be more ap-
propriate to provide cover oVt.r the platform where the bona fide 
passengers can wait for the train~ an~ also utilise the lavatory faci-
lities available on the platform. A platform shelter serves the dual 
purpose of serving -as a waiting place for the passengers and also 
. protf!ct the passengers from sun and rain while boarding the train. 

Railway Administrations are being asked to conduct survey 
covering this aspect. However, any large scale action will only 
depend on111e availability of adequate resources. 

[Ministry of ltaUways (Railway Board) O.M. No. 78-BC-EC/VIIl~ 
dated 29-9-781 

ti'eeoolmfJDda~CJII (Serlal No. 25, Para 4.18) 

-The Commtttee also desire that there should be adequate pro-
"on of benehel in sl1ch waiting halli. It is surprising to find in, 
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this connec~lon that nco thought has been given to the designing of 
new types of benches to replace the old ~ of cement benches. 
The Committee would urge that design and finish of the benche&' 
provided at the stations should be improved on a priority baaia to 
enhance their utility and paasenger comfort." 

Beply of Government 

Zonal Railways alI'e being directed to make a review of the avail-
ability of benches in the station waiting halls and on platforms to 
make up the deficiencies, if any. 

As regards the design of the bench, in the past various designs 
have been tried. Each Zonal Railway has in fact developed its own 
designs. Out of the various types that have been tried in the past, 
it has been found that concrete benches have greater life and utility 
considering the rough usage to which these are subjected. Lighter 
material was found to get damaged, needing frequent attention and 
repairs. Zonal Railways are, however, been directed to have a lDok 
tinCe agaIii at th~ designs prepared by. them ~ a view to improv-
ing the same. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC1VIIIO 
dated 29--9-78] 

Recommendation (SI. No. 27, Para No. 4.20) 

"The Committee emphasise the imperative need to prOvide sepa· 
rate rest shelters for licensed porters with suitable lavatory and bath-
room facilities so that they do not intrude upon facilities provided 
for bona fide passengers. The Committee are surprised to find that 
in spite of the fact tha.t the need for such shelters has been accepted 
and this has been included as one of the items to be financed out of 
the Accident Compensation Safety &: Passenger Amenities Fund, 
nothing substantial has been done in this regall"d. The Committee 
recommend that urgent steps should be taken to provide rest shelters 
for the licensed porten:: at all important stations. The provision of 
rest shelters should be a part of the station building at all new 
stations, according to a well defined programme." 

Reply of Government 

The Committee's observation is noted. Rest Shelters for licensed 
porters have already been provided at 19 important stations. The 
facility is being progressively extended to otber stations Oft a pro-
.-ammed basta where the number of licensed porters i •• ubstanU.!. 
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~e QIMSRon of providing rest shelters at newly aonstructed 
statIons will also be taken into conalderatton depending upon the 
number of porters required to handle the anticipated passengers 
tra:ftlc. 

[Ministry uf Railways (Railway Board) O.M. No. 78-BC-EC/VII11 
dated. 29-8-7It 

Recommendation (81. No. 28, Para 4.2) 

The Comrnittel! recommend that a separate room should be pro-
vided Cit important stations for the safaiwalas to enable them te 
keep their brooms and other equipments. Arrangements for ba. 
and toilet should also be made in this room to enable the safaiwal. 
to haVe a wash after finishing their work. 

A similar point was raised. by the. then Standing Voluntary Help 
Committee for Railways in 1975. This had been examined and th~ 

.... ~~~ were advised to take further necessary action in the 
matter o{·~.o:-iWpqr~..auwtly J:ltations a Itore l"Oom. fOT 
storage of implements and a bath room for washing purposes fill" 
the safaiwalas. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VII1' 
dated ~'7&1 

Comments of the Committee 

Please see Para 1.26 of the Report-Chapter 1. 

Recommendation (31. No. 30. Para 5.15) 

'The Committee find that in spite of the fact that the provisiOil 
of improved type9 of latrines has been considered to be a basic 
amenity to be provided at. all the stations, there are far too many 
latrines of the dry type even' at the station having piped water 
supply. Appa'l'ently, the Railways hay£> failed to fix relative priori-
ties for vari~ passenger amenities so that the amenities whi'cla 
are needed most could be provided on a priority basis. Considerin~ 
the fact that a!l admitted during evidence, it is mOTe economical to 
go in for flush out latrines taking into account the cost. of providing 
thege Iatri'nes and the saving effected in maintaining them. the Com-
mittee desires that urgent steps should be taken for conversion of 
dry type ()f latrines" into ftush type at all important !flations hav1n~ 
piped water .upply under a time-bound programm~'. 
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By and large, aanitieed latrine. are available at almost all statio" 
where pi})ed water supply is available. 

Instruction!!! were also issued to the Railways in 1960 that in a1I 
new constructiona, dry type latrines should not be provided. There 
are at present about 3,000 stations on the Indian Railways whicll 
have sanitised latrines and according 1.u the availability of fund~. 
more and more stations are being provided with this type of lat-
rines. -

In this connection, the Committee are infonned that guideUnes 
ali laid down by the Railway Convention Committee in 1967 (re-
produced helo\\') are being folloWed by the Railways. 

Improved Type Latrines-According to the stipulations made 
by the Railway Board in 1952, improved type latrines mean fluM 
types latrines where piped water supply is available or aqua privy 
type or bore-hole type where piped water supply is not available 
It this def\nition is to be strictly observed, the latrinsm S latg~ 
number of stations may baveto - 6e~conveHe(i~d'i'he provision 01 
minimum p8S8enger amenities cannot be considered to have heft 
completed until all dry type latrines are replaced by the improvE'ri 
type. The number of stations was given as 717 on the Souther. 
Railway. 551 on the Western Railway and 4.50 on the Northera 
Railway. 

During the Committee's tours a number of Railway administra-
tions suggested that this replacement should be assigned a lower 
priority. It was argued that with the exception of a few statsoDa 
on each Railway, all stations had good dry type latrines which Wf!I'8 
serving the purpose_ Water supply wu not available at hundreds 
of stations to enable the latrines being converted into flush type 
or aqua privy. La'trines at most stations were being used by a 
large number of outsiders and it was di1ftcult to stop this practice. 
If the replacement of latrines was slowed down, the funds can be 
made available for makinJ( up the deficiency of other basic ameni-
ties like waiting halls etc. 

The Committee feel that there is force in this argument and sug-
Rest that the complete replacement of dry type latrines be phased 
over a longer periOd on the Railways concerned. Improved type 
latrines may be confined to important s~t1ons but the arrectr5 ia 
this respect should be pulled up t.mmed1ately." 

[Ministry of Railways (Rallwa~ Board) O.M'. No. 78-BC-ECIVVI' 
dated 29-8-"181 
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Recomme ...... (SI. No. 3Z Para No. 5.17) 

'The Committee conaider it of utmost importance that the Rail-
wa)'8 Ihould take a lead in abolishing the system of carrying the 
night soil on head loads on all stations and convert all dry type 
Jamnea into flush type 01' other improved typea like aoakpitlwitbia 
the mortest possi'ble time.' 

Bepl)" of Govenuneat 

Railway Administration will do their utmost in abolishing the-
system ot carrying the night soil <tl head at all stations and con-
vert all dry latrines into flush type or other improved types latrinee. 
AJJ already mentioned in reply to the Beconunenda:tion No. 30.-
depending upon the availability of funds and in accordance with 
the guidelines laid down by the Railway Convention Committee. 
1967, more and mqre latrines are being included in the Railway 
Works Programme for being converted into sanitised type latrines. 

[M~.~istry of Railways (Railway Board) O.M. No. 7B-BC-EC/VI/ 
10 dated 29-B-78] 

ReeomineD.datiolls (81. No. 31, Para No. 5.18) 

"The Committee need hardly stress the importa.rme of making 
proper arrangements for the cleanliness and maintenance of the 
latrines. They are surprised to find, in this connectio;n, that in 
some places there is only one sweeper or c1earner posted for two 
or three stations. The Committee eonsider that such an arrange-
ment may not meet fully the requirements. There may be at 
leat one person posted at each station for cleaning the latrines 
etc. If necessary, the duties of sweeper may be combined with other 
work like manning of gates, etc." 

:Repl,. of Govenam.8Dt 

The Committee's observatiolUl are noted. At certain road-side 
.. tiona where the tra:ftic dealt with is ligM, one SafaiwaUah .. 
poIIted for more than dne station. 

Instructions haVe been issued. to the Railways to provide one 
safaiwallah at such stations by 'combining-the duties of Iweepel' 
wfth other class IV categories wherever feasible and where .uch 
•• arrangement is not pouible. part-time aweepers may be C!JIlC8.ge4 

[Ministry of Railways (Bailwa, Board) O.M. No.· 78-BC-EC/VII 
.' '10 dated 29-8-78] 
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Beeommemlstion (Sl. No. M Para No. 5.1') 

"The Ccimmittee stress that latrines should be maintained at all 
times in clean and sanitised condition for the convenience of· pas-
aengers. In p81'ticular, care should be taken to see that where flush 
type latrines are provided the flush mechanism is kept in efficient 
workinr order. The Committee also suggest that not only good 
quality of disinfectants, detergents, clea.ning powers, materials etc . 
• bould be issued fGr the efficient cleani:ng of the latrines, but it 
should be ensured by the Supervisory statl concerned that these 
al'e in fact used for that purpose, so that there is no cause for com-
plaint by passengers". 

'Reply 0' GoveJ'DIDeIIl' 

The recommendation has been accepted. ~ructli.ons have 
been reiterated to the Railways, stressing the importance of proper 
maintenanCe at. latrines and equipping the service staff with ade-
quate disinfectants and detergents and the need for Supe~y· 

-Stm!to enS1H'e.that. t.hEuw.n:aateriaIs . .are ~ut .taftrope!' use. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VII 
10 dated 29-8-78] 

Recommendation (SI. No. 3S-Para No. 5.JO) 

The Committee find that generally the latrines are provided at 
the far end of stations. Apart from being inconvenient to the pas-
sengers this rewlts in their being misused by the outsiders. The 
Committee, therefore, desire that steps may be taken to provide' 
latriiles at places which are more easily accessible to the passen-
gers. 

Rep!y of GoVenlme!1t 

The practice of building latrines at the far end of the platform 
was followed in some old constructions. In all new constructions, 
however, latrin&s are provided at more convenient locations. At 
bigger stations these generally' form integral part of the station· 
huUding. 

[Ministry of Railways (Railway Board) Q,M. No. 78-BC-EC/VI/ 
10 dated 29-8-78] 

ReeomnieadatiOil (81, No. IT-Para No. 5,D) 

UIt has been seen that the use of latrines in the coaches during 
the halt of the trains at the stations makea the railway track dirty 
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and it gives toul smell. It is suggested that pucca washable ~JlS 
may be provided at all import.nt stations and arrangements rna 
for theit' regular flushing after the departure of every pauebf6l' 
train in order to keep it clean and free from foul smell." 

Kep!y of Governmetl1t 

According to the availability of funds and adequate water &UP-
ply, washing aprons are being provided at important stations w.e 
passenger trains have long halts. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VII 
10 dated 29-8-78] 

ReeommendatiOD (SI. No. 38-Par. 5.16) 

The Committee are surprised to find that bath-rooms prOVided 
at certain stations are kept locked and the passenger who wanta to 
use them have to obtain the key from the Assistant Station Maner. 
In ~the ... circUDUItances, it is not surprising that the Railways haYe 
found that thi~· fa~ility is not br.mg adequately u,sed. 

Reply of Governmftlt 

Bathing cubicles provided on platforms and bath "rooms pN-
vided in waiting halls/waiting rooms are not generally locbtl. 
Instructions have, however, since been issued to the Railways ~ 
the effect that if bathing cubicles/bath rooms in waiting ~ 
waiting rooms are kept locked at any station. such a practice should 
be discontinued. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/Vl/ 
10 dated 29-8-78] 

Recommendation (SI. No. 39-Para 5.27) 

The Committee suggest that bathing facilitieB be provided at im-
portant stations where' there is sufficient halt of long distance 
trains so that passengers Who have been travelling for many long 
hours may have a quick bath. The bath-rooms may be functional 
haying the minimum flttin~s which are not very costly and 80 
fixed that these are not susceptible to thefts. It is important that 
the bath-rooms are suitably located trom the point of passengers 
convenience and survelliance by the railway security force and 
'Other IlUpervisors to prevent misuse and thefts of ftttings. Suitable 
directional boards may also be displayed on the platforms for the 
information ot travelling passengers. 
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Rep!y of Government 

As per the existing norms, hathings facilities are provided at 
junction or terminal stations where running water is available. One 
shower is provided for every 200 passengers. For the purposes of 
calculating the number of passenl'Iers at a particular stations, the 
yardstick followed is to take 45 per cent of the maximum number 
flf passengers dealt with at anyone time for small stations and 30 
per cent of the maximum number of passengers dealt with at any 
one time for big stations.. 

2. Wherever the number of showers exceeds 2 one--third of the 
number of showers are provided with a door and reserved for the 
Jadies. 

3. These bath-rooms are located at convenient locations. How-
ever, as long distance trains do not stop for very long at stations, 
hath-rooms ,at the platforms will not be of much utility to the 
pa::::~~r.gc~·s tr.avelling in, a train. . .. _ .. -. . ....... ,.-

[Ministrv of Railways (Railway Board) O.M. No. 7B-BC-EC1 VII 
10 dated 29-8-78] 

Recommendation (SI. No. 41. Para No. 5.29) 

The Committee would like to stress that the bath-rooms should 
be kept clean and in proper working order." 

Reply of Government 

The proper upkeep and maintenance of the various passengers 
amenity items at stations as well as in trains is engaging the constant. 
a:itention of the Railways. Frequent checks are Conduc~d by Offi-
cers/Supervisors to ensure that the various passenger amenity items 
are well maintained and that the station premises, etc. are kept clean. 
The deficiencies noticed during such inspections are entered in IJ 

register and the date of rectification is also shown against each item. 
During Divisional Supdt. and General Manager's inspections the 
various amenity items are also inspected. A system of deputing 
OMerly Oftlcers at important stations is also in vogue. These offi-
cials supervise and inspect the various arrangements at the stations 
and in the trains and take immediate on.the--point action on griev-
ances/complaints. Deterrent action is also taken against staff found 
to be lax. A system of granting a 'running trophy' for the best kept 
.«on in the DfvfsfonlZone is also in vogue, to act as an IncentJft. 
Specfal DrIves are also instituted from time to ume. 
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The varioUi passenger amenity items in coaches are fully checked 
by TXRIElectrical Chargeman before the coach is put on the train . 

. Service statf are also provided in certain selected long-distance 
trai~ to attend to any deficiencies on the spot. Actio~ is also taken 
against the staft responsible when defects are noticed. 

It may, however, be stated that deficiencies in coaches are to a 
-.certain extent due to acta of vandalism and tbefta of fittings. While 
action is taken to contain the activities of ,anti-aoctalelements with 
the help of Civil and Police authorities, pubUc cooperation is sought 
for eradication of this evil. 

Instructions have been issued to the Railways to ensure that the 
bat~~m waiting halls, vax:.ious passenger amenity items, etc., are 
mamtalned properly. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
10 dated 29-8-78] 

,.,·ltMemmeDdati~!l (8, ·Nq. 4%, Pan', iUS) 

"The booking and reservation facilities provided at the stations 
particularly at important stations are generally inadequate. The 
long queu.qs at the booking windows is a cammon sight at impor-
tant stations. It is, therefoI'e, essential that these facilities are kept 
under con~I~a.nt review and S~Ii:PS taken to provide additional book-
lng facilities at various railway stations as per the ,requirements". 

Reply of Government 

The booking and reservation facilities provided at railway sta-
tions particularly at important junction stations, are periodical~ 
reviewed and constantly kept under close watch, in order to ensure 
that passenger9 do not wait in the queue for long and there is ne 
Inconvenience to them. 

Additional booking windows are provided at station~ where the 
quantum of passenger traffic dealt with justIfies the same. 

[Ministry of Railways (Railway Board) O.M:. No. 78 .. BC-EC/VII 
. ' 10 ,dated 29~78] 

~clation ,.S.-No. 43 Para'I;16) 

The 'S14pervisory staftat the stations should.also ,ID¥e frequent 
olIecka at the booking/reeervation counters particularly during • 
houts and whenever there is along queue additionalarrMgement. 
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.should be made imllle(ija,tely to' clear the rlISh by opeajngadditional 
Countel's andlor by deploying additional hands. It is also essen-
tial that su.rpJ:iae cbaco are made in. ibis regard by the Superior 
Officers from the Divisi'onaljZonal Headquarters. 

Reply of Government 

The Commi ttee'il ,observations are noted. Instructions already 
exist for taking effective steps to clear the tra1llc during rush hours 
by opening additional counters/deploying additional hands, etc. 
H.owever. the Railways have jjeen directed to take steps to reduce 
the waiting time of passengers at the booking counters and to avoid 
long queues at the counters by opening additional counters or by 
deploying additional hands during rush hours. They have also 
been directed to intensify checks by supervi'sory staff and Officers 
()f Divisions and Headquarters. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
!'Q .. ~!l~~-~ .. --._ ........... . 

Recommendation (SI. No. 45, Para 6.18) 

"The Committee would stress the need to ensure that tickets are 
easily available for reserved accot!lmodation. It is essential for this 
purpose to root out malpractices in ,booking and reservation offices 
and it should be ensured that there is no collusion between unsocial 
elements. unauthorised persons and the railway booking staff." 

Reply of Government 

This aspect was examined by a Parliamentary Committee on 
Booking and Reservations headed. by Shr'i Krishan Kant. To miti-
gate the .difficulties experienced by bonafide passengers due to un-
social activities indulged in by unauthorised persons and other 
anti-social elements in cornering IJf rail accommodation, in certain 
cases in connivance with the railway staff, the following steps have 
'been taken: 

1. The time-limi t for advance reservation has been made 
six months at all stations by all trains, to avoid blocking of 
accommodation by anti-social elements and providing a 
wider choice to bonafide passengers for planning rail 
journeys well in advance. 

2. Efforts are made to reduce the gap between demand and 
supply by introducing, new trains augmenting the loa~ 
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of aiatma traina. ex;tendin. tbaLr l'UDII, inCreasing the fre-
quency of weekly fbi-weekly trains and running holiday 
specials on important routes to clear the traffic. 

3. Checks have been intensifted with the help of anti-fraud 
squads, Vigilance Organisation, Government Railway 
Police and Railway Protection Force to detect anti-
80Cial elements and Railway .taft indulging in malpracti-
ces regarding reservation. Strict action is taken against 
the. dafaulters to improve matters. CBl's assistance is 
taken wherever possible. 

4. Railways have been altered to keep. constant vigil on the 
corrupt and irregular activities at anti-social elements 
and take stern action and effective measures to cOJltain 
the menace. 

2. In order to arrest the activities of unauthorised agents aDd 
ether ~al. elements in cornering of and black-marketing in 
tickets, a proposal is und~~ "'consideration .. ·0£ the Government lo 
amend the Indian Railways Act, to make such acts 8 cognisable 
.ffence. 

3. As a part of the drive to root out malpractices in booking and 
reaervation aftlces, it has been decided that, as a matter of gene-
ral policy, only women should be employed as reservation/booking 
clerks and supervisors in the major booking oftlces, starting with 
the metropolitan cities. 

4. With a view to streamlining the mammoth and complex ope-
ration involved in the matter \Jf reservation of rall accommodation 
in trains, and as a step towards ,greater passenger satisfaction, Rail-
ways are going ahead with computerisation of passenger reserva-
tions in Delhi 8Il'ea as 8 first step. The feasilibity survey is being 
undertaken in collaboration with Electronics Corporation of India 
Limited, Hyderabad, to b~g out the exact qatem conflguration. 

[Ministrv of Railways (Railway Board) O.M. No. 78-BC-EC/VII 
10 dated 29-8-78] 

Reeommenda'llion (SI. No. 4.1, Para 8.1') 

"The Committee suggest that U in the case of reservation oftlce-
.. New Pelhi the reservation counters at important stations should 
diaplay charts showing the route maps of the relevant trains, time· 
of departure of each train and the position in regard to availability' 
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of reservation in each train. The fare for various stations en-route 
may also be displayed for the information of the passengers". 

BeJtly of Gove11lD1ant ...... 

The recommendation of the Committee is noted. 

There is already a system in vogue to show the position of avail-
ability of accommodation at the Reservation Offices at important 
.tations. 

Instrutcions have since been isSued to the Railways that they 
should display route-maps of the ~levant trains and timings of de-
partlN'e of trains, if space is available at the Booking counter. The 
Railways have also been directed to display the fares for selected 
Important stations at a prominent place in the Reservation office. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
ECIVIII0 dated 29-8-78] 

ReeommeDdation (Sl. No. 47, Para 6.20) 

. . The . C.01;tunittee are informed that self prin~g ti~!.~~wiii'" 
machines have ''been '1m~lillledll t" ihipoi71:m.t-S"..tuonsprincipally on 
suburban sections to facilitate booking of passengers. They are, 
however, surprised to find that as the expenditure on these machines 
is charged to passenger amenities. there has been slow progress in 
installing such machines at other stations. The Committee recom-
mend as that as agreed to by the Chairman Railway Board during 
evidence the matter should be urgently reviewed to changing the 
allocation of expenditure on these machines to facilitate provision of 
adequate funds and installation of additional machines at important 
iltatiOns. 

Reply of Government 

The self printing ticket issuing machine, thougb earlier treated as 
an item of passenger amenity chargeable to DF (1), bas subsequently' 
been deleted from the list of amenities for passengers and other Rail-
way Users. Self printing machine is now to be considered as an 
item of unremunerative operating improvement. Accordingly cost of 
such machines, which is likely to be less than Rs. 3 lacs each, will be 
,charged to Open Line Works Revenue. The position has been 
~larifled to the Railways. Instructions bave, also been issued to the 
Railways to progressively extend the installation of such macbines at 
·important stations. 

[Ministry of Railways (Ranway BoaI'd) O.M. No. 78-BC-
EC/VI/IO dated 29-8-78]. 
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lIecoamaeadatioa (II. No. 48, Pan '.21) 

'aPJ'he Committee have been informed that for the facility of the 
passengers, the bogies are numbered and there are signboards on the 
platforms to indicate the position of the bogie. The Committee desire 
that a survey should be carried out in regard. to the actual imple-
mentation of this measure to ensure that as far as possible the faci-
lity 1s actually provided on important trains at large and bU81 
stations." 

Reply of Government 

The recommendation of the Estimates Committee has been noted 
and necessary instructions have been. issued to the Railways. It may 
be men~oned that a survey made in 1977 indicated that the facUity 
in question had been provided on 35 trains and 197 stations. It 18 
gradually being extended to more trains and stations. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
''---.;~. __ . .. _ ~_ 10 dated 29-8-78J 

•.. ", .~.: •• ~.~-. _ ." ........................... ___ • ... .... '4, 

Recommendation (SI. N.. 48, Para 6.22) 

"'!'he Committee have been informed that in re~ect of reserved 
accommodation the coach and berths/seat numbers are 'written OD 
the tickets. Lt has, however, come to the notice of the Committee 
that these are not written legibly in some cases, causes difficulty 
to the passengers in locating their seats. The Committee need. hardly 
stress that there is need. for constant watch in this regard to avoid 
inconvenience to the passengers. It should also be ensured that 
Travelling Tickets Examiners on duty at the staions are courteoua 
and help the passengers in locatin£, their seats. Prompt and deter-
rent action should be taken against the officials who fail in their duty 
to the passengers. The Committee also desire that the Reservation 
Charts should be typed in bold letters and pasted on each reserved 
bogie and at the stations." 

Reply of GoverDDlent 

The observations of the Committee have been noted. Instructiona 
have been reitera:ted to the Railway Administrations that the coach 
and seat/berth numbers are written legibly on the tickets. 

Travelling Tickets ~xaminers on duty at the stations are required 
to be courteous q.nd helpful to the passengers in locating their seatsl 
berths. Cases of Incivility, Tude behaviour, unhelpful attitude to 
passengers are seriously viewed. 
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Beservation chutt are exhibited at specifted prominent plaC81 
like concourse, platforms and coaches well in advance of the depar-
ture time of the train. 

At impo.rtant reservation centres, the Charts are already type-
written in bold letters. It is proposed to procure more number of 
.such typewriters and extend this facility at other important reserva-
.tion o1fices progressively. 

Surprise checks are conducted and stern action is taken against 
delinquent staff in the event of any laxity coming to notice. 

,[MiniaUy of Railways (Railway Board) O.M. No. 78-BC-
EC/VI/IO dated 29.8.78]. 

Comments of the CoJPmittee 

.Please see Para 1.29 of the Report-Chapter I. 

Recommendation (Sl. No. SO, Para 6.23) " 
"The Committee would like the Ministry of Rallwa)!:J:.' te -tm-' 

effective measureS to ehsure that all 'facilities-are' provided to the 
intending passengers to locate their seats in the train easily and there 
is no scramble and running about on the platform in search of the 
seats. They have no doubt that a continuous review of these facili-
ties would be :made to improve upon the arrangements in the light 
of experience gained and difticulties encountered". 

Bepl,. of GOVel'DlDellt 

The observation made by the Committee is noted. 
In order to help a passenger in locating his seatfber1;h number and 

coach number, the following arrangements are prevalent:-
'(1) On various Super fast Express trains whose rakes are fixed, 

seat/berth number and coach nwnber are indicated on the 
jotU'ney ticket itself. 

~(Ii) At train originating stations, Reservation charts are exhibi-
ted at specified prominent places like concourse, platform 
etc., and on the c()ach itself. These charts show the coach 
-number and the position of the coach from the engine. 
The berth/seat number in the IInd class sleepers/Chair 
cars and the compartment in the case of 1st class is also 
-given. After finding out the number of his coach and its 
position from the engine. the passenger cAn locate his 
coach with the aid of platform indication boards provided 
~n platforms or on trains at important stations. 
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(W) .At tm~tant stations, .Reservation Booths have also been. 

. provided. to guide' the passengers. 

(iv) At important reservation eentres, the Charts are typeW1'i~ 
ten in bold letters: It is propoS'ed to procure more num-
ber of such typewriters and extend this facility at many 
more reservation offices progressively. 

(v) In the case of passengers boarding from intermediate sta-
tions, the quota allotted to such stations are provided in a 
nominated coach and the position of this coach from the 
engine is known to the Intermediate station and indicated 
in the Reservation ChaIrt.. 

(vi) At certain important intermediate stations, coach number 
••• .0( ....... E!!..!!&,.~siti.on from the engine are also announced on 

Public Addresssymem.'· - "'" .' 

[Ministry of Railways (Railway Board) O.M .... No. 78·BC'-
ECIVII10 dated 29-8-78] 

Reeom.me~ation (Sl. No. 51, }9ara 6.24) 

It . has been seen that at starting stations unreserved compart-
ments are generally occupied by passengers even while trains are· 
in the yard. This gives rise to mal"practices at certain stations in 
collusion with the railway staff. In order to save waiting passengeN 
of any inconvenience, the Committee feel that empty trains should 
be brought on the platforms with unreserved compartments locked: 
and tbe arrangements made. to unlock them as soon as these 8'1Tiva 
at the platforms. 

Reply Df Goverament 

Instructions exist to padlock all coaches for movement betweelll 
the Platform Lines and Washing Lines. After attentron on Wash-
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~ing Lines, all coaches are re-padlocked prior to the placement of 
.rakes on the Platform Lines, and are unlocked thereafter. 

[Ministry of Railways (Railw.ay Board) a.M. No. 78-BC-EC/VI/ 
, 10 dated 29-8-78] 

Reeommendation (S. No. 52, Para 6.30) 

"The Committee find that difficulties are experienced in regard 
-to reservation from intermediate stations. As admitted by the ~ 
presentative of the Ministry of ,Railways, the telegrams sent for 
reservatIons remain unattended to in many cases causing great in-
convenience to the passengers in getting the reservations. The 
Committee urge that the Supervisory staff at the stations should 
'ensure that all the telegrams received for reservation are promptly 
replied to. The passengers should also be invariably informed 
about their reservations on receipt of the intimation at the interme-
-diate stations." ' 

Reply of Government ,_.~ .... _ ", . 
. . ' ~'" 

The recommendation of 'the Committee 'has 'be~~"~~ied. All the 
'telegrams received at Reservation Controlling Offices are requitoed 
to be attended promptly and replied to within 12 hours of receipt 
thereof in the Reservation Controlling Offices. These teleg!"aml 
:are entered in a separate register maintained for the purpose and 
tlction taken thereon shown in juxtaposition against each item. 
'Where the messages received are considerable, separate Message 
-Clerks are provided for the purpose. Reservation Supervisors and 
Inspecting afficE!!'s cheCk these registers in order to ensure that 
'Prompt action is 'taken. 

Cases of delays on the part of the staff who do not take prompt 
-action on the messages, are viewed seriously and action taken against 
-the staff concerned. Inspecting officials in the course of their ins-
pection also check all these aspects. 

[Ministry of Railways (Railway Board) a.M. No. 78-BC-EC/VI/ 
10 dated 2~78] 

Comments of the Committee 

The Station authorities concerned should exercise surprise and 
frequent checks to ensure that no telegram sent for reservation has 
Temained unattended and unreplied to after 12 hours of its receipt. 

Recommendation (S. No. 53, Para, No. 6.31) 

"The Committee desire that the extension of teleprinter faafiity 
and the courier system to various stations should be expedited to 



46 

avoid inconvenience to the passengers in getting reservations from. 
the intermediate stations. 

Reply of Government 

The observations of the Committee have been noted. 

The courier system between important points and by nominated 
trains has already been introduced. Teleprinter circuits are also. 
available between various impol1!lnt poin1l'J on RailwCl)fS. These 
facihties are being extended between more points prog!'essively. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
10 dated 29-8-78] 

Recommendation (S. No. 55, Par.a 6.33) 

The Committee suggest that there should be a periodical re-
view of the quotas of berths/seats fixed for the intermediate stations 

'-.~.~.J.!t~ volume of actual traffic from each stations. The Rail-
ways should ~itdeavoUF "to-1Xovlue-quuu. of -seats in all classes to 
important stations en-route on the trains in which there is a fairly 

. regular demand and which involve overnight jOUll'1leys. 

Reply of Government 

This is already the practice in vogue. 
~nist!'y of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 

- 10 dated 2~8-78J 

Recommendation (S. No. 56, Para 6.34:) 

The Committee note that 58 out of 66 recommendations made 
in the Approach Paper by the Committee on Reservation and Book-
ing have been accepted by Government. The Committee desires 
that actual implementation of these recommendations in the field 
should be ensured by conducting surprise checks. In 'respect of 
those recommendations which are to be implemented progressively, 
a periodical review should be made in regard to implementation of 
these recommendations to ensure speedy progress in their imple-
mentation. 

Reply of Government 

The Observations of the Committee have been noted and neces-
sary instz:.tctions have been issued to the Railways . 

. [Minist'ry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
10 dated 29-8-781 
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Recommendation No. 57 Para No. 7.14 

The Committee, stress that, if the system of making announce-
ments through public address system is to serve any useful purpose, 
it has to be ensured that the announcements made are intelligible 
and cleady audible to the passengers. It is essential. for this pur-
pose that apart from careful selection of the announcers after pro-
per voice suitability test, they should also be imparted suitable 
trAjnmg in All-India Radio or at the zonal training schools of the 
Railways. There may also be periodical refresher courses follow-
ed by audibility tests to maintain standards. The Railways should 
also review the location of the loud-speakers at the platforms to 
ensure optimum audibility. It should also be ensured that the 
equipment is properly maintained. 

Reply of Government 

Instructions already exist that announcements made on the Public 
Address System should be intelligible and audible to the passengers. 

The . St~ ,~.I:\;Y~8,.!>'pe.~~~.".JJWt3lq,~.;t9.f.,.j,b~1",~ '~n selected as 
announcers~' Before selection, they are given audition test and alBo 
trained in the Zonal Railway Training Schools. 

Special care is taken in locating loudspeakers at suitable places 
and for the maintenance of equipment in working O!'der. The 
observations of the Committee are being brought to the notice of the 
Railway Administrations for taking necessary action. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
10 dated 29-8-78] 

Recommendation No. 58 Para 7.15 

The Committee suggest that besides usual announcements made 
over the public address system, the charges for pO!'terage should 
a]so be announced invariably so that the passengers are saved from 
harassment and over-charging. Suitable announcements about 
catering, dormitory and retiring room facilities and the tariff charges 
therefor should be made at important stations where long distance 
trains halt for sufficient time. • Reply of Government 

Instructions already exist for announcements of porterage cha!'ges, 
catering arrangements and availability of retiring rooms etc. as fre-
quently as possible over the Public Address System wherever avail-
able. These instructions have been reiterated to the railways. 

[Minist!'y of Railways (Railway Board) O.M. No. 78-BC-ECjVI/ 
10 dated ~78J 
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Recommendation No. 60, Para No. '1.1'1 

~ "The Co~ittee recommend that a phased programme may be 
~raWlJ. up for Installation of public address system at important sta-

. tlons which handle a 18'l'ge number of passengers." 
. Reply of Govemm..,nt 

Public Address System is available at 290 stations on Indian 
&Uways. The proposals for the provision of Public Address Sys-
tem alongwith other items of passenger amenities are considered 
by the Zonal Railways in consultation with the Zonal Passenger 
Amenities Committee taking into account the relative importance of 
~he station, traffic dealt with etc. The works approved are included 
In the Annual Works Programme, subject to the availability of 
funds. 

[Minist!'y of Railways (Railway Board) O.M. No. 78-BC-EC/v'I/ 
:.. e. 10 dated 29-8-78] .... -~-... 

-··'-It&-e~epda~on .. _t~~.' ~~:. 62 __ Para N~. 7.19) 

The Committee flndthat the material displayed on close circuit 
TVs installed at some of the stations suffer from the handicaps of 
small letters. The Railways would do well to see that the material 
displayed on these TVs is in hold letters which a'l'e clehTly visible 
and readable by the passengers. 

Reply of Government 

Necessary instructions have been issued (Vide Railway Board 
letter No. 76/W3/WE/8 dated 1-5-78) to all the railways to take im-
mediate steps to review the arrangements made at the various sta-
tions where closed circuit TVs installations have been carried out to 
ensure that material displayed on the T.V. screen is in bold letters 
which would be clearly visible and readable by the passengers. 

[Minist!'y of Railways (Railway Board) O.M. No. 78-BC-EC/Vl/ 
10 dated 29-8-78] 

Recopmendation No. 63, Para No. 8.15 

"The Committee desire that the Ministry of Railways should re-
view the position in regard to the occupancy of the !'etiring rooms . 

. At such stations where the retirins rooma provided are not sj1fficient 

. to meet the demand at the passengers, the question of providing ad-
ditional accommodation for the convenience of the passengers may 
be conSidered. But more important is the need to ensure that the 

! retlrlng rooms -already provided at various 1'tations are utilised to 
the maximum extent possible. The Committee regret to note that 
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"there are still 67 stations where the average occupancy ratio of retir-
ing rooms during 1975-76 was even lower than 40 per cent and at 
-42 stations the net earnings from the retiring rooms was hot equal 
e,ren to the cost of repain and maintenance. Apparently, the 
matter has not been given the attention that it deserves. The Com-
mittee urge that concrete measW'es be taken to improve the occu-
pancy ratio of the retiring rooms to save avoidable loss to the Rail-
ways. and an officer be made specifically responsible in each division 
for ;mproving the position in this regard. Some of the measures 
which can be considered in this cortneption are (1) to give wide pub-
licity to the availability of retiring rooms at these stations through 
announcements; press handouts, etc. (2) to reduce the charges and! 
or to fix concessional rates during ofl'-season period at stations the 
retiring rooms into dormitories, etc. where there is seasonal demand 
'(3) to convert the retiring rooms into dormitories, etc." 

Reply of Government 

.Jn~~".a~" .. .axia.t.. :"""-.,,.f£ilw.ajL,~,,aIae\ll4' ,', "'r~View the 
occupancy ratio of retiring rooms at stations and take necessary steps 
to ensure the utilisation to the maximum extent possible. 

Railways are adopting the following measures to popularise the 
use of retiring rooms at stations:-

(1) Announcements are made about the availability of retir-
ing room.accommodation at the station on Public Address 
System, wherever provided. 

(2) Availability of retiring rooms are exhibited on Notice 
Boards at conspicuous places in station for infonnation of 

, the travelling public. . 

(3) The details of retiring rooms etc. are published in the 
Tourist Time Tables and in the Zonal Railways Time 
Tables. 

(4) The question of reducing the rates is examined for im-
proving the occupation. 

(5) Where the occupancy does not improve despite all these 
measures railways consider possibility of putting retiring 
rOOlIl! to alternative use. 

Since the retiring rooms are under the contTol of Divisions, con-
eemed officers of the division have instructions to keep a watch on 
the proper utilisation. These instructions have been reiterated to 
the railways. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VII 
10 dated 29--8-78] 
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Recommendation No. 65, Para No. 8.17 

"The Committee desire that proper records should be maiD-
tained and constant watch kept on the occupancy ratio, revenue-
earnings from these retiring rooms and the cost of their repairs-
and maintenance etc. so that timely remedial measures can bf.. 
taken tolmprove the position wherever necessary." 

Reply of Government 

Instructions already exist that proper records should be main-
tained and constant watch kept on the occupancy ratio, revenue 
earnings, cost of repairs and maintenance etc. for taking remedial 
measures to improve the position of the retiring rooms. These ins-
tructions have again been reiterated to the Railway Administra-
tions. 

~ , .. ,- -.. ~ '" .. 

[Ministry of Railways (Railway Board) O.M. No. 78-'BC· 
EqVIIIO dated 29-8-78] 

. ............... '. ~ommendation No. 66, Para S.18 . .-.. ...... 

"There is also a general impression that the Railway «"etiring 
rooms are frequently occupied and/or kept reserved for Railway 
Officers and not made available to the passengers. The Committee 

'R '-. 

suggest that it would be better if, at important stations, where 
the Railway officers frequently go on duty and the number of rest 
rooms fOl1' Railway officers is not adequate, a fixed number of beds! 
retiring rooms are earmarked for the use of Railway officers/staff 
and they may not ordinarily occupy the rooms meant for passengers.'r 

Reply of Go\lernment 

Instructions already exist that retiring rooms should not be 
allotted to the railway officers on duty so long as room is available 
in the Rest HouselRest Rooms set apart for the use of railway 
officers and that when there is no accommodation availahle in the 
Rest House or Rest Room, a railway officer may occupy a Retiring 
Room provided it is vacant and no paying passenger has been denied' 
the same. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
. ECIVII10 dated 29-8.78] 

Recommendation No. 67, Para No. S.19 

"The ~ommittee flnd that whereas the retiring rooms have beeD 
provided at 254 stations, the dormitory type of retiring rootnl, 
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which provide accommodation llt cheap rates to the travellin, 
public, have been provided only at ~8 stations and a:e programmed 
for construction at nine more statIons. The CommIttee urge that 
dormitories be provided under a time bound programme at all 
important stations where there is established demand for them 
for the facility of the passengers. tt 

Recommendation No. 88, Para No. 8.20 . 
"The Committee recommend that in future when accommoda-

tion for passengers' stay at stations is to be provided, the emphasis 
should be more on dormitory type of accommodation than on re-
tiring rooms. tt 

Reply of Govemment 

Retirng roomslDOrmitory accommodation is provided at impor-
tant stations on a programmed basis taking into account th«t 
demand and availability of funds. The prOvision of dormitory 
type of accommodation is kept i~ view on the basis of demand .... _ 
from different types. of _~)i~l!te!e..1Q£~~ ,~~~~..!i£!L 2f....tlle-trlaCe,~ a-vau. 
ability of comparable type of accommodation in the vicinty etc. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
.. EC/VII10 dated 29-8-78} 

COMMENTS OF THE COMMITTEE 
Please see Para 1.39 of the Report-Chapter I. 

Recommendation No. 69, Para No. 8.21 

"The Committee note that a separate dOrmitory has been pro-
vided for ladies at Jaipur Station. The Committee welcome this 
step and desire that the question Of extending this f~lity to other 
:important Stations may be considered in the light of experience-
gained." 

Reply of Govel'DlDent 

The average occupation ratio of the dOrmitory with 5 beds for 
Ladies at Jaipur which was opened on 22nd November, 1976 has 
been only 54 per cent. The Railway Administration has been aSKed 
to take steps to improve its utilisation. 

On. the basis of experience gained from this experiment, the 
questIon of extending this facility to other important stations will' 
be considered by the Ministry of Railways. 

[lOnfstry of Railways (Railway Board) O.M. No. 78-BC. 
ECIVI/IO dated 2t-8-78} 
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Bec:ommendatioa No. 70, Para No. S.D 

"It has been observed that the retiring rooms particularly the 
, lavatories and linen in these rooms are generally dirty. The Com--
mittee would like that these. rooms should be attended to and linen 

. therein c~ged and the lavatories· thoroughly cleaned soon after 
they are vacated by an occupant." 

Reply of Government 

The Committee's recommendations have been noted. The ins-
tructions have been reiterated to the Railway Administrations to 
ensure that the retiring rooms should be properly attended, linen 
changed and lavatories cleaned after they are vacated by an 
occupant. 

[Ministry of Railway. (Railway Board) O.M. No. 78-BC-
ECIVIIIOI dated 29.'8.78). 

Comments of the Committee 

The RaliWf-Y" ~uthorities sh.9ultt ensure by frequent inspection 
. visits that instructions issued in regard to maintenance of retir-
ing rooms are actually followed. 

ReeommendatioD No. 72, Para No. 8.30 
"The Committee w~uld suggest:' that, as agreed to during evi-

dence, it would be desirable to provide lockers in retiring rooms/ 
dormitories alongwith each bed for safe keeping of luggage by the 
passengers. The Committee have been infonned, that the South 
Central Railway have provided ward-robe-cum-lockers in the re· 
tiring rooms at Hubli. The Ministry of Railways may examine the 
matter in the light of experience gained with a view to providing 
similar ward-robe-cum-lockers !n retiring rooms and dormitories at 
'important stations:" 

Reply of Government 
Instructions already exist that the occupant of each bed in the 

retiring room' should have a' wardrobe or a portion of wardrobt' 
lockable separately. 

However, the Railways have been advised to examine the feasi-
bility of providing ward-robe-cum-Iocker, as provided at Hubli on 
the South Central Railway with necessary modifications to suit local 
conditions in. the retiring rooms/dormitOries at important stations 
where such a facility is not provided 

, [MinistrY' of Railways . (Railway 'Board)' 'O.M. No. 78-Be. 
'.' EC/VI/IO dated 30-9-'1'8') 



53 
Beeommendation No. 73, Para 8.31 

'''The Committee find that the furniture provided in waiting' 
roomsIretiring rooms! dormitories at aome of the stations is out'. 
moded. As promised by the representatives of the Ministry of' 
Railways during evidence, research may be intensified to evolve 
functional but Dot very costly designs for the furnitwre for the wait-
Ing rooms as well as retiring rooms and dormitories for the best 
utilisation of space and greater passenger convenienee. It may be' 
better to have Zonal furniture design competition for the purpose 
to encourage- innovations. The Committee would like to be inform-
ed of the concrete measures taken to evolve and provide utility furni-
ture at important retiring rooms and waiting rooms as per a time 
bound programme." 

Reply of Govel'DJllellt 

Items of furniture to be provided in Retiring Rooms, Dormitoriel 
and Waiting Rooms etc. have been standardised. However, the, 
design of such furniture has been left to the discretion of the. indivi~. 
dual Zonal Railways to' suit the lbcal·canditiorts.' While procuring. 
the furniture from the trade, the utilitarian aspect vis-a-vis the 
cost is taken into consideration. However, the choice has naturally 
to be Hm.ited to the tyPe/design available in the local market. 
Recommendations of the committee are, however, being circulated 
to the Railways to bear these points in mind while prOCuring fur-
niture on additional or replacement account. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
EC/VI/10 dated 30-9-7SJ 

Recommendation No. 75, Para No. 8.40 

"The Committee find that air-conditioned. retiring rooms have 
been provided at 20 stations and at some of these stations the' 
occupancy ratio was even less than 40 per cent. It is surprising 
that while on the one hand, the Railways have complained of th.,· 
inadequacy of funds for provision of passenger amenities, the 
meagre amount provided therefor should be directed for providing 
air-conditioned retiring rooms which are at best utilised by the 
affluent section of the society while denying funds for several other 
much needed amenities. The Committee are not sure as to what 
extent the air·conditioned retiring rooIIIIS are being used by th4t. 
foreign tourists which was stated to be the main reason for provid,;. 
fng them as gooc1 hotel accommodation is generally available at! 
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:most ol the 20 stations at which such accommodation has been pro-
vided. The Committee, therefore desire that the Railways should 
take these aspects into consideration while providins air-condition-
oed retbing rooms in future." 

Bepl¥ of Govemment 

The Committee's observations are noted. '!be Railways have' 
-been directed to observe the guidelines recommended by the Come 
_mlttee while planning for new air-conditioned retiring rooms. 

[Ministry of Railways (Railway Board) Q,M. No. 78-BC-
EC/VI/I0 dated 30-9-1978] 

Recommendation S. No. 76, Para '.14 

"The Committee need hardly emphasise that proper up-keep of 
the various passenger amenities is as important as their provision. , 

· They, however, find that in spite of the fact that Railway Catering 
~.-~ :pJlJlS~nger Amenities Committee, 1967, had stressed the need 

for an inteistve· dl'ift-'OO" the-··tDrt sf· the Railw~.y:s t~ effect an 
immediate improvement in this regard, there is no appreciable 
change in the position as is evident from the adverse observations 
made in the several memoranda received'" by the CoriUnittee from 
knowledgeable non-officials. The maintenance of lavatories, bath-

-rooms, second class waiting halls/waiting rooms, etc. is far from 
satisfactory. The Committee urge that there is need for sustained 
efforts to ensure that the facilities provided at great expense are 
properly maintained so that there is no complaint in this behalf 
from the travelling public. It is of the utmost importance that 

· apart from regular supervision there are frequent surprise inspec-
tions by the senior officers to lcok into the maintenance of passen-
gers amenities and to ensure expeditious follow-up action on the 
deficiencies noted during such surprise checks. Deterrent action 
should be taken against the staff and supervisors for any laxity in 
maintaining properly and efficiently the basic passenger amenities." 

Reply of Government 

The proper upkeep and maintenance of tlie various passenget'l 
· amenity items at stations as well as in traina is engaging the con-
lItant attention of the Railways. Frequent checks are conducted by 
OfIieersjSupervisore to ensure that the varlouspassenger rftnentty 
items are well maintained and that the station premises, etc. are 
'kept clean. The deficiencies noticed during such inspections are 
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.entered in a register and the date of· rectiftcation is ~ showD 
.against each item. During Divisional Supdt. and. General Mana .. 
ger's inspectioDS the various amenity items are also inspected A 
system o~ deputing Orderly Officers at Impo~t stations is also iD 
vogue. These officials supervise and inspect the various arrange· 
ments at the stations and in the trains and take immediate on-the-

.spot action on grievances/complaints. Deterrent action is also taken 
against staff found to be lax. A system of granting a 'running 
trophy' for the best kept station in the Division/Zone is also in 
vogue, to act as an incentive Special Drives are also instituted from 
time to time. 

The various passenger amenity items in coaches are fully check-
·ed by TXR/ElectI'ical Chargeman before the coach is put on the 
train. Service staff are also provided in certain selected long-
distance trains to attend to any deficiencies on the spot. Action is 
also taken against the staff responsible when defects are noticed . 

• , ....... -, ... ,po~~ •• ; 

It may,' how6ver,beMtelil·thai ~ .• ..i!\-e6&~hes·ire to a 
certain extent due to acts of vendalism and thefts of fittings. While 
action is taken to contain the activities of anti-social elements with 
the help of Civil and Police authOrities, public cooperation is sought 
for eradication o.f this evil. 

Instructions have been issued to the Railways to ensure that the 
. bathrooms, waiting halls, various passenger amenity items. etc, are 
maintained properly. 

[Ministry of Railways (Railway Board) O.M. No. 78-Be-
EC/VI/IO dated 30-9-'7'8] 

Recommendation S. No. 77, Para 9.15 

The Committee note that the electrical and mechanical staft' 
responsible for the upkeep of passenger amenities at the stations 
is under the Senior Supervisors of their respective branches. The 
Committee suggest that as agreed to by the Chairman, Railway 
Board, during evidence, it would be bettcr if all the staff employed 
at the stations for the maintenance of passenger amenities is placed 

'Under the supervisory control of the ,station Supdt./Station Master 
so that he can exercise unified control and can also be held fully 

"responsible for the pr'oper maintenance of these passenger ameni-
ties. 



Reply of Govel'llDlent 

The electrical and mech . l:lf . 
tain big stations to look afteam~~ sta k exclusIvely provided at cer-

senger amenity items at the ~ati:n ufts::i and maintenance of pas-
trative control of the Statio . works under the admiut. 

ensure that the work allotted ~o ~:~~:tendent/Statio? Master to· 
however, the work is of a te h . al promptly carrIed out. Since. 

. c mc nature H"ey d d f 
. rucal guidance of their' ..'..... epen or tech-

respectIve semor supe . 
ensure that the quality of k' I"Vlsors, who also-

. Up eep IS of requisite standards. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-

EQVI/I0 dated 30-9-1978.J 

Recommendation S. No. 78, Para 9.16 
IIIt . 

IS not an uncommon occurrence th t. 
water or proper lighting at a times coaches without. 

. . arrangements and oth b' ' 
amenItIes are attached even fro th t. ~r aSlC passenger 

m!"?~\r~- suggest, that the tr:n eS~p~/1:::dtI/Tr0n aOI! aEtralmi·n. The 
.... .1.. lot n xa nerl 

'"'uu... ••. ---=:-';fJ!e", d.fift. ~&it·~t~e-,.;..;.J· e1':'·!'ffi!1~&l.. W§:YSnsib1e •. / D p 

Conductor (luarasu0u>u ue l~ pc. .. .tv.~"' .. J -.~_. "." ~,~ y,lt)-0 ~~~re 

that the basic and essential amenities for passengers, like water, 

lighting, fans, etc. are available and are in full working order at the 
starting station before the train leaves. Any default in this !regard' 

should be taken serious note of and prompt and deterrent action 

against the officials who fail in their duty. It 

Reply of Government 

The proper upkeep and maintenance of the various passengerlJ 

amenity items at stations as well as in trains is engaging the cons-
tant attention of the Railways. Frequent checks are conducted by 

OfficeI's/Supervisors to ensure that the various passenger amenity 

items are well maintained and that the station premises, etc. are kept, 

clean. The deficiencies noticed during such inspections are entered 

in a register and the date of rect:fication is also shown against each 
item. During Divisional Supdt. and General Manager's inspections 
the various amenity items are also inspected. A system of deputing 
Orderly Officers at important stations is also in vogue. These officials-

supervise and inspect the various arrangements at the stations and 

in the trains and take immediate on-the-spot action on grievances! 
complaints. Deterrent action is also taken against staff found to be 
lax. A system of granting a 'running trophy' for the best kept station 
in the Division/Zone is also jn vogue, to act as an incentive SpeciaP 
Drives are also instituted from time to time. 
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The various passenger amenity items in coaches are fully check-

ed by TXR/ElectricaJ. Chargeman ~ore the coach is put ~ the 
train. Service staff. are also provided In certain selected long-distance 
trains to attend to any deficiencies on the spot. Action is also taken 
against the staff responsible when defects are noticed. 

It may, however, be stated that deficiencies in coache.s are to . a 
certain extent due to acts of vandalism and thefts ot fittlngs. WhIle 
action is taken to contain the activities of anti-social elements with 
the help of Civil and Police authorities, public cooperation is sought 
for eradication of this evil. 

lnstructions have been issued to the Railways to ensure that the 
Dathrooms, waiting halls, various passenger amenity items, etc., are 
_intained properly. 

[Ministry of Railways (Railway Boatd) O.M. No. 78-BC-ECI 
VIIlO dated 39-t-1978] 

Recommendation (S. No. 7t Para t.17) 

The Committee consider that 'lS in ihe case of stat~;.. thae~_ 
should be one overait inchllYge wnOCin"'b'e apptODchJby the passen-
gers in running trains and can be held responsible and accountable 
for ensuI'ing that deficiencies in amenities brought to notice by pas-
sengers :.ore rectified at the earliest. The Committee suggest that the 
system of providing Train Superintendents on important long-dist. 
ance trains to supervise the work of the service staff travelling in 
the trains, as already existing on the Western Railways, may be suit-
ably extended to other Railways. Steps should also be taken to give 
Wide Publicity to this measure through an announcements ave pub-
lic address system, etc. so that the travelling public get to know 
this functionary and can bring to his notice complaints about the 
passenger amenities for immediate and conclusive action". 

Recommendation (S. No. 88 Para t.18) 

The Committee suggest that on such trains on which Train 
Superintendents are not provided, it should be the duty of the Guardl 
Conductor Guard to ensure that deficiencies in passengel' amenities 
brought to his notice by the passengers are rectified without delay 
and to the satisfaction of the passengers". 

Reply of Government 
1. Certain selected long-distance trains having few halts, like the 

TamH Nadu Express, K. K. Express, Gitanjali Express, Nizamuddin-
Kangalore/Cochin Jayanti Janata Express, etc. have already been 
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provided with Train Superintendents and service staff like Etectrt. 
cian, SafaiwaUah, etc. to rectify any defects noticed promptly and to 
keep the compartments clean. 

2. On other trains, any deficiency noticed by Coach Attendants/ 
T.raveIllng Ticket Examiners are brought to the notice of service 
staff on the train, if provided, for immediate rectification. Where 
service stat! are not provided on the train, steps are taken by them 
to get them rectified at the next halting station. Coach Attendants 
are also given basic training to enable them to set right minor defects 
straightaway. The Conductor Guard of the train attends to the con-
venience of passengers and takes prompt remedial action to get any 
~eficiencies brought to his notice rectified. 

3. Instructions have been. issued to the Railways that Coach Atten-
dants/TrEs should keep a p1"oper record of the repairs carried. out 
and bring them to the notice of the Conductor Guard, before the 
train reaches its destination . ........ -

4. At~~ .. a~ iii'tti'iigsut'uOns,-;mnouiicements' over the Public Ad-
dress system are also made regal'ding availability of Safaiwallahs 
etc. at halting stations and that their services are free. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/IO dated 30-9-1978] 

ReeOlDDlell4lation (S. No. 81. Para No. 9.19) 
The Committee suggest that prompt actions should be taken on 

the complaints of the passengers. The information in regard to the 
number and nature of complaints received from the passengers and 
the action taken thereon. may be furnished to the Members of the 
Divisional Users' Consultative Committees at every meetings so that 
these Committees have an opportunity to examine the adequ:;lcy 
of the action taken on the complaints and suggest such further mea-
sures as may be considered necessary in this regard. 

B.eply of Goveanment 

Due attention is paid to public complaints and prompt remedi.l 
follow up action is taken. Suitable targets have also been laid down 
for dealing with various types of complaints and action taken 1s 
communicated to the complainanl ... The observations of the Com-
mittee have been circulated to the Railway Administrations for 
strict comrliance. 

Railways have also been directed tlJ furnish information regard. 
ing the number and nature of complaints received from the paSBen-
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,ers and action taken thereon to the Members of the Divisional Rail-
way Users' Consultative Committees at every meeting. 

[Ministry of Railways (Railway BoaI'd) O.M. No. 78-BC-EC/ 
VI/10 dated 30-9-1978] 

Recommendation (S. No. 82, Para No. 9.26) 

The Committee find that one of the reasons for the deficiencies 
in the amenities provided at the stations and in the trains is high 
incidence of pilferages of electrical and mechanical fittings. The 
Committee, regret to note that in spite of various measures stated 
to have been taken by the Railways the incidence of thefts of mecha-
nical and electr'ical fittings contiilUes to be high, the value of stolen 
mater:al being Rs. 36.37 1akhs in 1975. causing great inconvenience 
to the passengers as well as avoidable loss to the Railways. The 
Committee would like the Railways to intensify their efforts and to 
take more effective measures to minimise the incidence of such theftl 
by further tightening up the security arI'angements, provision of 
more anti-pilferage devices an~. thSQ.lIl..&h.,j~t.~~tv!..gnve. .. ptn'St"'cri:-
minals and re~eivers of'stOl;Ii' pr~perty etc. ' 

Reply of Government 

The following security arrangements have been made to minimise 
the incidence of thefts and pilferages of electrical and mechanical 
fittings at the stations and in the trains:-

1. RPF personnel are deputed for tI'ack patrOlling in vulner-
able sections/places; 

2. Important and vulnerable yards are patrolled round-the-
clock and guarded by armed. RPF personnel; 

3. Staff of Crime InteUigen~e Branches of the zonal Railway. 
and the Central Crime Bureau of Railway Board are de-
ployed to collect crime intelligence with a view to track-
ing down cr'iminals, receivers of stolen property and also 
to orgarUse raids; 

4. Close coordination between RPF and GRP is maintained 
to exchange crime intelligence; 

5. Drives against thefts and pilfer ages are organised on aU 
India basis; 

6. Important platforms are guaI'ded by RPF; 

7. Armed pickets and patrols are posted at black spots anll 
vulnerable sections; 
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8. Efforts to identify the receivers of stolen railway property 

have been intensified and raids are frequently organised 
for the recovery of such stolen property; 

9. Constant . efforts are made to book lmown railway criminals 
under difterent provisions of the law; 

10. Close liaison is being maintained with the Sta,te Police aU-
thorities to curb the activities of criminals operating on 
the railways. 

Tile following measures have been adopted for preventing theft 
ef electrical' fittings:-

-. 

1. Replacement of copper wi!es with aluminium wires; 

2. Substitution of copper and brass components by components 
made of aluminium or mild steel in switch gear~ ant\. other' 
train lighting equipments; 

3. Introduction of brush less alternators on coaching stock in 
.' . ,.~!~ ~y~~iosat type o~ ~yna~oes. which reduces the 

copper content in the machine thereby discouraging the 
theft; 

4. Provision of aluminium field coils in the dynamo in plare 
"-of copper field coils; . 

5. Use of 2" belt (50 mm) in place of 4" belt on slow speed . 
and branch line trains in areas vulnerable to thefts; 

6. Welding inspection covers and other parts of the dynamoel 
with suitable hinges to avoid quick removal and theft; 

7. Welding of fan parts and replacement of copper coils with 
aluminium coils is resorted to. 

The following measures have been adopted to combat the menace 
of theft and pilferage of amenity fittings of coaching stock:-

1. W ~h B08ins 
(a) Wooden slates have been replaced by steel angle; 

(b) Holes for rivets have been drilled at site after 1;xing parcel 
sheet; 

(e) Supports bracket have been rivettedin place of round 
head self. tapping screws; 

(d) Weld material has been fitted in grooves of set screws 
. fitted in the bracket and basin. 
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2. Mirrors 

In order to render the !removal of mitton diftlcult, the JDil'rQr 
is fitted with pop rivets and are completely covered br' 
the panelling. 

3. Wall Protectors 
The incidence of theft of this item was very high, it was te-

placed by anodised aluminium. 

4. Action has been taken in substituting alternative cheaper 
and more robust material for costly and easily pUferre4 
items, especially with regard to- the following amenity 
fittings of the coaches:-

1. Mirror shelf. 
2. Coat hook. 
3. Flushing valve body, handle and spindle. 
4. Lotah shelf. 
5. Mouldings. 
6. Wheel valve. 
7. Shower rose. 
8. Towel bolt. 
9. Towel rail. 

5. In most other cases. amenity fittings are secured by ~ 
rivetting which renders the fittings difficult to be removed. 

6. Apart from the above, there is a regular System of jofDt 
check with the RPF and padlocking of all coaches. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/IO dated 30-9-11n8] 

Recommendation (Sr. No. 83 Para No. 9.27) 

The Committee further urge the Ministry of Railways to ensure 
that the recommendations of the One Man Expert Committee which 
have been accepted. are implemented by the Railways in the field 
expeditiously. 

Reply of Government 

As regards implementation of the recommendatiobB of the One 
Man Expert Committee on Railway Security and Protection which 
have been accepted by the Ministry of Railways, instructions have 
been issued to the Zonal Railways and constant watch is being kept 



on the pace- of progress made in this connection. Some of the re-
commendations which have wide implications are under procell 
wjthcWf.erent btll:DChes of Railway Board/Zonal Railways and other 
Ministries of the Government of India. 

[MiniStry of Railways (Railway Board) O.M. No. 7~BC-EC/ 
VI/IO dated 30-9-1978] 

BecommendatiOll No. 84, (Para 10.9) 

l 'nle Committee note that catering services have been provided 
at 2991 stations and 62 pairs of trains. Out of these departmental 
catering managed by Railways themselves has been provided only 
at 67 stations and 37 pairs of trains and there was partial department-
al catering at 39 stations. Thus major portion of the Catering service 
on the Railwavs is !'endered by the private contractors. In spite of 
general complaints about catering services, it appears that depart-
mental catering has been by and large rendering comparatively 
aomewhat more satisfactory service to the travelling public than 
the private contractors. The Committee. thetefore, feel that in order 

-;-pro~~ ~,,~ ~a~n.g .. service . to the passengers it may be better 
to extend the departmental catering on the Railways in a phased 
manner to other large/important stations and important long dis-
tance trains. 

Reply of Government 

Departmental catering managed by the Railways themselves was 
iDtroduced on all the Zonal Railways in 1955 on the re~ommenrla­
tion of the High Power Committee (1954) headed by the then Deputy 
lrtinister, Shri O. V. Alagesan. The departmental caterln~ has bP.en 
~pvided at certain important stations and on important train on:y. 
sO· as to set a standard to be etoulated by private caterers operating 
on the railways. It is extended selectively to other stations and trains 
taking into consideration the imporlanre of the station. the quality 
aDd standard of service, commercial viability, etc. Departmenhl 
catering is also introduced at such stations where catering by con-
tractors is not found to be satisfactory. 

fMj.nistry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/lO dated 30-9-1978] 

Recommendation No. 8t (Para No. 10.13) 

In reg::.lrd to cold drinks also the Committee sug~est that quality 
~ld drinks bottled by concerns of repute approved by Government 
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may be preferable served by catering units, tQ avo:id health hazards, 
care may also be taken to see tha~ ordinary 'sharbat', 'shikanjibih' 
etc. sold by the vendors is prepared and served in a hygienic man-
ner, free from any contamination and health hazard. There is need 
not only to exercise quality control on the inputs but allo to make 
ihe vendors fully conversant with hygiemc methods of preparatiol'1 
of the cold drinks and of washing properly the glasses in whjch these 
are served." 

Reply of Gove'.rDmeDt 

The recommendation has been accepted and necessary instruc-
tions J,ave been issued to the Zonal Railways in the matfer. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/tO dated 30-9.1978] 

Recommendation No. 17 (Pua No. 10.14). 

The Committee attach importance to these recommendatiuns in 
the interest of health of travelling public and would like to be inform .. 
eel with'in six months of the concrete measures taken to bring about 
improvement on a sustained basis. .' 'Ill ........... :' "lII"'.-f-

".. . '"" ... ' ... .,. .... d .~ .... ~""""~"'!'I~I1'}~~""~"'~~~~"'.::'''~IM~t'·4B''~ .. ~ 
Reply of Govenment 

Measures taker. o-n the various recommendations of the Eestf-
IIUltes Committee for improvement in the Catering Service on the 
Railways have been advised to the Committee recommendation-wise. 

[Ministry of Railways (Railway Board) O.M:. No. 78-BC-EC/ 
VI/tO dated 30-9.-1978] 

Recommendation (No. 88 (Para No. 11.23) 

The Committee are concerned to note that the quality of food 
.erved and the service rendered by the catering sta1! leaves much to 
De desited. There are general complaints about food being of poor 
quality and the chapaties/parGunthas being not properly baked, etc. 
The Committee stress the need for sustained efforts to provide to the 
passengers nutritious, well balanced good quality food prepared and 
Iel'Ved in hygienic conditions. Thete is also need to provide ade. 
quate number of hot cases aDd insulated trolleys :tor keeping meat. 
hot for service. 

Reply of GovEnilDent 

This recommendation is accepted. Instructinn! on these SUD-
jects have been reiterated to all Railways. 

[MiniStry of Railways (Railway Board) O.M. No. 78-BC-ECf 
VI/lO dated 3()..9-l978} 



COlllllleats of the Committee 

Please see Para 1.46 of the Report-Chapter I. 

Bec:ommeadation No. 89 (Para No. lo.Z') 

In so far the quality of food is concerned, the Committee suggest 
that it would be better to lay down specifications tOl various item. 
with the advice of experts and to make use of 'agmark' and other 
quality ingredients for preparing meals, snacks et('. obligRtory. In. 
order to ensure quality it would be desirable to obtain these ingre-
dients, as far as possible. from public undertakings or other Gov-
ernment approved organisations. For instance. t11e pulses, condl-, 
menta etc. may be purchased from Super Bazars, milk, hutter etc. 
from Government dairies Or other dairies of repute and bread frma 
Modem Bakeries, etc. It also needs to be ensured that instructions 
iSSUed in this regard are actually followed. 

Reply of Gove,mment 

·Th~ .. , recommendation has been accepted and instructions have 
been iss~·tO th! Ratlways tofQUoW the above instruC'tions to the 
extent the reliable sources of supply are readily available 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/tO dat.~ 30-g...19'18] 

RecommeadatioD No. 90 (Para No. 10.25) 

''The Committee has been informed that genpraEv materials used 
lor cooking are purchased in bulk under a warranty ~rom the sup-
pliers. Samples are drawn from such supplies and sent re-
gularly to the nearest l'aUway laboratory or to the central 
food laboratory or laboratories of any medical colleges in 
that area for analysis regarding adulteration. The Committee would 
like such samples to be taken and analysis carried out mere frequen-
tly and extensively in the interest of ensuring qU:1HtJ; inputs. The 
Committee stress that if as a result of such analyc:is, tl:e material is 
found to be of substandard or adulterated, penal f,llow up action be 
taken against the suppliers like forfeiture of security Jeposit, action 
under Prevention of Food Adulteration Act, etc. to act as a deter-
rent. 

Reply of Gov.-nment 

The recommendation has been accepted and instructions have 
been tsmed, to the Railways for implernentatinn. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/to dated 30.g...1978] 



es 
........ m .. datioa No. II (Para N~ 10.17) 

"The Committee note that the Railways have introduced a sys-
tem of distributing suggestion carda to the passengers to ascertain 
their reactions to the catering and other amenities provided by the 
Railways. The Committee would, however, stress that the efficacy 
of the system would depend largely on the objectivity and statisti-
cal method of distributing cards to genuine travellers of all claues 
particularly Second Class to ascertain their genuine reactions and 
on taking proper follow up action to improve catering services." 

Reply of Government 

The recommendation has been aCcepted and necessary instru .. 
tions have been issued to the Zonal Railways. 

fMinistry of Railways (Railway Board) O.M. No. 78-BC-EC/Vljl. 
dated 30-9-19'78) 

Beeommendatio,n N.OoN .. (I:-lI.I'a_ No .. 10.28.) 

The Committee consider that in providing catering services, th. 
Railways should aim at providing tasty and wholesome fOOd whiclll 
would meet the requirements of an average passenger rather than 
providing a large number of fancy dishes to cater ·to the require-
ments of a limited section of affluent passengers. The Committee 
have been informed that a few standard menus for "ThaIi" and 
'ready-to-serve' meals have been developed on regional basis to 
suit the local tastes. While the Committee welcome this step 
they consider that the number of other dishes provided by the 
Railways also require to be rationalised to obviate the strain on 
kitchen services and to effect economy. The Railways may pro-
vide a few selected but commonly acceptable dishes of good taste 
and flavour which may be standardised on regional/s~asonal 
basis, after a scientific and objective study of consumers tastes and 
preferences. 

Reply of Government 

The menus for 'Thali' meals, 'Ready-to-Serve' meals, 'W'estena 
Style' meals, 'Low Priced Food Packets' and 'Janata Khana' have all 
been standardised 1;0 suit the regional tastes. 'A-la-Carte' items 
are prepared and served on the basis of orders of individual custo-
mers to suit their individual tastes and according to local popularf-
tv. local ta!'tes etc. The Railways have, however, been directed 
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to take note 01. this recoDlDlendation and to implement it to the 
maximum extent possible. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-ECIVI/I0 
dated 30-9-1978] 

Becomm.eaciatioD. No. 95 (Para No. 10.31) 

"The Committee note that out of 2991 stations on which catering 
services are provided by the Railways, the low priced food packets 
are at present available at 212 stations only. AB these food 
packets generally satisfy the normal requirements of an average 
passenger and are at the same time cheap and within the reach 
of the common man, the Committee stress the need to take energe-
tic steps to make such packets available at all important stations. 
The -Committee also suggest that as trains are being accelerated 
anp faster services being introduced with only a few halts, the R,¥l-
ways should make such fOOd packets available in the long distance 
fast trains from the pantry cars where arrangements should be 
m.ade .~or picking them from base kitchens and for keeping the 
food .""". -..i:ll;\.1}n+ ,.ases I warm Ui ._W';"'.~_._ .. -' .•. ".-•. -'.--., 

Reply of Government 

The recommendation is accepted. In the year "1973, Low 
Priced Food Packets were introduced at 30 stations and has noW 
been extended to 212 stations. In addition, on all trains provided 
with Mobile Catering Cars, Cheap Food Packets known as "Janata 
Khans Packets" have been introduced with effect from 1-4-78. This 
I!Icheme is gaining popularity and instructions have been issued to 
Railways to extend the sale of such food packets 'gradually to more 
stations and trains. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-ECIVI/lO 
dated 30--9-19781 

Recommendation No. 96 (Para No. 10.37) 

"The Committee stress that in detenninin~ the menu for food 
packets. em"hasis may be on providinll healthy and nutritious food. 
The Committee have earlier ~iven detaileri recommendations about 
takin~ the help of expert institutions and undertakin~ a scientific 
and obiective stndv of food preferences of the tTavelling public 
w'hile standardising the menus. These recommendations apply 
mutati.! mutandis to service of ood packet&." 
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Reply of Government 

The recommendation has been accepted and illstructiODa has 
been issued to the Railways to do the needful in consultation with 
regional catering In8tit11'tee. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/10 
dated 3O-9-1rr8] 

Recommendatio as. No. 91 (Para No. 10.38) 
The Committee also note !rom the menu of packet meals avail-

able on different Zonal Railwa:ys that on the Western Railway 
lWeet is a part of the menu unlike on some other Railways. It 
may be worthwhile to reduee the price of meal packets by omittin'g 
sweet, which of course may be made available on optional balis. 

Reply of Government 

The recommendation has been accepted and instruetiona haYe 
been issued to the Railways to do the needful. 

It may be mentioned that "Janata Khana" packets priced a' 
Re. 11- per pack~t have been introd_uced on a!l .. gt~ ~ia~'"'''' 
with mobile catering cars, with effect from 1.4.1978, and they do 
not contain sweets. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-"If£/YII 
10 dated 30-9-19'78] 

Reeammeaclatioa No. 18 (Para No. 18.(1) 

"The Committee suggest tl).at in futu're the refreshment roomll at 
stations be so located that these may also be accessible to local pub-
lic besides the passengers. This may relp in boosting the salee, 
increase the turnover and help the Railways to run a. better and 
more satisfactory quality service without the need for subsidy fol' 
making good the losses;" 

Reply of Government 
The recommendation has been accepted and instructions haw 

been issued to the ~ailways for implementation. 
[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/Vl/ 

10 dated 30-9-1978) 

Recommendation No. 99 (para No. 10.(2) 

The Committee further suggest that the feasibility of maldng 
suitable changes in the layout of the existing refreshment room. 
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to enable out-side public to avall of the catering facility may alIo 
be examined in depth at important atatioll5 where the present num-
ber o.r customers is notably less than the known capacity. 

Reply of Govel"lllMllt 

The recommendation has been accepted. and instructions have 
beel} issued to the Zonal Railways to do the needful. 

(Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VII 
dated 30-9-1978.) 

Bec:ommendation No. 100 (Para No. 10.48) 

"The Committee regret to note that the standard of cleanliness 
and hygienic conditions in the catering units of the Railways is not 
up-to-the mark. It needs to be ensured in the interest of health of 
passengers, that proper cleanliness is maintained in all the catering 
units and the food articles are prepared, kept and served in a most 
~ygienic manner, free from any contamination. Any lapse in this' 
regard should be taken against the erring staff including the super-
vi8()J'S..;.. Special attention is required to be paid to proper cleaning 
of crock~y"mave~per kitchen utensils. There is need to ensure 
that the prescribed drill is actually followed and clean dusters are 
used for washin'g and drying of utensils -and crockery. It may also 
be desirable to provide automatic washing and cleaning equipment 
31 large stations to ensure proper cleanliness." '-

Reply of GoVerDmeDt 

The recommendation of the Committee has been accepted and 
:nstructions have been issued to the Railways. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VII 
10 dated 30-9-1978] 

Recommendation No. 101 (Para No. 10.49) 

''It has been noticed that in running trains the bearers wash 
cups, saucers and glass tumblers, etc. in the lavatories keeping 
these utensils on the commode seats. This is very unhygienic and 
highly objectionable. The Committee would like this practice to 
be stopped forthwith and hygienic arrangements made for washing 
of crockery etc., in the running trains," 

Reply of Government 

The Recommendation has been accepted and necessary instruc-
tions have been issued to the Zonal Railways in the matter. 

[Ministry of Railways (Railway Board) C.M. No. 78-BC-ECI 
10 dated 30-9-1978] 
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ec--.ts el the Committee 

Action taken by the Railways and arrangements made fo1' wash-
ing of crockery in the running trains may be intimated. 

Recommendation No .. 102 (Para No. HUe) 

"In the opinion of the Committee it is also unhygienic to stack 
thali::; with meals on the ground at the platfonns. The Committee 
stress- that the ihalis carrying meals should always be covered ana 
these should be stacked on a raised place or carried in troUey! 
from the base kitchens/refreshment rooms to the trains." 

Reply of Govemmen,t 

The recommendation has been accepted and neceisary instruc-
tions have been issued to the Zonal Railways in the matter. 

rMinistry of Railways (Railway Board) O.M. No. 78-BC-EC/VII 
10 dated 30-9-1"8] 

Jle,c~mmendati~ .~o...,~!J~~~~ .. !!,.:il}--
"The Committee further suggest that competition in maintala-

ing cleanliness and hygienic conditions in the catering units may be 
organised on Divisional/Zonal baSis in order to provide an incen-
tive for sustaining high standards in this behalf." 

Reply of Government 

The 'l"ecommendaton has been accepted and necessary instruc-
tions have been issued to the Zonal Railways in the matter. 

fMinistry of Railways (Railway Board) O.M. No. 78-BC-EC/VI1 
10 dated 30-9-11ft] 

Recommendation No. 104 (Para No. 10.55) 

The Committee suggest that it would be desirable to lay down 
scales and standardise the size etc. of utensils, crockery and cutlery 
provided at the catering units at the stations on the basis of volume 
of catering work. It is also advisable that the Railway crest be 
embossed/embedded on all utensils/crockery to prevent pilfeTage. 

Reply of GovemtneDt 

'The recommendation has been accepted and instructions have 
been issued to the Railways to lay down scales and to standardize 
the size of utensils/crockery or thf."ir respective zone as it will not 
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be- possible to standardize the size of crockery/utensils, etc. on all 
India basis as it would involve diftlculties in Us procurement and 
supply. The Railways have also been directed that the Railway 
crest be embosSed/embedded on utensUslcrockery in all cases of 
future pr~ent. • 

(Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
10 dated ~9-1978] 

Recommendation No. 195 (Para 10.56) 

The Committee stress that there should be a critical evaluation 
by Zonal Railways of crockery and cutlery in use. Crockery which 
is both functional and 'good..;looking may be selected fOT standardis-
ed supply. The Committee find that there has been heavv loss 
suffered by the Railways on account of breakage of crockery. Ttte 
Committee also view with concern the rising trend in the loss on 
account of breakage of crockery on Northern, South-eastern and 
W~S~!~. Railways. The Committee would urge that there should 
be strict ~y-~~ck. (In Crockery·before its acceptance and res-
ponsibility for premature damage or breakage should be enforced 
·\lith a view to minimise losses on crockery on account of careless 
bandling. " 

Reply of Government 

The recommendation has been accepted and instructions have 
l:let~n issued to the Railways to standardise the crockery/cutlery on 
their respective zone as it will. not be possible to standardize th~ 
crockery/cutlery on all India basis as it would involve areat diffi-
culties in its procurement and supply. The Railways have allo 
been directed to fix responsibiEty for the breakage/damage ot 
cr~kery on account .of careless handling. . 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI1 
10 dated 30-9-19781 

Reeommendation No. 186 (Para 10.57') 

Suitable action may also be taken to standardise utensils, parti-
cularly those used for preparation of tea/coffee, snacks, meals' etc. 

Reply of Government· 

The reconunendation has been accepted and instructions have 
beel\ ,issued to the Railways for progressively standardiSing the 
utensils to th.e extent possible. 

lMinistry of Railways (Railway Board) O.M. No. 78-BC-EC/VlI 
10 dated 30-9-19781 
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Beeommeadatioa. No. lOT (Para No. 18.51) 

The Committee consider that in the interest of preparation of 
food free from health hazards, it is desirable to lay down specifics· 
tions with the help of an expert group for proper lighting, ventila-
-tion, drainage etc. of the kitchens and for washing and pantry ser-
vices. The Committee suggest that not only these specifications 
should be strictly followed and improved, in the light of experience 
in the case of new construction but keeping these in view the exist· 
ing kitchens and f;upporting services at Important catering stations 
should be critically reviewed and. necessary improvements effected 
according to a time-bound programme to be drawn up in that 
behalf. 

Reply of Govemment 

The recommendation is accepted. Necessary instructions have 
been issued to the Zonal Railways to undertake improvements to 
the existing kitchens, pantry and store-rooms, where~e~. ~~,~-, 
as also to see that t...l}e ile-,v, ~eiisi1itt'iire' ~iisir~ted in future 
have the basic !acUities required for effiCient functionin'g. 

[Ministry of Railways (Railway Board) O.M. No. 78~BC-EC/VI/ 
10 dated 30-9-1978J 

Recommendation No. 109 (Para 10.65) 

The Committee attach great importance to the prOVISIon of 
legant and utility furniture for the refreshment rooms as this not 
only determines the comfort but also the decor of the setting. 
With the advancement of restaurant trade in the country it should 
be possible to devise attractive but not very expensive decor and 
furniture for the dining rooms which is pleasing to the eye and 
comfortable in use. The Committee would like the Railways to take 
the help of well known interior decorators as well as of their own 
research and design organisation to devise suitable furniture which 
may be tried out on a pilot scale in some of the well patronised re-
freshment rooms and then extended in the light of experience and 
with necessary improvements/modifications to other railway cater-
ing establishments on a planned basis . 

.. Reply of Government 

Since furniture and decor in a restaurant has to take into con-
sideration. the local conditiOns, living habits and tastes of the 
people in the area, it would not be desirable to attempt standard· 
isation 011 an All India basis. Suitable instructions have, therefore, 
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1Ieen issued to the Zonal Railways to take action in the light of 
Committee's recommendation. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VII 
10 dated. 30-9-1978] 

Recommendation No. 110 (Para No. 10.66) 

The Committee attach great importance to the provision of pro-
per trolleys for vending at the platforms. It is common expe-
rience that some of the trolleys are heavy on the platforms caUi-
ing. lot o~ w;ear and tear and making unpleasant squeaking noise 
whIle belllg moved. The Committee have been informed that a 
~om~ittee .of Catering Officers has designed a compact trolley keep-
mg In vIew the vario'Us facilities. The introduction of new 
trolleys is stated to be under consideration. The Committee would 
like this matter to be finalised quickly and the new type of trolleys 
put into the USe expeditiously. 

The recommendation has been noted. The trolleys on the Rail-
way platforms arf' plied both by the vendors of depa~tmental cater-
ing units as well as by private contractors. New designs of trolleys 
are under consideration for introduction in departmental catering 
units. Since replacement of existing trolleys would involve huge 
capital investment, this would be done in a phased manner. After 
the finahsation of designs private contractors will also be instruc-
ted to introduce new trolleys. 

[Ministry of Railways (Railway Board) O.M. No. 
78-BC-EC/VI/IO dated 30-9-19'18·1 

Recommendation No. 112 (Para No. 10.70) 

"The Committee fl.nd that with the introduction of the scheme 
of 'ready to serve' meals from base kitchens, dining cars are being 

, replaced by pantry cars in the trains. The Committee consider that 
in order to ensure that the new system serves adequately the re-
quirements of the passenger the baSe kitchens need to be modernis-
ed on a priority basis und.er a time-bound programme. The Com-
mittee also suggest that the setting up of the new base kitchens 
at the stations should be so planned that there is no long interval 
between. the time of cooking/picking up of food from the base 
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kitchens and othe time of its service to the passengers to avoid de-
terioration in the quality and the' taste of cooked food served to· 
the passengers." . 

Reply of Governmen·t 

The recommendation has been accepted and instructions have 
been issued to the Railways to do the needful. 

[Ministry of Railways (Railway Board) O.M. No. 
78-BC-EC/VI/IO dated 30-9-1978.] 

Rec:onunendation No. 113 (Para No. 10.71) 

"The Committee feel that normally it should be possible to as-
certain the requirements of passengers and place the orders on base 
kitchens well in advanc,e. If, 'however, due to any emergent cir. 
cwnstances, the food has to be cooked in the pantry there should 
be standing guidelines prescribed in this behalf to ensure not only 
proper cooking and service but also checking against any malpraj.:.::-, 
tices. Th£ Committee would ~ik~ tp49@....i.niol'!':~%--·i:1}-ite· Cietalled 
action taken by.th., Railw~ys in pursuance of the above recom-
mendation." 

Reply of Government 

The Railways already have instructions to ascertain the cater-
ing requirements of passengers for meals and place orders on the 
base kitchens well in advance. Pantry cars have only arrangements 
at a small scale for cooking breakf3st, snacks etc. and there are ne 
arran'gements for cooking main meals. In the caSe of late run-
ning of trains, the practice is to place orders for meals on static 
catering establislunents enroute. There are Managers to supervise 
preparation of food in pantry ears. Strict watch is kept on the 
performance of pantry cars by Senior Inspectors, Officers, etc. The 
instructions to keep a watch on the functioning of pantry cars a~ 
guard against malpractices have been reiterated to the Railways. 

[Ministry of Railways (Railway Board) O.M. No. 
78-BC-EC/VI/IO dated 30-9-1978.] 

Recommendation No. 114 (Para No. 10.72) 

"The C9mmittee attach great importance to maint~nance of pro-
per cleanliness and hygienic conditions in the pantry cars for it is 
from this base that most of the service takes place. It is of the 
U'lInost importance. that the supervisor exercises strict and close 
supervY'111Yn to see that the food articles are kept in a most hygienic 
208 L.S.-6. 



·.1Ifter free from any contamination. Adequate number of 
1M eues etc., may also be proviCied in the pantry cars to ~. 
stl'VJce of hot food." 

" 

Reply of Government 

The recommendation has been accepted and necessary instruc-
tiOll& have been issued to the Zonal Railways in the matter. 

[Ministry of Railways (Railway Board) O.M. No. 
. . 78-BC-EC/VI/10 dated 30-9-1978.} 

Recommendation No. 116 (Para No. 10.82) 

"The Committee regret to note that in spite of the recommendation 
.f the Catering and Passenger Amenities Committee as far back as 
1067 no meaningful programme for training the supervisory staff 
ltad been put through. Had the Railways been serious in implement.; 
lug the recommendations of the Catering Committee in this rega;rd, 

.... .!~~~ ~~ hav~ been n~ insuperable difficulty in train~ng the 
requisite nu~v~,J~,~ s..t~,,,~r .. n~w~. The, Commlttee urg& 
that a time-bound programme for training of these officers may M 
prepared and implemented." 

Reply of Government .. 

The recommendation of the Committee has been accepted. 
Instructions have been reiterated to the Railways to draw a time-
bound phased programme to train Supervisory Staff of the caterinlf 
department. Follow-up action is also being taken. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
EC/VI/IO dated 30-9-19781 

Recommendation No. 118 (Para No. 10.84) 

"It should be possible for the Railways to. take the active help 
ef Institutions of Catering, leading hotels and restaurants of reput~ 
including the Railway Hotel at Puri and catering organisation of 
Indian Airlines to organise and impart practical training to cooks! 
chefs as per programme to be drawn up in that behalf. The Com-
mittee also recommend that refresher courses may also be arranged 
for cooks/chefs." 

Reply of Government 

The recommendation of the Committee has been noted. Th. 
personnel of catering department on the Railways are already being 
trained in the catering institutes at Calcutta, Delhi, Bombay and 
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lfadras. Besides, training is also beina ,mm ill Puri and Ranehi 
Hotels and difterent training camps are orgaDiled at suitable model 
departm.enttal ,caterina establisbmen. of the :Raawa~. 'lniniIng 
teams consisting of trained staff also vilitthe eateliBa ,eetabliahment& 
to give training of refresher course to the caterin,.ltaft, cooks/chefs 
etc. at the place of their work accordiDg to a time bound ,programme. 

[Ministry of Railways (Railway Board) 0.14. No. 78·BC .. 
IJICjVl/10 dated 30-9-1978] . 

Recommendation No. 119 (Para Ho. 1 • .15> 
.. Another important matter relates to the PNper service of meals, 

refreshments and the need for observing canons of hygiene. The 
Committee stress the need for imparting training to bearers and 
vendors on a systematic and sustained basis with a view to bring 
about effective improvement in service to the customers. On the spot 
training facilities may be arranged at large statione at a time when 
there is no pressing rt'sh of customers for catering." 

Reply of GoverDlllellt 

The recommendation of the Committee is accepted. Instructions 
to impart suitable training to beaTers and waiters in their duties, 
have already been reiterated to the Railways and the progress is 
being closely watched. As recommetladed, teams 91 trained staff 
will . also be deployed to train bearers and waiters at the place of 
their work. 

[Ministry of Railways (Railway Board) 0.14. No. 78·BC~ 
EC/Vl/IO ,dated 30-9-19781 

Recommendation (S. No. 122', Para No.1 .... ) 

"It has been seen that a large number of, bearers ek. working in 
departmental catering units of railways are casual employees working 
on daily wage basis. The Committee feel that the casual employees 
whose stay with the catering units is uncertain for obvious reasons 
cannot be imparted proper training and if training is imparted to 
them it may prove to be of no USf" as they can leave the employment 
at any time. In the interest of effiCiency of catering services the 
Committee feel that the bearers and kitchen staff workin,;t in depart-
mental catering units should. as far as possi},le be employed on a 
regular basis. The bearers and other service staff of the caterin~ 
units should be orovided with smart looking and neat uniforms 
which they should be required to wear while on duty." 
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Kepi, of Gevenuoeat 

The bearers attached to Departmental Catering Units all'e either 
employed as regular staff on prescribed scales of payor engaged as 
commission bearen on commission basis and they are paid commis-
sion as a percentage Of the sales effected by them. No bearer is, 
however, engaged as casual labour in the departmental catering 
units. 

In order to improve the catering service and to meet the long-
standing dema1ld at. thE:! commission bearers, the Government have 
since decided that a11; the commission bearers in the departmental 
catering units will be absorbed as regular railway employees on 
prescribed scales of pay. This will bf' done in a phased manner on 
the basis of the length of service rendered by them. To start with, 
instructions have been issued to the zonal railways to absorb imme; 
diately 1000 commission bearers and 12 pay-cum-commission bearer6 
in regular Class IV scales Qf pay. The remaining about 1040 com-
mission bearers will bp ahsorbed as regular employees in a phased 

.... -"'~:~~r 
lllat ......... ,."\:1.. ".;;.: .. ~............... ...,,,, .. .,.... ................... , .. ,, ......... , .... _ •• 

In some veJry rare instances, when the work is not of perennial 
nature, and the nature of job is simple, such as cleaning of utensils, 
crockery, etc., sweeping of the floor, loading and unloading o'tmaterial 
etc., some cuual staff are employed. Working of these staff do not 
affect the caterin.g service and these posts also are being made regular 
gradually. 

All bearers iDclwlinJ( commission bearers are supplied uniforms 
free of charge all over the Indian Railways. These are washed and 
replaced by new .. uGrms at regular intervals. The zonal railway. 
have strict instrueti •• s to ensure that the bearers put on neat and 
clean uniforms all. tum up smartly dressed when on duty. 

[MiRistly II' 'bilwavs (Railway Board) O.M. No. 78-BC-
. EC IVI! 10 da ted 30-9-1971Jl 

ftec.nnn.cndation (Sl. He. ta, Para No. 10.97) 

"The CoDUllittee find that the Railways made several upward 
revisions in the caterins charges dull'lng the years 1973 to 1975. The 
Committee stress the need for providing wholesome food to the 
passengers at reas01Ulble rates. It is, therefore. essential to ensure 
that the wastages are avoided and overheads kept to the minimum." 
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Kepi,. of Golremlllellt 

The recommendation bas been accepted and suitable instructions 
.have been issued to the Railway .. 

[Ministry of Railways (Railway Board) 0.14. No. 78-Be-
EC/Vl/IO dated 30-9-1978] 

Recommendation (Sr. No. 124, Para 10.18) 

"It had been brought to the notice of the Committee that quite 
often the amount charged by the bearers who serve refreshmentsl 
meals on the trains is more than the tarift hed by the Railways. 
They suggest that in order to avoid over-charging by the bearers it 
may be better to have the charges for five or six commonly served 
items printed prominently on the receipt itself. The presentation of 
bills by the bearers to the passengers should also be made eompulsoJ:y 
along-with the meal and serious note taken of any complaint from 
the passengers in this regard." 

Reply of Gonrnment 

'l'he recommendation has been a~cepted and instrucdo_ lu.ve 
been issued to the Railways for implementation. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
~/"I/10 dated 30-9-1978] 

Reeonunendatioa (Sr. No. 121, Para 18.100) 

"The Committee would like Railways to consider how the Sy.tem 
of incentive wages to hearers may be devised so a8 to put elllphuis 
on satisfactory service to customel'l." 

Reply of Government 

The recommendation has been notet). With a vfew to ensure 
further improvement 1n catering services and satisfactory serYiee to 
customers, instructions have already been iSl!Jued tbat the .ommiuion 
bearers on the Railways should be absorbed as ~pJar Railway 
employees in a phased manner. 

[Ministry of Railways (Railway Board) O.ll. No. 78-BC-
EC/VI/10 dated 30-9-1978] 

Jtecommendation (Sr. No. 121, Para 10 lOS) 

The Committee find that the Departmental Caterfn~ Unit. of the 
'ltailW8,.. have earned a proftt of RI. 42.18 lakhs ID 11'15-78 u against 
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• lOIs of. Ri. 3.88 J.akba in 197"-75. They would, however, like to 
point out that there has also been increase in tariff rate of meals etc. 
twice during 11'15, once in Febnlary, 1975 and again in June 1975. 'The 
extent to which the increase in tarttf· rate has contributed to the 
proft.t eamed . by the catering units has not been indicated. The 
Committee stresa the need. for taking all possible steps to effect 
economics and improve the efficiency of departmental catering with 
a view to pl'Q'ridillg better catering service to the passengers at 
reasonable rates. 

Reply of Government 

The recol111llendation has been accepted and instructions have beea 
issued to the Railways for implementation. 

[tlinistry of Railways (Railway Board) O.M. No. 78-BC-
EC/VI/10 dated 30-9-1978] 

; 

aee ..... ea. .. tioa (Sr. No. 128, Para 10.10'1) 

......... Jhe Committee would also suggest that departmental catering 
accounUlftfly·be maintained cttering unit station-wise so as to moni-
tor the results and take timely remedial measures wherever neces-
sary. 

Repl, of Government '. 

Departmental Catering accounts are already being maintained 
unit-1riae by all the zonal railways and remedial measures, wherever 
necessary. lI'e taken promptly. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
EC/VI/10 dated 30-9-1978] 

Recommen .. tion (Sr. ~o. 129, Para 10.108) 

"The Committee have also been informed that instructions have 
been issued to the Railway Administrations that while framing the 
Works Programme. they .hould propose funds to the extent of profits 
earned by to catering department for effecting improvements in the 
catering services. The Committee desire that these instructions may 
be kept in mmd by all the Railways and the amount actually spent 
on the im.provement of catering services at least to the extent of 
profit earned from it. 

The Committee are sanguine that if the profits earned by Railways 
from catering are ploughed back in well thought out schemes, these 
would not only yield greater revenues, but would also make for 
better service to the passenger:s thereby earning their goodwill." 
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Reply of GOVerJllQellt 

The reeommendation has been accepted and suitable 1nstructioa 
ltave been issued to the Railways. 

i)rmistry of Railways (Railway Board) O.M. No. 78-BC-
EC IVI/lO dated 30-9-197&J 

Recommendation (Sr. No,. 130, Par. 11.21) 

The. Committee need hardly point out that one single factor 
which causes greatest inconvenience to the passengers is over-crowe-
ing in the trains especially in unreserved Second Class compartments. 
What is distresSing is that according to the assessment of the Ministlry 
Gl Railways the' additional traffic expected to be generated durinc 
the Fifth Five Year Plan will not be fully catered for with the result 
that instead of any reouction in the present level of over-crowdinc 
l.he over-crowding in trains is likely to be still more at the end of. 
the Plan period. The Committee view this with concern and desire 
that effective measUre:> be taken to relieve over-crowding specially '0 long distance trains to alleviate the hardships of the SecCVld 
Class passengers who constitute the bulk of travelling public. 

Reply of GOVe1'DIIWIlt 

Indian Railways are aware of the problem of over-crowding oa 
long distance trains in Second Class and in order to relieve this over-
ftowding railways are introducing additional trains, extendingtbe 
runs of trains and also augmenting the loads of existing trains withID 
the available ~esources by way of availability of line capacity, termI-
11al capacity and rolling stock. During the year 1977-78, 108 addJ... 
tional trains were introduced and runs of 74 tr~ins were extended. 
In the time table which came into force from 1-4-78, 42 additional 
trains were introduced and the rullS of 27 trains extended. DurID. 
'&bis period the frequency of following trains were also increased:-

1. 165/166 Howrah-New Bongaigaon Janata Express from two 
days to daily. 

2. 141/142 Howrah-Madras Coramandel Express from two days 
to daily . 

. 3. 81/82 Bombay-Trivandrum Jayanti Janata Express fro. 
biweekly to daily. 

4. 133/134 Ahmedabad~Howrah Janata Express from biw~ 
to triweekly. 
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It has been decided that all new long distance trains to be intro-
duced in the country will have only II class accommodation. Accord-
thgly, the following important trains having only second class 
accommodation have been introduced so far:-

1. Howrah-Bombay Gitanjali Express. 
2. Tirupati-Hyderabad Rayalseema Express. 
3. Tatanagar-Muzaftarpur Express. 
4. Kacheguda-Ajmer Express. 
5. Madras-Madurai Vaigai Express. 
6. Madras-Ahemdabad Navajivan Express. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
EC/VI/10 dated 30-9-1978) 

., Recommendation (Sr. No. 131, Para 11.22) 

It has been pleaded by the railways that on hnportant routes there 
are limitations of the line capacity, terminal facilities, availability of 
rolling stock etc. The Committee consider that these difficulties, are 
not insurmountable and can be overcome with determination and 
forward looking planning. The Committee have no doubt that Rail-
way administration will continue to make determined efforts to 
introduce m.ore trains to meet the needs of passenger traffic and 
reduce congestion and over crowding. The Committee urge that 
greater attention and determined efforts should be made to speed up 
the trains, nationalise the routes and halts of various trains and im,-
prove the utilisation of coaches (passen'ger trains kms. etc.) 

Reply of Government 
... 

Noted. However, rationalisation of the speeds of the existing 
trains in order to speed them up sometimes lead to complaints from 
the users £irom stations from where the stoppages are to be withdrawn. 
In view of this, the railways have started introduction of fast inter-
city trains with limited stoppages so as to keep down the journey 
time to the minimum, CommenCing from 1211122 Tamil Nadu 
Express a number of such trains have been introduced. Some of the 
Dotable trains are:-

1. 123/124 Andhra Pradesh Express. 
2. 1251126 K. K. Express. 
3. 1711172 Bombay Central-Jammu Taw! Express . 
.t. 1411142 Coramandel Express. 
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5. 139/140 Ganga-Kaveri Express. 
8. 59/80 Gitanjali Express. 
7. 145/14& Madras-Ahmedabad Navajivan EXpress. 
8. 119/120 Gomati Express. 
9. 1351138 Vaigai Express. 

Railways will continue to introduce such trains wherever feasible. 
[l4inistry of Rallways (Railway Boar4.> O.M. No. 7a-BC-

EC/VI/I0 dated 30-9-19781 

Reeommendation (Sr. No. 132-133, Para No. 11.23· and 11.24) 

132. The Committee find that the trains space available for 
Second Class passengers in Mail/Express trains except on Janata 
Express is 66-97 per cent whereas the number of travellers in 
Second Class is 99 per cent of the total passengers. The Committee 
consider that the bas;c and foremost concern of the Railways as a 
premier public transport is to provide qUick and easy means of com-
munications to the teeming millions of the country. The Commit-
tee consider that so long as the railways are not in a position 1;4 
a~sure a ~at to a Second Class Passenger on important a.m.d '101'1ifdis-
tance trains, any augmentation in the provision of air-conditioned 
and I class accommodation does not appear to be justified. The 
Committee a!'::v ~:O"I>~,r impression that very large number of per-
IOr.S who travel in higher classes particula'!'ly in First Class or 'Air-
Conditioned' do so either on Government account or on Railway 
pRsses or at the expense of companies. The Comm;ttee, therefore, 
Itress that the Ministry of Railways should review the desirability 
of providing accommodation ;n the trains, at the present scale for 
'Air-Conditioned' and First Class passengers. 

133. The Committee also note that the Minister of Railway. 
announced in Lok Sabha on 11 June, 1977 that additional long di .... 
tance train. which would be introduced in the coming years shall 
all be classless 'Janata' trains. Further, wherever feasible, the 
load of important tt'ainl!l which are on electric tractlon would be 
increased from 18 to 20 coaches so that over-crowding could be re-
duced to that extent. While the Committee welcome the above 
measures, they suggest that additional coaches in the exlsting tram. 
and all coaches in the new trains may be provided for Second ClUB, 
passengers only till the overcrowding in this ~ass is el ;minated. 

Reply of Government 

The Railways have decided that no more First CllII, Air Condi-
tioned coaches Ihould be lDal\ufactured on add·tional account aDd 



the First Class Air Conditioned accommodation will be slowly 
phased out. The Railways have also decided that existing ordinary 
First Class accommodation on trunk route on Mail/Express trainl 
will be replaced by Air Conditioned Second Class Sleeper. This wW. 
enable the railways to replace one ordinary First Class by oneseeoDd 
Air Conditioned Sleeper and one ordinary Second Class sleeper 
thereby increasing the accommodation by 75 berths in second cla •. 
In Fome trains this will help to increase second class accommodation 
by about 225 to 300 berths. 

It has also been decided that the additional long distance traiDi 
will. have only second class accoIlUDOdation and will therefore be 
classless trains. As fa'!' as possible, the additional coaches to be 
put on existing trains having regard to traffic justification the rail-
ways will endeavour to provide second class accommodation. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
10 dated 30-9-197'.] , 

Reeommendation [SL No. 1M, Para No. 11.25(1)] ., 

The Committee also suggest the following measures to '!'educe 
over-auv.~~i.ng in the trains:-

(1) For trains which involve a short distance day journey of 
not more than b:.~ ill. .. ....;,~, .. ~: ~?Uw~n have provi~ .. cI 
Chair Ca'!'s in some of the trains. The Committee'suggest 
that in order to provide more accommodation and to re-
duce over crowding, a time bound programme should be 
drawn up to replace the First Class conventional coaclla 
in all Mail/Express trains by Chair Cars accommodatioD. 
for short distance day journeys. 

Reply of Govel'DlDeat 

Noted. First and Second Class Chair Car Coaches have been pro-
vided in many short distance fast trains involving day journeya. 
Such coaches will be provided on additional short distance intercity 
wains. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
10 dated 30-9-1978.] 

Recommendation [SI. No. 135, Para No. U .• (2) 1 
There has been favourable pUblic reaction to the recent introduc-

tion of air-conditioned -two-tier coaches which have 48 berths aa 
against 24 berths in conventional First Class coaches. The Com-
mlttee suggest ·that such coaches which have been provided only ill 
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a lew traiDS ai present may be provided for night jOW'Jle7s in all 
air-conditioned trains in a phased manner to provide additional CODl-
fort and more accommodation to the passengers. 

Reply of Government 

Noted. 
[Ministry of Railways (Railway Board) a.M. No. 78-BC-EC/VI/ 

10 dated 30-9-1978.] 

Becommendation [81. No. 136, Para lL25(3)] 

The introduction of longer Second Class coaches with 100 seata 
as against 80 at present by reducing the number of doors and by 
increasing the length of the coaches also needs to be expedited to 
provide much needed relief to the Second Class passengers. 

Reply of Government 

A design of 23165 mm (76 ft.) long three-tier sleeper coach has 
been developed and a prototype is under construction at ICF, Madra •. 
The layout provides accommodation for 77 passeng~rs to sleep, as 
against 72 passengers in the existing 21336 mm (70 ft.) Icing coaches. 
There will be 6 lavatories in 23165 mm long coaches as against 4 in 
the existing 21336 mm. (70 ft.) long coaches. The prototype of 
23165 mm (76 ft.) long coach is likely to be turned out this year for 
service 'proving' trials. Series production will be taken up after 
making necellSM'Y design changes in the light of experience gained 
during these trials and Passenger reaction. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
10 dated 30-9-1978.] 

Beeommendation [SI. No. 131, Para No. ;1.1.25(4)] .• 
The result of the introduction of double-decker coaches in a sub-

urban section of Madras should be analysed with expedition and if 
found suitable, such double decker coaches with necessary improve-
ments made in the light of eXI*rience may be introduced on other 
railways as per a time bound programme to be drawn up in that 
behalf. 

Reply of Government 

9 Double Decker coaches have been introduced on 309/310 Sinha-
gad Express &-om 12-4-1978. Provision for the manufacture of 24: 
double decker coaches for use on short distance routes has been made 
in 1978-79 Rolling Stock Programme. 

r.¥inistry of Railways (Railway Board) a.M. No. 78-BC-EC/VI/ 
10 dated 30-9-1978.] 
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Beeommendation [SL No. 138, Para No. llS(5)] 

"The measures taken recently to check ticketless travelling are 
stated to have helped in 'reducing the menace of ticketless travelling. 
The Committee would stress the need for continued concentrated 
drjve against ticketless travelling, especially in suburban sections 
where this was more prevalent to reduce overcrowding and to aug-
.ment revenues." 

Reply of Govel'DDlent 

The 'recommendation has been noted. The railways continue to 
have concentrated drives against ticketless travel on suburban and 
non-suburban sections. In this context it may be mentioned that 
during pea·k hours when there is overcrowding on suburban sections, 
which is a world wide phenomenon, it is not desirable to intensively 
check tickets in the 'l:rains. However, ticket checking at platf~rms 
and gates is intensified during such periods. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
10 dated 30-9-1978.] 

!fteeornmendation (SI. No. 140, Para No. 11.16) 

The Comm;ttee have no doubt that with the augmel'ttation of the 
terminal capacities in the metropolitan towns, it wo~ld be possible 
for Jthe Railways to augment the suburban services to the maximum 
extent necessary. 

Reply of Govemment 

With'n the existing terminal facilities and line capacity etc. rail-
""YS endeavour to provide addi~ional suburban services wherever 
feasible. During the yea'r 1977-78 and April '78 time table, following 
adc1Wonal suburban trains have been introduced/extended in Madras, 
Bombay and Calcutta areas:-

Introduction Esten.ion 

._---- --'-
Calcutta area 51 tram. !U traiDI 

Bombay area 68 Val ... 89 trains 

Madral area S train. 7 train-

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI! 
. 10 dated 30-9-1978.] 
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.' .• 1Iecommendation (SI. No. 142, Para No. 11.29) 

The Committee find that the capaci~y of Integral Coach Factory 
is not being fully utilised for the construction of coaches. The Com-
mittee urge the Ministry of Railways to take urgent measures for 
full utilisation of the capacity of Integral Coach Factory and to ac-
cord high priority fOf the construction of Second Class coaches to 
reduce oVe!'Cfowding in the trains. The Committee would also urge 
that efforts should continue to be made to improve amenities in the 
Second Class coaches particularly on long distance trains. 

Reply of Government 

In the past, owing to constraints of funds provided by the Plan-
ning Commission for construction of coaches, the production at In-
tegral Coach Factory had to be 'l'egulated to conform to the avail-
ability of funds. However, during 1978-79, with the funds made 
avaU.!-\ble by the Planning Commission for the production of coaches, 
it will be possible to utilise the capacity at Integral Coach Factory 
fully for production of 750 coaches/EMUs. 

As regards the production of Second Class coaches, it is mentioned 
that during 1978-79, the production of these coaches is being maximis-
ed and Integral Coach Factory is planning to produce 316 BG Second 
Class coaches and 154 MG Second Class coaches. The balance capa-
city will ·be utilised for production of other essential coaches such 
as EMU coaches for suburban trains, Brakevans, etc., besides deal-
ing with the order for export of coaches to Philippines, Uganda and 
Nigeria. 

From September, 1977 onwards, ICF have started manufacturinl 
Second Class 3-tier sleeper coaches with cushioned berths and back-
rests. The fiorst lot of 12 such coaches ha·ve since been turned out 
and put into service on Gitanjali ExJ1ress rake, as superfast Expreu 
train between Bombay and Howrah which was inaugurated on 
4-1] -.77. Another 88 Second Class sleeper coaches have likewise 
been made available for service dtrring the current year (1977-78) 
and 400 such coaches will be available for use on all Jayanti Janata 
trai~"I and other long distance fast Express trains during 1978-7t 
and 1979-80. 

Apart from padded cushions, the following additional amenitiea 
are also being provided gradually in the new Second Class 3·tie!' 
sleeper coaches:-

(i) Tinted window glasses to prevent glare. 
(ii) One lavatory out of four w;U be of the Western style 

lavatory for the benefit of those passengers who are old, 
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sick or otherwise find it difficult to use the Indian style 
lavatory. 

(HI) Additional rack. for keeping meal trays in hygienic condi-
tion. 

(iv) Space for keeping portable drinking water containers. 

(v) Space to keep linen and bedding for supplying to passen-
gers in some Second Class sleepers on payment of pres-
cribed charges. 

[MirUstry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/ 
10 dated 30-9-1978.] 

Recommendation (S. No. 149, Para No. 12.13) 

The Committee find that the Railway Time Table being brought 
eut at present is complicated and it is difficult to locate the timings 
for all stations enroute for any train. Even for journeys between 
m.ajor cities under the same Zonal Railwa·y reference has to be made 
to several tables and there are at times 'not even proper reference 
siven to the connecting tables. The Committee, therefore, desire 
that steps be taken for simplifcation and rationalisation of the Rail-
way Time Table with a view to increasing its utility to the common 
railway traveller. °L 

Recommendation (S. No. 150, Para No. 12.14) 

The Committee find that an abridged time table has been brought 
out by the South Eastern Railway. The Olavakkot Division has also 
brought out a point to pOint time table. The Committee desire that 
the fonn and contents of these time tables may be examined with 
a view to adapting them by the Railways in the light of users' reac-
tions. In fact, there should be a continuous research in the light of 
passenger's requirement and suggestions to simplify and rationalise 
the format of Railway Time Table. 

Reply of Government 

For easy reference and clarity, Indian Railways have brought out 
the All India Time Table of Mail/Express trains called 'Trains at a 
GlallCe' with effect from 1-10-77 which indicates trains on route-wise 
and tram-wise tables. This has been proving very popular with the 
publk. 

.[Kmiatry ~f Railways (Railway Board) O.M. No. 78-BC-EC/VII 
10 dated 30-9-1978.' 
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.. 0..-....... (S. No. HI, Para 12.15) 

The Committee suggest that information in respect of trnins ot 
wide interest to travelling public on particular sectors may be pro-
minently displayed on boards at various stations. Small folder. 
living abstract timings of various trains in different directions may 
also be made available to the passenger in English, Hindi and regio-
.. 1 languages at a nominal price. 

Reply of GoveJ'DDllent 

Indian Railways bring out a Sheet Time Table indicating the 
timings of trains on that particular area and these are exhibited on 
the Station Notice Boards. Arrival/departure timings of trains are 
also disp]ayed on the Notice Boards at various stations, Most of the 
Railways 'also issue small fo1ders indicating abstract timings of 
trains. 

It is also proposed to bring out 'trains at a glance' in Hindi. 
Zonal Railways bring out their edition of Zonal time tables which 
a1&o contains the abstract timings of ~ail/Express trains on the 
various other railways routes, in vario'us concerned regional 
languages. 

[Ministry of Rai1ways (Railway Board) O.M. No. 78-BC-
ECIVIIIO, dated 30-9-1978] 

Beeommendation (S. No. 1M, Para 12.Z2) 
The Committee suggest that patent medicines in common use like 

Sandon, Aspro etc. may be made available for sale to the passengers 
ift long distance trains. Stalls may also be provided at important 
.tations for the sale of medicines and these may preferably be allot-
ted to suitable unemployed graduates. 

Reply of Govemment 

Sale ,)f medicines like Saridon and Aspro et.c. is permitted thrQugh 
mobile catering cars like dininglbuffet/pantry cars on trains and 
l'I1iscellan<!ous articles contractors and static catering establishments 
.t stations. As per extant rules, chemist stalls at Railway stati~ms 
are allotted to unemployed graduates only. The instructiO'ns on this 
IUbject have been reiterated to the zonal Railways. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
ECIVII10, dated 30-9-1978] 

Recommendation (S. No. 156, Para No. 12.13) •• 
The Committee attach the greatest importance to the implemen-

tation of the recommendations made to this report. The Committee 
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suggest that the Railway may select one station in each zone to im-
prove the standards of maintenance of various services and provide 
all the passenger amenities there as per the nOrIll$ which may be 
evolved by the Railways so that these stations can serve as model 
stations for providing amenities to passengers at other stations. 

Reply of Govenameat 

Recommendations of the Committee are noted. 

Each Zonal Railway will be instructed to select one station ancl 
provide all the amenities as per the set norms so that it can serve 
as a model for emulatiO'n by other stations. . 

[Ministry of Railways (Railway Board) O.M. No. 7B-BC-
ECIVIIIO, dated 30-9-1973] ., 
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Recommendations which the Committee do not desire to pursue In 
view of Government's replies 

Recommendation (Sr. No.8, Para 2.44 and 2.45) 

The Committee regret to note that there has been inadequate 
allotment of funds for passe'ngers and other Users' amenities. It was 
in 1965 that the Railway Convention Committee recommended a 
provision of Its. 4 crores per annum for this purpose during the next 
five years. Since then, there has been considerable escalation of. 
costs. It is distressing to find that, even the amount of Rs. 4 crores 
per annum as recommended by the Railway Convention Committee 
has not been spent on this account and the total expenditure during 
the first three years of the Fifth Five Year Plan (1974-75 to 1976-77) 
has been barely Rs. 7 crores. The result is that even the basic 
amenities like provision of drinking water, urinals, latrines etc. con-
tinue to remain deficient at many of the stations. 

The Committee were informed by the Chairman, Railway Board 
during evidence that there has been difficulty in getting the amount 
for this purpose from the Planning Commission. That the Planning 
Commission should have applied a cut to even the paltry sum of 
Rs. 4 crores per arrnum is regrettable. But what is worse is that the 
Ministry of Railways themselves asked for an allotment of only 
Rs. 3.03 crores and 3 crores under the plan head "Users' Amenities" 
during 1975-76 and 1976-77 respectively. Evidently, the Ministry of 
Railways themselves have not been very keen to incur expend~ture 
even of this minimal amount of Rs. 4 crores O'n providing the basic 
passengers amenities. 

Reply of Government 

A statement showing the Railway-wise details of expenditure 
under the Plan head "Passenger and Other Railway Users' Ameni-
ties" during the Fifth Plan period 1974-78 (actuals up to 1976-77 and 
Revised Estimate 1977-78) and the Budget Allotments for 1978-79, 
is attached (Appendix II). 

With reference to the Committee's observation regarding inade-
'quacy of allotment of funds under this Plan head, it has already been 
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submitted to the Committee that cuts imposed by the Planning Com-
missio'n have affected the allotment of funds to the required extent. 
In view of the difficult position regarding plan allotments and the 
overall constraint on resources, cuts were imPOsed on various sectors 
of the Rallways' Annual Plans during this period and the impact 
was felt under the Plan head "Passenger and Other Railway Users' 
Amenities" also. 

An added factor was the absence of any balance in the Railways' . 
Deve1opme'nt Fund to which most of the works falling under this 
Plan head are charged. As the Railways were incurring net Revenue 
deficits in successive financial years from 1966-67 onwards, the works 
chargeable to the Development Fund had to be financed through 
temporary loans from General Revenues which steadily added to the 
Railways' indebtedness. As on 31-3-1974, the Railways were in debt 
to General Revenues to the extent of Rs. 108.30 crores under this 
Funds plus another Rs. 99.72 crores under the Revenue Reserve Il'und, 
making a total indebtedness of Rs. 208.02 crores at the beginning of 
the Fifth Plan. Consequently, restrictions had to be imposed in the 
matter of allotments on Works chargeable to Development Fund 
including those relating to Passenger Amenities. 

As regards the observation that Railways themselves have not 
been very keen to incur expenditure even of the minimal amount 
of Rs. 4 crores, it would appear thet the figures of Rs. 3.03 crores 
and Rs. 3 crores respectively for 1975·7(' . '. 197 6.77, referred to by 
the Committee, do not take into account the allotments sought by 
the Railways from Planning Commission in respect of Passenger 
Amenity items under the head "Rolling Stock". The position in 
this connection is brought out in para 236 of the Report. 

It may be stated here that the a('tual expenditure under this 
Plan head during the three ye?T period 1974-75 to 1976-77 totalled 
Rs. 9.66 crores vide the statement attached as Annexure. Further, 
there has been improvement in the Railways' financial position since 
1976-77 and handsome surplus have been generated both in·that year 
and in 1977-78. Although the Railways continue to be in debt to 
General Revenues, these surpluses have enabled the Railways to meet 
the annual outlay on works chargeable to Development Fund fully 
from its I)wn resources without taking recourse to fresh loans from 
General Revenues. Accordingly, it has been possible during 1977-78 
as also in Budget 1978-79, to make the full stipulated allotment of 
Rs. 4 crores for the Plan head "passenger and Other Railway Users' 
Amenities". 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
ECjVII10, dated 29-8-1978] 
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Beeommend.tlon (Sr. No. 31, Pu. 5.11) \ 

The Committee feel that the western style commoc!es are not 
suitable for public places from hygienic point of view. They suggest 
that convertible commodes, captble of being used in Indian or 
Western styles as may be preferred, such as in use in Chandigarh 
(MLA's hostel etc.) should be installed in first class coaches and 
lavatories at stations in new constructions as well as in place of the 
existing ones as and when these are to be replaced. 

Reply of Government 

Commodes provided in MLAs' Hostel (Punjab State) at Chandi-
garh are known as Anglo-Indian type the height of which is 12". 
This type can be used both for equatting (India'n style) as well as 
for sitting over it (Western style). 

Indian Railways had carried out trials in passenger coaches in 
1963-64 with a combined commode-cum-pan type and found that-

1. there was inadequate 'head-room when used as pan, 

2. the commode and cover had a tendency to get dirty very 
soon, 

3. the ladies and children were finding it difficult to use. 

As regards the use of this type of WCs in the waiting rooms at 
stations etc. the difficulties mentioned above under items 2 and 3 
will st;l1 hold good. As mentioned above the height of this type 
of WC is 12" and for thOSE who like to squat, climbing 12" and squat-
ting is not preferred. Also, as the width of this type of WC is 
narrow, aged persons, women and children find it inconvenient and 
difficult to use. 

The present practice by and large is to, provide Indian style 
latrines in all new constructions except at important stations where 
the number of latrines attached to the waiting rooms is more than 
one, one of the units may be European style. 

In view of the above mentioned facts, the Railway Administration 
would like to continue the existing practice. 

[Ministry of Railways (Railway Board) C.M. No. 78-BC-
ECIVIII0, dated 29-8-1978] 

.Recommendation (Sr. No. 36, Para No. 5.21) 

The Committee feel that for want of aeparat(' bath-rooms, the 
Railway staft' also use the toilets in waiting rooms meant for paSleD-



gen. They would like separate toilets to be provided for railway 
staff at important stations to avoid inconvenience to the passengers. 

Reply of Government 

At very large 'stations such as in Metropolitan cities where a large 
number of railway staff work at the stations one or two lavatories! 
bathrooms are earmarked for the staff. However, at other stations 
separate lavatories are not considered necessary for the Railway staft. 
Most of the station staff have duties of supervisory nature and they 
keep on moving up and down the stations, platfonns and in yard. 
It is, therefore, natural for them to Use the nearest available 
lavatory. 

-It may also be mentioned that Railway staff working at the 
station are provided accommodation close to the station. They come 
to the station after taking their bath etc. Therefore, the use of .lava-
tories by the staft' is mostly limited to the use of urin~ls and occasion-
ally lavatories. Thus, there does not appear to be any need for 
providing separate lavatorieslbathrooms for the staff at small and 
medium litatians. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
ECIVI!10, dated 29-8-1978] 

Recommendation (Sr. No. 40, Para 5.28)' 

It would be helpful if the availability of the facility ot bath-room 
rat stations is suitably mentioned in the Railway Time Tables and 
announcement are made at stations having this facility to infonn the 
passengers. 

Reply of Government 

Bathing cubicles are provided at platforms at important stations. 
Suitable notices are also exhibited for the guidance of passengers. 
Bath Rooms are also provided in the waiting halls and attached to 
waiting rooms. Since suitable notices are being displayed for guid-
ing the passengers regarding the location of bathing facilities pro-
vided, it is not considered necessary to publish the availability of 
the facility in the Railway Time Tables. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
ECIVI\lO, dated 29-8-1978] 

Realmmendati01l (Sr:.! No. 44, Para 6j17~ 
The Committee note in this connection that there are various 

categories of clerks at the stations which make it difficult to deploy 
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cne category of clerks for other duties like booki!3g etc. even during 
slack periods. They desire, as agreed to during evidence. the matter 
bhould be examined with a view to :reduce tht> categories of staff em-
ployed at the stations and make them multi-f'.!nctionnl. This would 
facilitate their deployment according to the exigencies of work. 

Reply of Government 

Posts for various jobs to be handled at a particular rtation are 
sanctioned 'keeping in view the normal work-Iaad round the year 
and not on the basis of peak load. Requirempnts of additional staff 
tl') meet with extra rush at a particular period of the year are gene-
rally met by creating temporary posts of short duration which are 

. normally filled by transfer of staff re-employment of retired staff 
and engagement of substitutes wherever founei absolutely necessary. 
As soon as the extra rush of work is over. the~ciditional posts are 
surrendered. This being the position,· there is no surplus ctpacity 
available at any station for re-employment elsewhere. A close watch 
is always maintained to ensure that all the categories of staff are 
gainfully employed round the year. It may be mentir'ned that 
st-parate clerks for ticket booking and parcel work exist only at 
major stations where the work in each Branch justifies the provision 
of separate clerks. In such cases, the Booking and Pal'Cel Oftlces 
are also phYSically away from each other. Incidentally tIle question 
of combining the cadres of Ticket Collectors and TTEs had been 
examined in 19i-4 when it was decided that the existing {lractice on 
Railways should continue. . 

As regards combination of the cadre of Booking and Parcel Clerks 
on the Railways, the information received so far indicates that there 
is a combined cadre of Commercial Clerks for booking and parcels 
work and in quite a few Railways goods also; and they are inter-
changeable. A separate cadre of Enquiry-cum-Reservatlon Clerks 
for all the Enquiry and Reservation Offices had been formed from 
1964 as it was held that this Branch of work required specially train-
ed staft. :;'~';'" I : Jill 

It is further p~inted out that any attempt to make Clerks multi-
fWlctional at the large stations where the transactions in each 
Branch are heavy is bound to effect efficiency and would not be work-
able. At smaller stations, the Station Master/Asstt. Station Masters 
perform a m~titude of functio~ including train passing, goods 
work, parcel and luggage work, ticket booking and ticket conection, 
since the work load in each branch does not justify provi8.ion ot func-
tional staff. At slightly mote important stations, a general clerk 
only is provided who assists in ticket booking, parcel and lug,.,. 
work and ticket collection. J , 



It will thus be seen that on the Railways there is already in force 
the employment of multifunctional staff as well as single-functional 
staff depending upon the justification based on the size of transactions 
at the different stations in respect of the various branches of work. 

[Ministry of Railway:; (Railway Board) O.M. No. 7B-BC-EL. 
VI/IO dated 29-8-1~,. 

Reeommendation (SI. No. 59, Para No. 7.'16) 

"The Committee suggest that the facility of public address system 
ean also be used with advantage to project the progress made and 
to enlist the cooperation of the people in the implementation of selec-
ted national programmes and the need for discipline. The Commit-
tee suggest that arrangements may be made to play instrumental 
music and to relay radio news over the public address system in 
between the usual announcements." 

Reply of Government 

The Public Address System at stations is primarily used for 
announcements of arrival/departure of trains, berthing of trains, 
change of platforms etc. In addition, various slogans on Safety. 
Ticketless Travel, Social Education. Public Amenities etc. concerning 
the railway working are also announced. Because of a,very large 
schedule of announcements it is not possible to further eJilarge thl 
scope of announcements on the Public Address System. 

The relaying of news will be continuously intertupted for an-
nouncements of arrival and departure of trains which will invite 
more complaints than appreciation. For playing music in trains, the 
Indian Performing Right Society Ltd., Bombay and others have pre-
ferred claims to the tune of lakhs of rupees ~r playing recorded 
music on Public Address System even in trains under Copyright Act, 
1957. The relay of music in Rajdhani Express and Air-conditioned 
Deluxe trains running between New Delhi and Bombay Central has 
since been discontinued. Due to the prohibitive cost of playing music 
on trains and at stations it has not been found feasible to play instru-
mental music on Public Address System provided at stations. 

[Ministry of Railways (Railway Board) O.M. No. 7B-BC-EC/ 
VI/lO dated 29-8-1978] 

Beeommendation (81. No. 81, Para No. 7.18) .. 

"Another welcome addition to the amenities to the passengers 
would be the provision of music in long distance trains. The Com-
mittee suggest that this facility, which is at present available only 
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in some trains like Rajdhani Express, may be gradually extended to 
other long distance air-conditioned trains. The Committee would 
suggest that the question of showing feature films in chair car com-
partments may also be examined." 

Reply of Government 

The relay of music in Rajdhani Express and the air-conditioned 
deluxe trains running between New Delhi-Bombay Central has 
since been discontinued as the Indian Performing Right Society and 
others have preferred claims to the tune of lakhs of rupees for play-
ing recorded music on Public Address System in these trains under 
Copyright Act, 1957. However, the question extending the CCTV 
to Rajdhani Express and air-conditioned deluxe trains is under con. 
sideration of the Ministry of Railways. 

[Ministry of Railways ,(Railway Board) O.M. No. 78-BC-EC/ 
VI/IO dated 29-8-1978] 

Recommendation (Sl No. 74, Para No. 8.36) 

"Although the Railway Convention Committee 1971 suggested 
that the charges for retiring room may not exceed Rs. 10/- for a 
double bed room, the actual charges at some of the stations are even 
up to Rs. u,/. Similarly ,for dormitories, the rent charged is up to 
Rs. 7.50 per bed as against Rs. 2/- per bed suggested by the Railway 
Convention Committee. The Committee desire that the matler may 
be reviewed with a view to reducing the charges especially for dor-
mitories so that these may not go out of the reach of a (.'ommon pas-
Ilenger." 

Reply of Gcwel'DDl.eDt 

There are various factors that ha:ve to be taken into consideration 
by Railways in fixing the charges for retiring rooms/dormitories. 
Inter-alia, these are the passenger traffic offering at the station, im-
portance of the place from tourist and commercial angle, the cost 
of land in the area, the prevailing rates of hotel accommodation of 
comparable standard in the locality, occupation ratio etc. Since the 
railways have to incur expenditure on repairs and maintenance of 
the retiring rooms/dormitories and also on staff to look after them, 
it will also not be financially justified to adopt a ceiling of Rs. 10/-
for a double bed room and Rs. 2/- per bed in dormitories. However. 
every effort is made by the railway administration to keep the charg-
es as low as possible. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VIlla dated 30-9-1978] 



Recommendation (SI. No. 91, Para No. 10-26) 

The Committee find that the results of analysing, of samples in 
the railway laboratories are not legaUy acceptable for the purpose 
of taking action under the Prevention of Food Adulteration Act and 
what the Railway Food Inspectors have to se-nd the samples for 
analysis to Public Analysists before launching prosecutions under 
this Act. The Committee suggest that in order to ensure speedy 
action against offenders the Government should examine the desir-
ability of making the reports of analysis, by railway laboratories as 
legally acceptable for the purpose of action under the Prevention of 
Food Adulteration Act. . 

Reply of Government 

Analysis of food samples under the Prevention of Food Adultera-
tion Act, 1954, and the rules thereunder has to be undertaken by 
highly qualified Public Analysis. Even the State Governments have 
been finding it difficult to fill up the posts of Public Analysts in 
their laboratories by persons with prescribed qualifications and ex-
pertise. It may, therefore, not be feasible to have analysis ,with a 
high degree of accuracy being made in the Railway laboratories 
which are primarily meant as pre-testing laboratories for quality 
control. Even if the Railway laboratories themselves were to be 
equipped atafted for such analySiS, it may have adverse public reac-
tions of bias, as even against the samples analysed in the state Labo-
ratories, a number of complaints are bein'g received and the States, 
it iii understood, are thinking in tenns of inter-State analysis. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VIIlO dated 30-9-197.8] 

Recommendation (S!. No. 117, Para No. 10.83) 

"The Committee need hardly stress that the quality of food is 
dependent on the quality of cooking. The importance of proper 
training of cooks/chefs, therefore, cannot; be over-emphasised. The 
Committee, however, find that out of 858 cooks/asstt. cooks in depart-
mentill catering unit, 154 persons only have been trained so far. The 
Committee cannot help concluding that the importance of training 
of cooks/chefs has not been fully reaUsed by the Railways. They 
recommend that training facilities for them should be arranged zone-
wise/division-lW'ise and tliati all the cooks/asstt. cooks !Should be 
train~ within a time frame. It should also be ensured that in future 
only trained personnel with adequate experience are appointed to 
'1e .. respoJl&li~le and sensitive position of cooks," 
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. .. . Reply of Government • • ' .. 

The recommendation regarding proper training of Cooks, Asstt. 
Cooks, Chefs etc. is accepted and necessary instructions in this re-
gard have been issued to the Railways. As regards appointment of 
only trained personnel with adequate experience as cooks, it may 
be mentioned that cooks are in the intermediate grade and these posi-
tions are filled by promotion and as such, in view of the overall rec-
ruitment rules of the Railways, it is not possible to implement the 
Committee's recommendations. Railways will however ensure that 
every cook/etc. are given intensive training before they take over 
the duties of cooks/chefs independently. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/lO dated 30-9-1978.] 

•• Recommendation (Sl. No. 121, Para No. 10.87) 

"The Committee stress that training in the various aspects of 
catering should be a qualification for recruitment of staff for the 
catering units of the Railways." 

Reply of Government • 

Appointments in the various categories of the Catering Deptt. on 
the Railways have to conform to the overall recruitment rules of 
the Railways which have been developed over the years keeping in 
view career prospects of the employees, job opportunities, promotion, 
etc. The vacancies in the intermediate grades on the Railways are 
filled. by promotions and as such it is not possible to fill up the vacan-
cies in the Catering Deptt. only by persons having training in cater-
ing. Recently when a decisiO'n was taken to fill up 25 per cent of 
posts in the Managers' category directly by candidates with specialis-
ed training in catering, the scheme came under dispute with recog-
nised trade unions. The matter is being pursued further. It is, 
however, being ensured by the Railways that staff working in cater-
ing deptt. are given intensive and specialised training so that they 
may discharge their duties efficiently al'ld:-- bring in improvement in 
the standard of catering service. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/IO dated 30-9-1978.] 

Recommendation (81. No. 125, Para No. 10.99) •• •• 
"The tariff for main meals and snacks may also be displayed in 

the carriages so that the passengers have ready access to the approv-
ed tarif! rates and the bearers are not able to overcharge." 



Reply of Govenunent 

The tarit! rates for main meals, snacks, etc. are already on dis-
play in relreshment rooms and other catering establishments. These 
are published in the Railway Time Tables and .are also available 
with vendors and as per recent recommendation of the Estimates 
Committee, Railways have also been instructed to print the tariff of 
a few main food items on the bills (Cash Memo). 

The Mobile Catering cars are provided on about 70 pairs of trains 
only whereas there. are about 19,000 passenger coaches in service on 
Indian Railways. To display the tariff on all the passenger coaches 
on one hand is a stupendous job a'nd on the other it is not physically 
possible to prmt the tariff in all the coaches and allO change the rates 
from time to time whenever there are revisions. It would also be 
of no practical use as on large number of trains there are no mobile 
services. As mentioned above, there is adequa~ arrangement to 
convey to the passengers the correct tariff rates. Instructions have, 
however, been issued to the Railways to ensure conspicuous display 
of tariff for main meals and snacks in Mobile Catering cars, for which 
there are already standing instructions. Instructions have also been 
issued to the Railways to ensure that the bearers, meal canvassers, 
etc. also carry authenticated tarit! cards indicating tariff for main 
meals and some important snacks which they will produce on demand 
from the passengers. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/I0 dated 30-9-1978.] 

Recommendation [SI. No. 139, Par. No. 11.25 (6)] 

"The shortage of funds is also stated to be one of the limitations 
in taking up the works which can help in reducing over-crowding. 
The Committee suggest that the Minilltry should examine the feasi-
bility of raising f1;1llds from financial institutions like LIC and natio-
nalised bankS, etc. for introduction of additional long distance Janta 
Mail/Express trains which are remunerative in operation." 

Reply of Government 

The Ministry of Railways are a part of the Central Government 
and can borrow money only from general finance. It is not permit-
ted for the Ministry of Railways to raise funds from financial institu-
tions like the L.I.C. and the nationalised banks. It is for the Mini-
stry of Finance to raise resources from those institutions. 

[Ministry 'of Railways (Railway Board) 0.14. No. 78-BC-EC/ 
VI/IO dated 30-9-1978.] 
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Recommendation (SI. No. IU, Para No. 11.'1) 

"The Committee regret to note that in spite of the recommenaa-
tion of the Railway Convention Commi~tee (March, 1973) the study 
of the cost of operation of various cla.sses of pasSe'nger services to 
assess the loss/profit of each class of travel on a realistic basis has 
not yet been completed. The Cqmmittee regret to note the inordi-
natedly in completing this study although the Railway Convention 
Committee were assured in October, 1973 that detailed cost studies 
with regard to various types of coaching services would be com-
pleted in the course of the next year. The Committee fail to under-
stand how in the absence of firm cost analysis the fares for the vari-
ous classes of travel Me determined and how the losses on passenger 
travel are assessed. The Committee stress the need for completing 
the study expeditiously and to lay down a firm poliCy in regard to 
provision of various classes of accommodation keeping in view the 
objectives of the Railways and the cost of operation of different 
classes of coaching services." 

Reply of Government 

The detailed information regarding action taken on the Railway 
Convention Committee's 4th Report in March 1973 presented to thb 
Estimates Committee is incorporated in paras 11.30 to 11.40. This 
explains that the Ministry of Railways, initiated detailed and elabo-
rate exereise to evolve a suitable methodology for an acceptable tech-
nique for determining and analysing in detail the cost of operation 
by various classes of passenger services in right earnestness from 
1973. In the absence of a comparable study by other Railways of 
the world particularly in the field of coaching serVices, the process of 
working out a methodology was fraught with numerous difficulties, 
its complexity and magnitude of the job involved and a good deal of 
experimentation had to be done in the formulation methodology 
which at a certain stage, also involved re-writing of the already 
established programme for initial methodology for bifurcation of 
goods and coaching services all over again in May 1975. 

2. It was further brought to their notice that the booking of ex:-
penses does not straightaway lend itself with facility for the purpose 
of unit c.ost analysis. A series of exercises had to be undertaken, 
therefore, to introduce new heads of accounts to facilitate tallies 
under major and significant areas of joint costs to indicate booking 
separately under goods and coaching services. Thus the task handl-
ed by the costing cell was not only to evolve a methodology which 
will be able to produce an acceptable unit cOBt analysis of coaching 
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services but also to take corrective action in the other source areu 
from where the necessary data is to be drawn. 

3. As already advised, the provisional results had data relating 
to the year 1974-75 and were ready at the time of tendering 'the orel 
evidence before the Estimates Committee. Unfortunately the year 
1974-75 happened to be a yeSII' of the Railway General Strike, 'bunds' 
and an economic slump and the results evolved did not reflect the 
true position. Further, passenger traffic in subsequent years (i.e.) 
1975-76 had undergone a significant change particularly an account 
of the impact of introduction of a large number of fast trains with 
higher seating capacity coaches, factors which have a definite bear-
ing on the CObt and economics of passenger travel. It is therefore, 
in this context that the expenses for 1975-76 and 1976-77 have to be 
processed with the refinements introduced on the basis of past ex-
periences in order to bring out a fairly realistic cost a'nalysis ~or 

managerial use. 

4. The magnitude of the work involved in evolving a methodology 
of unit cost analysis of coaching services can perhaps be judged from 
the time taken in finalising a satisfactory methodology for unit cost 
analysis for goods services the job was undertaken by a special team 
consisting of one costing/Statistical Officer and Jl Senior Accounts 
Officer in the initial stages and subsequently testing the methodo-
logy in field they took about 4-5 years, and still the methodology for 
bifuraction of goods and coaching costs has to be re-edited in 1975 
when the methodology for unit cost analysis for coaching services 
was being formulated. Costing is a cO'ntinuous process, which strives 
to introduce further refinements in the methodology with the various 
uses and problems it is called upon to resolve. The time taken in 
working out a methodology for un;,t cost analysis (coaching) in view 
of various difficulties mentioned above and the enormity of the pro-
blem should, in fact, be described as an extremely intensive exercise 
and the efforts are at the moment on tOi put the analysis to final test 
after preparing the results of three concurrent years of coachi.J:1g 
cost analysis for the years 1974-75, 1975-76 and 1976-77, The unit 
cost analysis for 1975-76 had to be further supplemented with some 
field surveys, which has take nabout six months to finalise and all 
the Zonal Railways have practically completed this exercise. Board 
will be in a position to present this analysis by the end of this finan-
cial year. 

5. Even after these supplementary studies and refinements in 
methodology it cannot be stated with certainty that finality would. 
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be achieved in the field of costing. If further inconsistencies or 
anomalies are thrown up requiring further studies and refinements, 
more studies and reviews Of methodology may be called for. How-
ever the result of the analysis would be made available indicating 
also the areas where there is still scope for further improvement. 

6. Indian Railways as a public utility service are therefore obUged 
to render economic mode of transport to travelling passengers and 
also for the movement of essential commodities in the country. The 
fare structure for passengers has largely been historical and costs 
have formed only a part of this basis. The structure Of freight rate 
has been examined by Freight Rate Structure Committees from time 
to time but they were not asked to advise on passenger 'fares and 
other coaching tariffs. Broadly re-adjustment and increases in the 
passenger fares are made taking cognisance of the increase in the 
cost of material and wages of staff etc. and the capacity of certain 
categories of passengers to bear increased fares, keeping in view the 
broad social-economic goals. These were resorted to in the absence 
of SpeCific cost studies made. As the committee are aware that the 
entire question of fare structure of passengers including other coach-
ing and other allied matters has been now remitted for the conside-
ration of the Railway Tariff Enquiry Committee, we may await 
their views. 

7. The losses on coaching services are broadly assessed to bring 
out the loss on suburban and other services. Detailed procedlllI'e of . 
assessment of loss on coaching services is however made available 
for the information of the Committee (Appendix III). This proce-
dure does not require detailed a'nalysis of costs into further group-
ings such as service-wise e.g. Passenger, Parcel, Luggage etc. or class-
wise i.e. A. C. First, Second etc. 

[Ministry of Railways (Railway Board) O.M.No. 78-BC-EeI 
VI/lO 6ated 30-9-1978.] 

.. Recommendation (Sr. No. 153, Para No. 12.20) 

The Committee suggest that in case of serious illness it should 
be the duty of the Railway medical officer to arrange for the services 
of a medical speCialist and, if necessary, for his admission to the 
nearest hospital at the expense of the passenger, if so requested by 
him. 

Reply of 'Government . -
The present arrangement with regard to providing medical care 

to a passenger suddenly taken· ill during the journey is that the 
~-. 
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nearest railway medical officer is informed by a telephone message by 
the guard or the conductor of the train or the station master, who at-
tends to him at the next train halting station where a railway doctor 
is provided. This railway doctor gives whatever attention he can. 
And on examination and diagnosis that he can make, renden first-aid 
treatment to alleviate the suffering and save the life or the limb. 
In case of serious ailment, he also advises the ailing passenger 'bo 
get down either at that very station if a hospital exists, or at the 
first train halting station where a suitable hospital to look after the 
nature of ailment the passenger is suffering from, is locate!. 

The recommendation of the Committee that where a paasenlar' 
wants services of a specialist, they should be provided and that the 
railway doctor as a matter of duty has to arrange admission of the 
patient in the nearest hospital, it would be realised, may not be p,os-
sible as a rule because it will not be possible for either the patient 
or the guard, the conductor or the station master to indicate as to 
which medical specialist is required. Since in such cases, the atten-
dance is required at short notice, even if this is indicated, such 
medical specialist from a medical college, government hospital or a 
private practitioner (on whom the railways have no control) may 
not attend on a message being sent by a railway doctor, or in fact 
any railway authority. Attendance by a specialist at "the t"ailway 
station and confining his attention only to the stoppage of the train 
may also be not of much value. What is required in th~se cases ia 
that the patient is taken to the medical specialist where he has a.s-
tants, and equipment to give the required treatment. 

As has been indicated above, advice and help for admission iA 
the nearest hospital is always offered by the railway doctor and 
seriously ill patients ate taken in by the hospitals, mO!Jt of which 
are non-railway ones. As indicated by the Committee, these hOI-
pitals, if they admit patients do SO on payment of charges by the 
passengers. 

The above arrangements have been found to be adequate. The 
railways are unable to t<lke the responsibility for t!ii.her reserving 
accommodation or asking the hospitals to admit patients on messaget 
becaUSe of tht! difficulties described above and the legal implications 
of the same, a8 ultimately it is the patient's desire to seek treatment 
lind admission of the choice he wants. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/li 
dated 30-~1978.] 



CHAPTER IV 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH 
GOVERNMENT'S REPLIES HAVE NOT BEEN ACCEPTED BY 

THE COMMITTEE 

Recommendation (Sr. No.5, Para Nos. 2.31 and 2.32) 

2.31 The Committee regret to note that the Railways have failed to 
provide passenger amenities as per the norms at all the stations. 
This has been stated to be due to inadequacy of funds provided for 
passenger amenities out of the Development Fund. While the plea 
of inadequacy of funds could justify, the postponment of the provi-
sion of some of the additional amenities, it is distressing that the 
passengers should be denied even the minimum facilities termed as 
'basic amenities' by the Railways like drinking water, toilet facilities, 
waiting halls, proper booking arrangements, etc. at all the stations 
as per the approved norms. 

2.32. The Committee regret to note that in spite of the recommen-
dation of the Railway Convention Committee in their Fourth Report 
in March, 1973, no perspective plan has been prepared for provision of 
the basic amenities. They recommend that immediate action should 
be taken to prepare such a perspective plan so that withh the funds 
available for passenger amenities, the amenities which are needed 
most in the interest of passengers are provided on a priority basis. 

Reply of Government 

2.31. Basic amenties as defined below have been provided at all. the 
stations of the Indian R~.ilways. 

At regular .stations: 

(i) Waiting hall 

(ii) Benches . 

(iii) Suitable arrangement for lighting the wai.ting hall and 
booking office. 

(iv) Drinking water supply. 

(v) Latrines. 
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(vi) Platform with proper surface (Any platform surface well 
maintained with coal-ash, moorum or any other suitable 
matetrial so as to avoid dust in dry weather and mud 
in rains would meet the requirements). 

(vii) Booking arrangements. 
(viii) Planting of shady trees. 

,it halt stations: 

(i) A rail level platform of suitable length having regard to 
the lengths of the trains stopping at the station. 

(ii) A small wajting shed which will serve also as the booking 
oflace. ., 

(iii) Lighting where trains stop at night; and 

(iv) Planting of shady trees. 

2. Considering the magnitude of the work involved in providing 
all passenger amenities, the concept of provision of basic amenities 
at all stations of the Indian Railways on a priority basis was deve-
loped in 1952. During its deliberations, the Railway Catering and 
Passengers Amenities Committee in 1967 reviewed the .position and 
suggested that in view of the large outlay involved jn provision of 
improved type of latrines, Railways may consider going slow on this 
conversion of latrines so that adequate money could bp found. The 
reievent extracts of this para are reproduced below: 

"Improved Type Latrines-According to the stipulation made 
by the Railway Board in 1952, improved type lRtrines mean 
flush type latrine where piped water supply j~ available 
or aqua privy type or bore-hole type where piped water 
supply is not available. If this definition is to be strict1y 
observed, the latrines at a large number of stations may 
have to be converted and the provision of minimum pas-
sengeI' amenities cannot be considered to have been com-
pleted until all dry type latrines are replac£>d by the 
approved type. The number of stations was given as 771 
on the Southern Railway, 551 on the Western RAilway and 
450 on the Northern Railway. 

During the Committee's tours a number' of Railway Adminis-
trations suggested that this replacement should be assigned 
a, lower priority. It was argued that with the exception 
of a few stations on each Railway, all stations had good 
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dry type latrines wbk:h were aarVing the purpose. Wa~r 
S101pply was not available at hundreda of stations to enable 
the latrineabeing convertedmto flush type or aqua privy. 
Latrines at most stations were being used by a large num-
ber of outsiders and it was difficult to stop this practice. 
If the replacement of latrines was slowed down, the funds 
can be made available for making up the deflclency of other 
basic amenities lite waitiDl halls etc. 

The Committee feel that there is force in this argument and 
suggest that the complete replacements of dry type latri-
nes be phased over a. longer period on the Railways con-
cemed. Improved type latrines may be ('on1ined to 
important stations but the arrears in this respect should 
be pulled up immediately. 

3. As a result of this recommendation, the lis! of passenger 
amenities as detailed in para 1 above was modified and the Railways 
were instructed to provide these basic amenities by 31-3-71. This 
target date was adhered to on all the Railways. 

4. It is, therefore submitted that all basic amenities to suit the 
level of traffic obtaining in 1971 were provided at all the stations by 
31-3-1971. 

5. Drinking water is available at all the stations, toilet facilities, 
waiting halls and booking offices are also availa.ble at all the stations 
of the Indian Railways. What is actually required now is to aug-
ment these facJities commensurate with the increased volume of 
traffic and the Railway Administration is taking action in this direc-
tion accoI'ding to the resources available. 

6. In this connection one of the major criticism has been non-
avaHability of water to the passengers travelling in trains. Here it 
may be mentioned that although water (a basic amenit.y) h~ available 
at all the stations, what is actually demanded is that the distribution 
arrangement should be such that water is available to the passengers 
right adjacent to the coach. This obviously is not feasible. 

7. However, the Railway Administration is taking action to 
increase the number of taps along the length of the platform, so that 
the passengers can be supplied water without any dlm(~ulty. With 
the largeincr'ease in the passenger traffic, these facilities are beinl 
continuously reviewed and augmented as far as possible. 
208 LS-7. ' 
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'8.· hnFovements/.a\Jgm_t~tioJl of the ~ am~hi~i.e$ has to be 
a continuous pt'~ssas, ~e is steady i~r~ase in .tl~e . passenger 
trafllc. It is not, therefore, practicable to lay down a timc~bound pro-
gramme as targets to be. a::hieved ~re increasing/changing everyday . 

. ,. ~ " " " • . • 1-' 

'9. The Railway's a.un is to'aug~ent the basic imenities' commen-
surate with the increasin'g /traftlc .. ; Howey-er, in trYing to reach this 
goal, provision of other' addiifoilal amenities cannot be ignOred since 
tbere is vociferous demand for them also.. As the r~sour('E'!S availa.ble 
a~ limited, the adlninistiation is hard put to $irik~ a balance 'between 
the conflicUng demands. 

232. A time bound programme was' 'drawn by the Railway Ad-
nlinislratfon as far as basic amenities are concerned. Raflways htwe 
completed the provision of these basic amenities by 31-3-71. This ~as 
reviewed in 1977 . 

. 'As tegSirds pi"cMsion <Of additional amenities" they difter from 
statiOn to station depending on geographical location, climatic eo&-
ditions and the pattem'ofpessenger traffic at a station. Only guide-
lines h~ve been Biven to indica,te to the Railways the scale on which 
the additional facilities are to be provided. On a rough estimate, 
fOT prcWiding minimum additional facilities such as cO\t.er over the 
platform, Foot over bridge, improvement to circulating area, etc. at 
all the statiofls on t~e Lndian Railways, an amount of al,out Rs. 90 
to 100 crores will be required. 

With the changing pa,ttetn of tratBc and difficulty for resources, 
It may not be practicable to lay down long te'rm perspective plan 
with definite priorities. 

It is the constant endeavour of Railway Administration to provide 
as many amenities as possible within the available resources and as 
per norms, in consultation with Railway Users' Amenities Consulta-
tive Committee. The position, therefore, is under constant review. 

r¥:inistry of Railways (Railway, Board) O.M. No, 78-BC-EC/Vl/10 
dated 29-8-78] 

Comments of the Committee 

Please see Para 1.10 of the Report-Chapter I. 

Recommendation (81. No. 6, Para %.33) 

"The Co~nlittee note that the Ministry of Railways ate propoS-
Ing to draw a time bound programme to provide passenger amenities. 
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The Committee urge that the Ministry of Railways shou~d prepare 
the prograinme expeditiously and it should be ensured that these 
amenities as per prescribed norms are actually provided a·ccording 
to the programme laid down. Specific mention of the deficiencies 
and the Concrete action taken to provide them shoUld be made in 
the Annual Reports of the Zonal Railways as well as the Ministry 
of Railways." 

Reply of Government 

A .time bound programme was drawn by the Railway Adminis-
tration. as far as the basic amenities are concerned. Railways have 
completed the provision of these basic amenities by 31-3-71. ThiR 
was reviewed in 1977. 

As regards provision of additional amenities, they differ from 
station to station depending on geographical location, climatic con-
ditions and the pattern of passenger traffic at a station. Only guide-
lines have been given to indicate to the Railways the scale on which 
the additional facilities are to be pl'ovided. On a rough estimate 
for providing minimum addltional facilities such as cover over the 
platform, Foot over brid.ge, improvement to circulating area etc. at 
all the stations on the Indian Railways, an amount of !lbout Rs. 90 
to 100 crores will be required. 

With the changing pattern of tr'affic and difficulty for resources, 
it may not be practicable to lay down any long term prospective 
plan with definite priorities. 

It is the constant endeavour of Railway administration to provide 
as many amenities as posatble within the avallable resources and as 
per norms, in consultation with Railway Users' Amenities Consulta~ 
tive Committee. The position is under constant review. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/IO 
dated 29-8-78.] 

Comments of the Committee 

Please see Para 1.10 of the Report-Chapter 1. 

Recommendation (SI. No.9, Para 2.46) 

"As compared to revenue earnings, the expenditur~ on PassengE'lS 
and other Users' Amenities has worked out to only 0.15 per cent and 
0.19 per cent in 1974-75 and 1975-76. This can by no means be ('on. 
sidered as adequate for providing amenities to the millions of pas-
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.engers. The Committee stress that the amount provided for pat-
senger amenities should be enhanced eonsiderably and • reasonable 
percentage of eamiDgs from the passengers should be eannarkeci 
for providing amenities both on the stations and in the trains whicla 
ill no caee should be less than Rs. -4r crores (related to the price level 
.obtaining in 1985)". 

Reply of Goverament 
With reference to the observation that the amount provided for 

passenger Amenities should be enhanced considerably, it will be re-
levent to mention that, while presenting the Railway Budget for 
1978-79, it was announced by the Mmi~ for Railways that he was 
considering the question of increasing the allotment from Rs. 4 crares 
to Rs. 5 crmes. The Works Programme for 1m-SO is being framed 
Oft this basis. 

However, linking of the annual outlay on Passen·ger Amenity 
Works to the total eamings may DOt be quite realistic in as much as 
iuch comparison would riot take into account the considerable Re-
venue expenditure being incurred by the Railways on the malnte'-
nance of all the existing facilities provided by way of Passenger 
and Other Railway Users' Amenities, such as waiting rooms, sheds, 
goods sheds, approach roads, water supply and sanitation arrange-
ments etc. The quantum of this recurring expenditure which is 
charged to the annual working expenses of the railway i!l- progres-
sively increasing with the fresh investments made each year on 
additional works relating to Passenger and Other Railway Users' 
Amenities. 

Having regard to the above and keeping in view the fact that all 
plan expenditure is subject to the Government's overall resourcf:'S 
po~ition, it is not considered feasible to earmark pp.rcentage of earn-
ings from Passengers for expenditure on Passen.'ler Amenity Wod:s. 
However, the provision for additional Passenger and Railway Users' 
Amenities schemes, will be kept continuously under review from year 
to yeal' and efforts will be made to provide optimum outlays subject 
to the Government's overall resources position. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/IO 
dated 29-8-78] 

Comments of the Committee 

Please see Para 1.13 of. the Report-Chapter I. 

Recommendation (Sl. No. 13. Para No. 2.63) 

"The Committee find that the Accident Compensation Safety and 
Passenger Amenities Fund has been constituted with effect from 
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1,4,1974: by levying ~ surcharge on passenger tickets, Besides pay-
ment of compensation claims on account of railway accidents the 
Fund is to be used for improving the safety ot travel on the railways 
and also for providing passenger amenities, The Committee, how-
ever, find that an amount of only Rs, 24lakhs has been spent 10 far 
on passenger amenities out 00 this Fund during the last three years 
in spite of the fact that a large amount totalling Rs, 22,85 crores is 
lying to the credit of this Fund, The Committee were informed 
during evidence by the Chairman of the Railway Board that they 
were examining as to what more works they could undertake in 
passenaer amenities out ot this Fund, Considering the fact that even 
basic amenities as per norms have been lacking at various stations, 
the Committee would urge the Ministry of Rail ways to take imme-
diate steps to provide fund for undertaking some of, the much needed 
passenger amenities works out of this Fund, The Committee have 
also been informed that while allocating funds for the annual plan 
(1977-78) by the Planning Commission the resources availability 
from this Fund has been taken into account in fixing the total Plan 
outlay, The Committee feel that as this Fund ha'i been created out 
of a surcharie on passenger tickets it would appear to stand on a 
different footing than other railway f.unds, The Committee, there-
fore, consider that the amount proposed to be withdrawn out of this 
Fund especially for passenger amenities should be kept out·side the 
allocation of funds by the Planning CommiSsion from Development 
Fund for passenger amenities," 

Reply of Gonl'D_ent 
"The Accident Compensation Safety and Passenger Amenities 

Fund was constituted with effect Erom 1-4.-1974, in order to finance 
expenditure by way of Acciaent Compensation, certain categories of 
Safety Works and certain types of Passenger Amenity Works, The 
appropriations to the Fund (through surcharge on passenger tickets) 
and the expenditure from the fund on each of the categories referred 
to above, is tabulated below: 

Y~r 

1974-75 
1975-76 
,,76-77 
1977-78 (U) 
1978-79 (BE) 

(In lakhll of rllpl'e!I) 
AHr.ri.ti,n r. W Ex,..ilure j"m .4CSI'AF 

Appropriation ___ Expendi~u~~_ Total 
to Fund ( .. ) Accident 

Compen_- (i) Safety (e) Passen~r Bxpenditul'C 
tion Works Al'lllmities 

664'90 12° I I 4'51 li°6!z 
78g°99 50 °90 32' 10 0'73 83°73 
897" 74 29'85 123"57 '4°92 168'S. 
g86°11 210'59 38,02' 115°711 617'52 

1018°35 1164°58 585° 06 6f.'94- 914'58 
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It may be observed that the level of expenditure from the Fund 
has been steadily increasing from year to year and the ratio between 
the amounts appropriated to the fund and the expenditure from the 
fund has improved considerably. In the Budget Estimates 1978--79, 
against an anticipated appropriation of Rs. 10.18 crores, an amount 
of Rs. 9.15 crores is estimated to be spent out of the fund. 

As regards the quantum of expenditure out l,f this fund on "Pas-
senger Amenities" alone, it may be pointed out that works of, Pas. 
senger Amenity nature are financed not merely from this fund but 
also from the Depreciation Reserve and Development Funds. An 
annual outlay of Rs. 4 crores on Passenger Amenities has been ad-
hered to for the last few yearn in terms of the RaHway Convention 
Committee's rerommendations and in para 37 of the M.R's Budget 
Speech presenting the Railway Budget for 1978-79, it has been stated 
that the question of. increasing the anl'lUal allotment from Rs. 4 crore~ 
to Rs. 5 crores is under consideration. 

With reference to the suggestion that the amo,mt proposed to be 
withdrawn out of this fund, especially for Passenger Amenities, should 
be kept outside the allocation of funds by the Planning Commission 
from Development Fund for passenger amenities, it may be stated 
that all expenditure -is now broadly categorised fl.5 "Plan" and "Non-
plan". As expenditure on Works irrespective of their sburce of 
financin~ will constitute "Plan" expenditure, it may not be feasible 
to keep the allocation of funds on Passenger Ampnities from out of 
the ACSP AF outside the afl'ocation of funds by the Planning Com-
mission. Nor would this appear to be necessary in view of the 
position indicated above and the assurance that the Railways are 
examining as to what more works they could undertake in Passen-
ger Ameniti~ out of this Fund." 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/IO 
: dated 39-8-79.] 

Comments 01 the Committee 

Please see para 1.16 of the Repert-Chapter I. 

Recommendation (Sr. No. 14 Para No. 2.64> 

The Committee are also. surprised to find that the expenditure 
on provision of 'goods platfarms ; and covers over platforms is also 
being charged to the Accident Compensation, Safety and Passenger 
Amenities Fund. In view of the fact that the Fund has been ereated 



III 

out of I\;he levy on passengers the inCurring of expenditure on P}'O-
viding goods platform'and covetsbVer'.m out of the Fund does 
not· appear to be justified .and needs careful recon~i~eration. 

Reply of .Govenunent 

Railway Convention .Committee; 1954 had extended the Scope of 
passenger amenities to include amenities for all users of Railway 
Transport. Since then there is a combined list of items of amenities 
both for passengers and other Railway users. The cost of all these 
items is charged to Development Fund-I and no distinction is 
made whether an amenity pertains to passengers or to other Rail-
way users. The goods platforms and. Covers over them provide 
facilities to the users of Railway Transport, and at the time the 
Accident Compensation, Safety and Passenger Ameni.ties Fund was 
constituted, these works did not find a place in the list of amenities 
chargeable'to Development Fund-I. In view this 'and as no allo-
cation distinction is made between a passenger amenity and an 
amenity of other users of Railway Transport, their cost was charged 

, to Accident Compensation, Safety and Passenger Amenities Fund, 
even though the Fund was created by a levy on passengers. ' 

The matter has been reconsidered and it is felt that the present 
arrangement may not be disturbed, particularly because of pa\1city 
(If resources under Development Fund. 

[Ministry of Railways (Ranway Board) O.M. No. 78-BC-
EC/VI/~O dated 29·8 .. 781 

Comments of the Committee 
Please see Para 1.20 of the Report-Chapter 1. 

Recommendation (Sr. No. 54, Para 6.32) 

"The Committee on Reservation and Booking' suggested intro-
duction of a system providing for the Travellillg ,Ticket Examiners 
manning sleeper coaches to send advance information about the 
vacant berths, seats. The' Committee have been i'hformed that the 
Railways had been asked to select important points where the faci-
lity of trunk line/control phone was available and pass on advance 
information atauch' ~pblnts 'about 'the availability of berths/seats In 
sleeper coaches. The Col1llIiittee desire that the system should be 
introduced early at aU ,$uchstations tOr,aveid inconvenience to the 
passengers and the scope for corruption. ' The actual implell\entaJ 
tiOR of 'the system should be ensured bY surprise' checks by sell:i~r 
officers anddeWft'ent·· action taken' against the d~lfnquentofticfals~" 

. • . '. t,· _ ' .. , 
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.pl, of Gover_eat 

The SyiStem of Travelling Ticket Examiners manning sleeper 
coaches sending advance information about vacant berths/seats ill 
the coach to stations ahead was tried by some of the Railways but 
was not :round feasible due to practical difficulties. 

2. Important Mail/Express long-distance trains generally carry 
a large number of sleeper coaches. Apart from those with continn-
ed reservations passengers who are not holding confirmed resenra-
tions even board the runnin'g train without the consent knowledge 
of the train checking staft who have to allot available accommoda-
tion during the run of the train. It is, therefore, not possible within 
the short stoppage provided to these trains at intermediate stations, 
to determine and pass on information regarding vacant berths/seab 
in respect of various individual sleeper coaches on the train . . 

3. Surprise checks by Officers and supervisory staff are carrieli 
out at platforms and in trains to ensure proper allotment of avail-
able accommodation to the passengers. Prompt action is take. 
against the staff found involved in any irregularity. 

4. In the Bombay-New Delhi Rajdhani Express, VHF equip-
ment with microwave system has been installed which is connectefl 
to selected points between Bombay and Ratlam. Info~ation aboul 
availability of accommodation etc. in this train, is passed on t. 
stations ahead on this system. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
EC/VI/IO dated 29-8-78) 

Il.,mments 01 the Committee 

Please see Para 1.33 of the Report-Chapter I. 

RecOlllmenciation No. It, Para No. 8.UI 

"The Committee suggest that in order to increase the occupancy 
of retiring rooma and to enable the existing accommodation being 
used by larger nwnber of passengers, the railways should consider 
fixing the charges for these rooms at 12 hourly baais instead of the 
present system of charging them on 24 hourly basis.~' 

Beply of Goverament 

The allotment of retiring rooms at stations is normally made for 
24 hours and part thereof but the charg,,- are recovered for a mini-
mum of 24 houn. Even in the hotels the chal'ges are levied for 



2f hours and part thereof and not for 12 hours. The fixation of 
charges on 12 hourly basis, will not only discourage the passengers 
from using the retiring rooms but will also cause inconvenience to 
them. 

For the passengers desirin'g to stay for short duration, waitin&, 
rooms with adequate facilities are "already available at railway 
stations. I 

[Ministry of Railways (Railway Board) O.M: No. 78-BC-
EC/VI/IO dated 20-8-'71] 

Com •• ts eI the C8IIl1Jlittee 

Please see Para 1.36 of the Report-Chapter I. 

ReeommeatiatiOIl (S. No. 85-Para No. 10.12:~ 

It is a general complaint of travelling public that tea/co1!ee 
served on the railway stations particularly by the vendors and staU. 
l')n platforms is not of good quality and tote. The Committee su&,-
,est that the Railways should take the assistance of the Tea Board 
for procurement of good quality tea, standardisation of inputs and for 
laying down proper technique for preparation of a good cup of tea, 
The Railways would do well to take 'similar assistance from. Coffee 
~oard to improve the quality and. taste of coffee served to tIIle 
passen'gers. 

Reply of GOYel"llment 

Tea is served on the Railways by catering establishments both 
mana'ged departmentally as well as by private contractors, Depart 
mental establishments procure tea from most reliable and reputed 
sources such as Tea Trading Corporation of India (a Government 
Undertaking), Spencers, Liptons, etc. and only standard brands of 
tea are URd. Certain expertise has already btten gained by the 
1tailways in the preparation of tea over the years and it is not con-
sidered necessary to have further expert opinion on this subject. 
A constant watch is kept on the quality of tea served to passengers 
by frequent inspections and surpric;e checks by Officers and Inspec-
tors of the Medical and Commercial Departments of the Railways 
and defaulters are taken up severely. 

The recommendation of the Committee, however, has been notecl 
'tnd inllJtructions to ensure service of iood tea to the passengers are 
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being reiterated to the Railways and every e1fort would be made to 
ensure service of 'good tea to the paSlengers by units manage~ both 
departmenta~ly as well as by private contractors. ' 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-
ECIVI/IO dated 30-9-19781 

Comments of the Committee 

Please see Para 1.43 of the Report-Chapter I. 

Recommendation (S. No. 94-Para No. 10.30) 

The Committee suggest that Hie Regional Catering InstItutes 
may be consulted for standardisation of menus for meals with a 
a view to providing well-balanced and nutritious food. There may 
be seasonal variations in the menu to include the vegetables of the 
season. The Zonal Railways Users Consultative Committee may 
also be consulted about standardised menu and any major changes 
which are sought to be made therein. In fact it would be appro-
priate if the quality of catering and the suggestions/complaints re-
ceived. in respect thereof are reviewed by the NationaVZonal/ 
Divisional Railways Users Consultative Committee a!! a part of the 
standing agenda. 

Reply of Government 
"" 

Initially, the menus for Standard Thali Meals were finalised in 
consultation with the Regional Catering Institutes. The Railways 
have now acquired certain amounts of expertise in this field and 
every endeavour is made to provide well-balanced and nutritious 
food to the passengers. 

Since finalisation of menu is a specialised function, it is felt that 
the present policy may continue, &5 getting these menus appreved 
by Consultative Committees would be a long drawn time consum-
ing process and not a practical propOSition. Furthermore, a train 
runs from one region to another region and recommendation of a 
Zonal Committee may not ,find favour in all region». 

[Ministry of Railways (RaHway Board) O.M. No. 78-BC-
ECIVij10 dated SO.f):.1978] 

Comments of the Committee . I •• 

Please see Para 1.49 of the Report-Chapter 1 
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.Recommendation (S. No. 141-P~ No. lLZ1) 

"It is noticed that the passenger amenities provided. at railway 
stations in suburban areas are generally inadequate as compared to 
the needs of daily commuters. The existing booking windows at 
these stations are unabl~ to cOPe with the rush of passengers at 
peak hours. The lav~tories, fans, foot over-bridges, covers over plat-
forms are also not adequate to meet the requirements of the palsen-
gers. The Committee suggest that a fresh review be made of the 
passenger amenities at the suburban stations with special reference 
to the needs of the commuters of each regions and amenities provid-
ed in adequate measure to meet their requirements." 

Reply of Government 

Augmentation of existing amenities/facilities is a continuing pro-
cess. Existing facilities are periodically reviewed by the Railway 
who also put up fresh proposals before the Zonal Users Consultlltive 
Committee while discussing Railway's annual programme for 
passenger amenity works. This Committee recommends inclusion 
of new works in the annual works programme according to avail-
ability of funds. 

In view of the facts mentioned above it is felt that there appears 
to be no further necessity of a 'fresh review'. 

The financial resources with the Railways for providing Palsen-
ger Amenities are limited and hence they have to be distributed 
according to the relative needs of suburban and non-suburban 
sections. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/IO 
. 30-9-1978.] 

Comments of the Committee 

Please see Para 1.52 of the Report-Chapter I. 

Recommendation (S. No. It4-Para No. 11.54) 

''The Committee note that Railway employees continue to en-
joy the privilege of a large number of free Passes and Privilege 
Ticket Orders and the valUe of such Passes and PTOs during 19'16-
76 was Rs. 60.46 crores and Rs. 5.48 crores respectively. The Com-
mittee are concerned toflnd that notwithstuding the .recommen-
dations of the Estimates Committee, Railway Convention Committee 
d well as· the Pay Commissions appointed by Government, . the 
Min18tryof Railways have continued· to allow large travel concel-



116 

lions to Railway employees in the form of free Pa8Ses and PTOs. 
The matter is, however, stated to have been again taken up for 
review. The Committee stress that these privileges allowed to raU-
way ofticers and staff are not in keeping with the spirit of the pre-
sent times and changin', soeial milieu. There is imperative need 
for rationalising the number of PrOs allowed to different clalSes of 
railway oftlcen and starr as well as to relieve overcrowding in 
trains. 

ltepiy ., Gey __ t 

The grant of travel facilities to railway employees is reviewed 
from time to time. This question haa .gain been reviewed on the 
recommendations made by Third Pay Commia&ion who iuggeited 
consideration of curtailment in the travel facilities enjoyed by rail-
way employees. In any major industrial undertaking, as in t~e 
Transport Industry, the mutual expectations between the organi-
sation and its labour are characteriled by the unique peculiarities 
of the undertakin'g. These expectations shape in the course of the 
undertaking's history intO a healthy and mutual relationship 
through the problems of growth and sustenance they face and 
overcome over long years in a mutuality of concern and devotion. 
Travel concessions to the employees on Indian Railways have, thus, 
historically grown as an integral part of the organisatmn. Rail, 
road and air transport organiaations throughout the world. gTant 
travel facilities to their employees, The travel facilities granted by 
some foreign railways are even more liberal than on Indian Rail-
ways. In this background the travel facilities now granted to their 
employees by the Indian Railways, ftowing from a long history of 
service, will not bear any reduction without injury iO the balanced 
harmony of relationship between the organisation and its labour. 
It will be a retro'grade step and it i .. considered undesirable 'to pre-
cipitate any reduction in the present travel facilities granted to the 
railway employees. 

[Ministry of Railways (Railway Board) O,M. No. 78-BC-
ECIVI/10 dated 30-9-1978] 

Comments of the Committee 

Please see Para 1.57 of the Report-Chapter I. 
BeeommeMaUon (S. Net. 145-1'-ra No. 11.55) 

liThe Committee would like to be informed of the concrete mea-
sures taken in pursuance of these recommendations about free 
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Passes and concessional PrOs in respect of ofticers and stat! wu 
would be joining Railway hereafter and the retired railway ea-
ployees. 

",1,. .f G ....... eat 

It has since been decided that the persons appointed/promoted t. 
gazetted rank after 1-8-89 will be issued first class pas.ses/PTOs ana 
not first class 'A;' which would be issued t.o persons who were. ap-
pointed/PJ'Omoted or held gazetted poat prior to 1-8-69. It has also 
,been decided that the employees appointed after 1-8-89 will be 
issued first class passes/PrOs when they draw a pay of Rs. 575/-
p.m. and above. 

It has recently been decided that railway ofticers who were pre-
·viously eligible to take their entire family (wife and children) 
while performing journey on duty would hereafter be allOWed only 
two berths on duty and they can take their minor children with 
them but have to manage only in a coupe or two berths. 

[Ministry of Railways (Railway Board) O.M. No. 78-Be-
ECIVI/lO dated 30-9-1971] 

Cemments of the Committee 

Please see Para 1.57 of the Report-Chapter J. 

Recommendation (Sr. No. 148 Para No. 12.7) 

The Committee stress that the Raflways should prepare a time-
bound programme for electrification of all the stations which have 
electric power in their vicinity so that the benefit of electrification 
is available to the Railway users also. 

Reply of Government 

The recommendaticn has been noted. All efforts will be made 10 
prepare a time-bound 'programme for electrification of all Stations 
which have electric power in their vicinity, subject to the prescrib-
ed ·guidelines and availability of funds. 

[Ministry of Railways (Railway Board) a,M. No. 78-Be-
EC/VI/l0 dated 30-9-1978] 

c;:,mments of the Committee 

Please see Para 1.60 of the Report-Chapter t. 



Jl8 
, , Recommendation (S. No. 152 Para 12.19) 

'rhe Committee feel that generally the passengers are not aware 
of the existence of medical facility on the Railways and it would be 
helpful if the passengers are' informed about it through display 
notices put up in coaches. 

Reply of Government 

Today Railways do ,not accept resPonsibil~ty for. the treatment of 
a sick passenger. The Railway Medical Services are meant primarily 
for looking after the health of the railwaymen ,and to meet contin-
gencies in case of accidents. Sick people generally do not travel 
and jf they have to, they make their own arrangements, whicb is 
expected of them. 

As, ,per the existing provisions, while it is not incumbent on the 
railways to provide medical relief to passengers who take ill. such 
assistance is inv8'l'iably rendered in practice as a matter of courtesy 
to a customer. The charges levied llre on the principle that the 
relationship between a bonafide passenger and a railway doctor must 
be that of a private patient and his medical attendant. 

In regard to pUblicity of the above refelTed practice, the follow-
ing para is published for the guidance of public in the Railway Time 
Table 'Trains at a glance'-April '78. ~, 

"In caSe any medical aid is required on account of any sud-
den injury or Ulness please contact the Guard, ConductO'l" 
or Coach Attendant who will arrange for a Railway Doc-
tor to attend to supply medicines at the prescribed 
charges." 

[Ministry of Railways (Railway Board) a.M. No. 78-BC-EC/VI/IO 
dated 30-9-1978.] 

Comments of the Committee 

Please see Para 1.63 of the Report-Chapter I. 

Recommendation (S: No. 155 Para 12.22) 

The Committee suggest that the Railway may through suggestion 
card system ascertain periodicaUy--say once in a quarter-the reac-
tions of the passengers to the various amenities provided at stations 
and in trains and invite their suggestions to improve them further. 
The reactions and suggestions of the passengef'l? may be particularly 
invited in regard to general cleanliness, booking facilities, behaviour 
of the staff, etc. The Committee would stress that if the suggestion 
card system is to serve any useful purpose, there is need to take 
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proper and prompt follow up action in the light of reactions and 
suggestions of the passengers. They would like the passengers' 
opinions and the improvements made in the light thereof to be 
brought to the notice of Railtway Users' .Consultative Committees at 
Divisional, Zonal and National levels. 

Reply of Governmeat 

Railways have already a system of ascertaining the reaction of 
the passengers about the deficiencies anddefeets in coaching stock, 
food served, services provided by the Railways etc. 

Suggestions/Complaints Books have been provided at all Rail-
way StationslReservation Offices as well as with the staff in trains 
where passengers are welcome to record their suggestions on the 
various facilities prOVided. 

The reactions and suggestions of passengers are examined and 
corrective measures taken to the extent feasible. 

The Railway Users' Consultative Committees at the Divisional 
and Zonal levels take up problems pertaining to the region and all 
suggestions made by memben of these Committees are examined 
and action as feasible taken. At the National level, 3 or 4 important 
subjects are taken by rotation, to make the discussions more pur-
poseful and effective. Any suggestions received from the members 
are examined, and the action talten thereon indicated. However. 
any important improvements made in the amenities provided to pas-
sengers is always discussed by Railway Users' Consultative Com-
mittees functioning at various levels. 

[MiRistry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/lO 
dated 30-9-1978.) 

Comments of the Committee 

Please see Para 1.67 of the Report-Chapter I. 
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RBCOM.I4KNDATIONS/OBSERVATIONS IN RESPECT OF WHICK 
GOVERNMENT'S REPLIES ARE OF INTERIM NATURE 

.~e"tioll .(Sr. He. 1 Para 2.1') 

The Committee note that the list of passenger amenities u ~t 
stande at prelent includes items like provision and improvement of 
approaches aDd circulating areas of goods and parcel oftices, openinC 
of new flag stations or conversion of halts into su.tions, washable 
aprons on passenger platform lines, etc. which can ha'l'dly be llon-
sidered as passenger amenities. The Committee are surprised to 
find that certain items which were deleted from the list of passenger 
amenities in 1961 as a result of 'I'eview were again added to it in 
1965, consequent upon the increase in the allotment of funds for 
passenger amenities from Rs. 3 crores to Rs. 4 crores per annum, 
thereby defeating the very purpose of enhancement of the fund. 
Two more items were again added in 1967 to the already long list 
of pauenger amenities. The Committee also find that'the Railway 
Convention Committee had recommended in March, 1973 that the 
question whether the provision of such facilities should be treated as 
a part of the normal obligations of the Railways as a public carrier 
Or the same should be treated as "Users' Amenity" and the expendi-
ture thereon should be debited to the prevelopment Fund, be gone 
into thoroughly by the Railway Users' Consultative Committee. 

The Committee regret to nott: that instead of implementing the 
recomm~ndation of Railway Convention Committee which was made 
as far back as March 1973 and which was accepted by the Ministry 
of Railways, the Ministry now p'l'opose to refer the matter back to 
the Railway Convention Committee for their reconsideration. The 
Committee regret that .even when the new Lok'Sabha has been in 
position for over eight months, the Ministry have not so far arranged 
for the representation of Members of Parliament on the NRUCC 
in plaCe of the old representatives. The Committee recommend that 
the representation of the Members of Lok Sabha on NRUCC may 
be expedited and the list of passenger amenities reviewed without 
delay in consultation with the representatives of the NRUCC. 

J 20 
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Reply of GowerUHDt 

I~ms which were deleted from the list of passenger amenities in 
the y,e8!' 1961 but again added in the year 19&'1 are; 

(i) Provision of Retiring Rooms. 
(ii) Provision of additional footover bridges at railway stations. 
(iii) 'Provision of washable aprons on passenger platform 

lines 

Two more items which were included in the list of passenger 
amenities in the yeaor 1968 are; 

(i) Extension of platforms to accommoda~ full length trains 
cal'rying additional coaches provided to relieve over-
crowding; and 

(ii) Cost of additional coaches' to compensate the loss in seat-
ing capacity when old coaches are replaced by new coaches 
which have a lower carrying capacity due to provision of 
better facilities. 

Out of the above five items, three items namely provision of ad-
ditional footover bridges, provision of washable aprons and exten-
sion of platforms to accommodate full length trains have since been 
deleted from the list of passenger amenities. The opening of new 
flag stations or conversion of halt stations into flag sta,tions has also 
been excluded from the list of passenger amenities. The deletion 
of the item of additional coaches to compensate the loss in seating 
capacity, is also being considered. The retiring rooms were con-
sidered, for all intents and purposes, as an amenity to passengers 
and were thus reincluded in the list of passenger amenities. How-
ever, as recommended by the Committee, the list of passenger ameni-
ties will be reviewed in consultation with the representatives of the 
NRUCC as soon as the Council is reconstituted for the current term.. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/IO 
dated 29-8-1978.] 

Comments of the Committee 

Please see Para 1.7 of the Report-Chapter 1. 

Recommendation (Sr. No. ~Par. 2'.17) 

"The Committee consider that only those items or services should 
be included' in the list of passenger amenity works as are really 
meant to cater to the comforts, and convenience of the passengers and 
are not related to the operational Or other requirements of the Rail-
ways as a carrier. The Committee, therefore, stress that the list 
208 LS 
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of pasaenger amenities should be carefully reviewed 80 as to retaiD 
only those itema which strictly constitute passehger amenities pro-
per and conform to the popular conception of the term 'passenger 
amenities'." 

Beply of Government 

As indicated in reply to Serial No. I-Para 2.16, three items, 
nam~ly provision of additional footover bridges, provision of wash-
able aprons and extension of platforms to accommodate full length 
trains have since been deleted from the list of passenger amenities. 
The opening of new flag stations or conversion of halt stations into 
flag stattons has also been excluded from the list of passenger ameni-
ties. The deletion of' the item of additional coaches to compensate 
the loss in seating capacity, is also being considered. Further, as 
!"eco{lUl1ended by the Committee. the list of Passenger Amenities 
will be reviewed in consultation with the representatives of the 
NRUCC as soon as the Council is reconstituted for the current term. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/I0 
dated 29-8-1978.] 

Comments of the Committee 

Please see Para 1..7 of the Report-Chapter I. 
Recommendation (Sr. No.3-Para 2.18) • 

"The Committee note that 'other users' amenities like provision 
and improvement of goods and parcel offices, provision of additional 
foot-over bridges to connect parcel offices and goods sheds, etc. have 
also been jncluded in this list, which are also charged to the same 
Fund. They feel that the term "othe!" Railway Users AlIlA!nities" 
may need modiftcationsso that the meagre amount allotted for pas-
sen'fer amenities is really spent for this purpose in the large interest 
of travelling public." 

Reply of Government 

T}le scope of passenger amenities was extended by Raihvay Con-
vention Committee' 1864 so as to include amenities for all users of 
Railway tTansport. Siq,ce then there is a combined list of items of 
amenities both for passengers and other railway Uiers, hence items 
like improvements of Goods and Parcel Offices appear in the List 
of Amenities. Howev:er, as mentioned in reply to (Serial No. 1-
Para 2.16), the list will be reviewed in consultation with the 'I'epre-
sent~tives of the NRUCC as soon as the Council is reconstituted for 
the c\lcrept it~m. 

[Ministry of Railways (Railway Board) C.M. No. 78-BC-EC/VI/IO 
dated 29-8-1978.J 



"'The Committee· find that there have been wide variations in -the 
.:amount allotted for passenger Amenities to different Zonal Railways . 

.. The Committee stress that in view of the fact that even the basic 
.amenities as per norms are lacking at various stations, top priority 
be given .to the provision of funds to zonal ra!lways for providing 
basic amenities at these stations. The Committee would like the 
R.ailway Board to evolve guidelines regarding the basis of allotment 
of funds fqr passenger amenities in consultation with the NRUCC 
for observance by the zonal railways in order to ensure that there 
is a broad uniformity in the provision of these. amenities among the 
various zonal railways as also among the stations of the same 
,category". 

Reply of Government 

As ,.egards the observation regarding wide variations in the 
:amount allotted· for passenger Amenities to different Zonal Railways, 
it m')y be stated that as the annual allotments take into account the 
number and nature of Works in Progress on each Railway, some 
variations from year to year will be unavoidable. Besides, the Zonal 
Railways also vary laorgely in size, in the number of stations and 
in numbers of passengers carried etc. The proposals for works are 
framed keeping in view the approved norms of amenities to be pro-
~·ided at stations and on t,.ains. 

As regards the recommendation regarding evolving guidelines 
for allotment of funds in consultation with the National Railway 
Users Consultative Committee, it is submitted that the NRUCC is 
DOW under reconstitut.ion, on completion of which action will be taken 
for c:onsultation and layi.ng down of suitable guidelines as desired 
by the Estimates Committee. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/IO 
dated 29-8-1978:] 

Recommendation (Sr. No. 26 Para 4,19) 

. The Committee would stt-ess the need for providing adequate 
,fighting and faDS in. :the waiting halls. The Committee would like 
the Railways to ensure that the report of the Committee, appointed 
In .January, 1977 to review the,standaI'd of lJ,ghting for public places, 
maintained by railways and laydown norms, is finalised expeditious-
ly. The Committee also desire that the extent of deficiencies in this 
.ftgard flhould be determined in the light of nO'l'ms which might be 
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laid down by the Committee appointed by the railways for this pur-
pose. The Committee stress that these deficiencies should be made 
IOOd by all the Railways at all the stations within a time':bound pro-
f!'8lDme. 

Reply of Government 

Noted. The Review Committee has been requested to expe(Ute 
the report. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/VI/10 
dated 29-8-19'18.] 

Comments of the Committee 

Please see Para 1.23 of the Report-Chapter I. 

Recommendation No. 29, (Para No. ol.22) 

"The Committee suggest that in the interest of inspiring a feeling 
ol security in the porters and motivate ; them to render better service 
to the passengers the question of providing group insurance cover 
to them, may be finalised and given effect to at an early date. The 
scheme may also be extended to safaiwalas." 

Reply of Government , .. 

The proposal to introduce the Group InsuI'ance Scheme for por-
ters is already under consideration by the Ministry of Railways in 
~onsultation with the Life Insurance Corporation of India and the 
Ministry of LabouI'. The Life Insurance Corporation of India has 
already been requested to formulate a scheme taking various factors 
i.~ consideration. Final decision will be taken after studying the 
various aspects of the scheme in "onsultation with Life Insurance 
Corporation of India and the Ministry of Labour. 

The safaiwalas who are railway employees on regular establish-
ments are covered under the Railway Employees Insurance Scheme 
8S well as the Deposit Linked Insurance Scheme, which are modelled 
OD the lines of the Schemes framed for Central Government em-
ployees. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-ECI 
VI/lO dated 30-9-1978] 

Comments of the Commttee 

The final decision in regard to Group Insurance Scheme for Por-
. ters may be eiXpedited. 
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Beeommeodaticm No. 71. (Para No.8 .• ). 

"The Committee note that guidelines have been issued in regari 
to provision of furniture in retiring rooms. Similar guidelines ia 
regard to provision of furniture in dormitories were being formulated. 
The Committee desire that the issue of these guidelines should be 
expedited and it should be ensured that the furniture is actually 
available in retiring rooms/dormitories as per the guidelines laid 
down." 

Reply of GoverllJllent 

Comments from the Zonal Railways on proviSion of furniture ia 
Retiring rooms/Dormitories ha,ve been received and guidelines are 
being formulated. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/10 dated 30-9-1978] 

Recommendation No. 108 (Para No. 10.80) 

The Committee would like a similar study to be made of the lay-
out for Refreshment Rooms with a view to bring. about improvement. 
and hence customer satisfaction and appeal which would no doubt 
make for larger turnover ,in due course. 

Reply of Government 

The re~ommendation is noted. The Zonal Railways have beeIl 
asked to examine the recommendation and give their views and su,-
gestions in this regard. Further action will be taken on receipt of 
the Reports from the Zonal Railways. 

[Ministry of Railwa.ys (Railway Board) O.M. No. 78-BC-YX!/ 
VI/lO dated 30-9-1978] 

Recommendation No. 111 (Para No. 10.67) 

"The maintenance of the trolleys should receive special care and 
attention so as to bring about sustained improvement. The Com-
m.ittee would like to be informed of the action taken in pursuance 
of these recommendations." 

Reply of Government 

. Th~ recommendat!on has been. accepted and necessary instruc:-
tions have been issued to the Zonal Railways for implementatiQJl 
and reporting the details of the action taken to this Ministry in due 
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course. On receipt of the· reports from the Railways, the Committee:: 
would be informed of the details of action taken. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/I0 dated 30-9-19781 

Recommendation No. 115 (Para No. 10.80 and 10.81) 

"Committee need· hardly stress that proper training of catering 
personnel is a pre-requisite for improving standard of catering. The 
Committee regret to note that in spite of the recommendations of 
the Railway catering and Passenger Amenities Committee, made 
as far back as 1967, no satisfactory arrangements have been made 
for the training of catering staff. 

The Committee are surprised to note that no sFecialised training 
is g:ven to the Gazetted Officers who deJl with the departmental 
catering on the Railways. The Committe are unable to appreciaie 
the contention of the MiniStry of Railways that specialised training 
in detail is not considered necessary for gazetted officers dealing 
with departmental catering as their functions are supervisory and 
managerial. Ln the absence of adequate training and knowledge .... 
the officers may not be able to appreciate fully the problems con-
nected with the catering and to take prompt and appropriate deci-
sions to improve the catering services. The Committee, .therefore .. 
consider that the training of superivisoty officel's is very necessary 
and should receive serious attention of the Ministry. A phased pro-
~e for the training of all such officers be dI'awn up and" 
IliD'plemented so that there is at leait one senior officer well versed 
Dl cl'lerll'lg matters on each Diviidon." 

The recommendation of the Committee has been noted and the'. 
IDatter is being exatnlnd ·furtliet. 

[Kinfstry of Railviity. (Ratlway Board) O.M. No. T8-Be'-ECt 
. VI/I0 dated 3O--~t9781 

BeeommendatiOD No. 120 (P.. No. 18.81) 

''The question of trliinlng of all categories of catering personnel 
should receive the serious attention of the Railways that is deserves: 
and a time bOund programme for the pul"pOse may be drawn up an& 
implemented ind the Committee informed." 
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Reply of GOVerDJllA!lDt 

The recommendation is accepted so far as the non-gazetted stat! 
are concerned. The importance of training has been stressed and 
emphasised on the Railways and they have been asked to train all 
categories of the non-gazetted staff on the basis of a phased time 
bound programme. & regards training of gazetted staff the matter 
is under examination. 

[Ministry of Railways (Railway Board) O.M. No; 78-BC-ECf 
VI/I0 dated 30-9-19781 

Recommendation No. 146, (Para No. 12.5) 

It is surprising that in spite of the assurance given to the Railway 
Convention Committee in October, 1973 that constant liaison was 
being maintained with the State Electricity Boards as many as 
339 stations have remained without electrification even though 
electric power is available in their vicinity. The Committte are 
particularly concerned that a large number of stations have remain-
ed un-electr'ified on Northern, Central, Western, North-eastern 
and Eastern Railways. If the Railways had in fact, established 
proper liaison with the State Electr~city Boards as assured to the 
RCC, the Committee see no reason why the Railways could ·not get 
power as soon as it reached the viCinity of Rcilway stations. In 
tact the Committee consider that by proper planning the fittings 
etc. should have been completed and synchronised with the availa-
bility of power. 

I Reply of GOftII'lIMeDt 

Electrification of railway sta.tiODS is undertaken on the following 
guidelines: 

(i) At least one pair of night trains should be halting at the 
station. , 

(ii) There should be commercial importance of the station 
especially in regard to the number of Passengers 
entraining/de-tI'aining from the night trains. 

(iii) Service connection charges payable to the ele!'tric supply 
undertakings/State Electricity Boards should be reason-
able. 

(iv) Tariff for power supply should be reasonable. 

Railway Stations which become eJlgible for electrificetion b~ 
on the above guideU.nes, are included in the RaUway's Works Pro. 
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grammes ba&ed on the I'ecommendations of Railway User~' Consul-
tative Committee, which recommendations take into considera-
tion the availability of funda for the purpole. 

Adequate liaison is maintained with the State Electricity Board 
for electrification of :railway stations. At present, 295 Railway Sta-
tions have electric power in near vicinity but are awaiting electri-
fication. There is difficulty in electrifying all these Stations be-
cause the State Electricity Boards have laid dovrn unreasonable 
conditions. In case of electrification of 37 Stations, State. Electricity 
Boards want the Railways to contribute to the loans/debentures 
fioated by them inspite of Ministry of Energy having advised them 
not to make this demand, in case of 17 Railway Stations, unusually 
high cost of service connection charges has been demanded and 
149 Stations have not been taken up for electrification for non-avail-
ability of funds. Efforta. however, are being made to electrify as 
many Stations as possible within the prescribed guidelines. Out of ' 
a total of 7975 Railway. Stations on Indian Railways, 4969 Railway 
Stations have already been electrified. It would help electrification 
of Railway Stations if State Electricity Boards adopt a reasonable 
attitude a?d do not want the Railways to pay unreasonable charges. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/10 dated 30-9-1978.] 

Recommendation No. 147, (Para No. 12.6) 

Even in respect of stations which have been programmed for 
electrification by the Railways by 1977-78, it has been stated by the 
Ministry that electrification was subject to satisfactory set-
tlement of unusual c;lemands of voluntary loan contribution/pur-
chase of rural electrification debentures etc. being made by some 
of the Electricity Boards. The Committee are not satisfied with this 
reply. In the opinion of the Committee, the Railways should have 
settled. the matter directly with the Electricity Boards, and failing 
that they should have used the good offices of the Central Electricity 
Authority to resolve the matter instead of allowing the matter to 
linger on indefinitely. 

Reply of Government 

Electrification of Railway Stations has been made subject to com-
pliance with unusual demands of voluntary loan contribution/pur-
chase of rural debentures etc., by' some of the State Electricity 
Board. The allotment of overall funds for the electrification of 
Railway Stations is limited. Besides, no separate Budget allot-
ment is made to' the Railways for' contribution to such voluntary 
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loan schemesllfw-al electrification debentw-es etc. In fact it has 
been considered that such demands from the State Electricity Boards 
are not consistent with the provisions of the Indian Electricity Act 
1910 and Indian Electricity (Supply) Act 1948 and the matter was 
taken up with the State Electricity Boards, Ministry of Energy, Mi-
nistry of Finance and Planning Commission. A decision has been 
reached that the demands of the State Electricity Boards being in-
consistent with the provisions of the above Acts, the Elecricity Boards 
would need to meet such expenditure from funds allotted for the 
transmission and distribution sector in their Annual Plans and that 
the details of any significant outlays on the part of the Electricity 
Boards in giving electric (!onnections to the Rallway Stations 'Would 
be advised to the Planning Commission and Plan Finance Division 
of the Ministry of Finance at the time of formulation of Annual Plans 
and related instructions have been issued by the Ministry of Energy 
to all State Electricity Boards and Power Departments of all Union 
Territories. It is, however, being observed that the State Electricity 
Boards are not yet reconciled with this position. Electrifica,tion of 37 
Stations at prescnt is held up on 'account of such unusual demands 
for voluntary loan contribution/purchase of rural electrification de-
bentures etc. The Ministry of Energy is being approached a,gain. 

[Ministry of Railways (Railway Board) O.M. No. 78-BC-EC/ 
VI/I0 dated 30-9-1978] 

NEW DELm; 
iiPrlZ-23, 1979~­
Vaisakha 3; 1901 (Sj, 

SATYENDRA NARAIN SINHA 
Chairman. 

Estimates Committee. 



APPENDIX I 

LIST OF I PASSENGERS AND OTHER RAILWAY USERS, 
AMENITY WORKS 

(Vide reply to recommendation at S. No. 10) 

Charged to DF(l): 

1. Provision of overhead andlor ground level arrangements at· 
station for filling water in carriages. water supply at stations 
for the use of passengers, including not only general water 
supply arrangements which are used for providing water for 
use of railway users in carriages, station parcel offices and 
goods shed premises, but also purification plants installed, 
water coolers-electric or otherwise, water trollies etc. pro-
vided for use of railway users. 

2. Provi$ion of waiting accommodation including re-inforced 
cement concrete and other types of benches at stations, parcel 
offices, goods sheds etc., including extension or improvements 
to existing waiting arrangements, to meet the requirements of 
railway users. 

3. Refreshment Rooms, Retiring Rooms and vendors' stalls of all 
descriptions at stations, parcel offices, .goods sheds etc. provided 
101' catering to Railway users, except those which the vendors 
are requit'ed by contract to provide at their own cost. 

.. Provision of improvement of latrines provided for railway 
users a stations, parcel oftices, goods sheds, etc. 

5. Iliscellaneous improvements, viz., provision of seats, hedges 
shade trees on platforms, a stations parcel offices and goods 
sheds etc. to cater to the needs of railway users. 

8. Provision of bathing facilities at stations for use of passengers. 
7. Provision or improvement of approacbesand circulating arelllt 

at stations, parcel offices, goods sheds etc. including improved 
lighting tonga-car-taxi-cyc1e rickshaw stands, sheds for bullock 
and othE"r carts, waters troughs etc. to cater in the reqmre-
menta of railway users. 

8. Improvement to existing carriages sUch as provision of fans, 
improved lighting and lavatories, special insulation in Il"OOfs, 
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bigger water tanks in carriage, better fttings etc., intended to 
provide improved facilities to railway users. Cost of addi-
tional coaches to compensate the loss in seating capacity when 
old coaches are replaced by new coaches which have a lower 
carrying capacity due to provision of better facilities for users. 

9. Improved lighting and provision .of fans on platforms or in 
waiting halls and sheds or vendors' stalls at stations, parcel 
offices. goods sheds etc. to cater to the requirements of railway 
users. 

10. Exhibitio'n of sheets time tables in glass fronted frames at 
stations, to serve the requirements of passenged. 

11. Works under all the above heads meant to cater to railway 
users, provided in connection with Melas and required ror 
periods exceeding 6 months. 
NOTE: Works of this nature required for periods less than six 

months will be treated as temporary and charged to 
ordinary Revenue under paragraph 937-G I. 

12. Any ofther works considered esential for meeting the requre-
men~s of railway users at any station, e.g. provision of Infor-
mation Offices or Kiosks, provision of public announcement 
systems etc. 

Charged to ACSPF (C) : 
(i) Provision of goods platforms and covets over goods plat-

forms. 
(ii) Train indfcator boards at important stations of suburban. 

and non-suburban sections. 
(iii) Rest shelters for licensed porters. 
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APPIDIDIX III 

Methods tl.dopted for evaluating loss on overall Cocsching Services 
and Suburban (EMU and Non-ElvfU) Services, 

(Vide reply to recommendation at S. No. 143) 

1. Loss on Coaching Services 

(a) The earnings from coaching services, including passenger 
services. are recorded separately i'n accounts. Sundry other eal'ft-
ings which are not attributable to either coaching or goods services, 
are apportioned between them on a suitable basis. Earnings from 
steam boat and ferry services and suspense transactions are, how-
ever, excluded for the purpose of evaluation of the results of coach-
ing operation:;. 

The expenditure on coaching services, leave alone passenger ser-
vices, is not wholly identifiable in accounts. The portiO'n of ex-
penses attributable to coaching services is arrived at by allocating 
the total expenses to coaching and goods services. Whatever etC-
penses are directly identifiable with either of these services are 
segregated first and allocated in full to the respective cost group. 
Joint or common expenses are then apportioned on suitable bases 
which have been evolved over a period based on the knowledge of 
the nature of operations and the results of sample studies made for 
the purpose. 

The estimated expellses thus arrived at are then compared with 
the earnings from coaching services srrived at the loss or profit on 
coachine services. 

Thia aoes not involve a detailed analysis of costs service-wise e.g., 
passenier, parcel, luggage class wise i.e., A.C., First, Second etc. 

(b) 'fhe prCifitiloss on suburban services (EMU and Non-EMU) 
run within thE:' notified suburban areas is separately worked out on 
the basis of methodology evolved for the purpose. The loss on sub-
urban services so computed is then deducted from the total loss on 

. coaching 1ervices to arrive at the loss on coaching services other than 
suburban services. The loss so computed covers all coaching ser-

ISS 
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vices excluding suburban passenger service-. and non-suburban pas-
senger traffic alane. 

2. Suburban Services 

(a) EMU SERVICES 

(i) Ordinary Working Expenses_For evaluation of the cost of 
operation of the EMU Services, direct costs such $s the entire ex-
penditure on a station or section served only by EMU Services, in-

. cluding cost of staft' working solely for the EMU Services and cost 
of repairs and maintenance of the EMU stock, are allocated to these 
services. Where the services are confined to a particular Division, 
the expenditure of the Division only is taken into account for work-
ing out the cost instead of the total eXpe'D.diture on the entire 
Railway. In respect of repairs and maintenance of Civil Engineer-
ing assets including traCk, the allocation is made between EMU, other 
coaching .lnd goods services on the basis of the respective gross 
tonne kilometres of the respective trains. In the case of joint staff 
common to EMU services as well as other coaching services, the pay 
and allowances of such staff are apportioned in the ratio of number 
of respective trains run. On the Electrical side, the cost of electric 
energy consumed is apportioned in the ratio of power consumption 
of EMU Services to the total power consumpton by all 8,@rvices under 
electric traction. The expenlgeS under repairs and maintenance of 
overhead equipment, etc. are apportioned in the ratio of train 
kilometres of EMU Services to the total train kilometres and shunt-
ing kilometres of all services under electric traction General over-
heads are then allocated on prro-rata basis, viz.; in the ratio of the 
expenses apportioned to EMU Services to the tot a] expenses of the 
Division. Changes in the apportionment of expenses are being con-
templated as part of refinements which will be made available when 
finalised. 

(ii) Depreciation.-Depreciation charges are calculated for EMU 
stock on the present day cost (taking intO account the latest procure-
ment cost) on straight line basis, taking normal life of the assets a. 
25 years. For other as~ets, the amount of depreciation is calculated 
on the .basis of the booked cost, as the present day costs are not 
susceptible of .suitaPle asge~sment. The depreciation charges, SQ 

di!\tributed aggregate to the booked amount. 
(iii) ·Divident.-Interest charges for EMU Services are first cal-

culated on the booked value of the assets charged to the capital 'to 
1he end -of th~ year, at the rates prescribed for calculating divident 
to the Gen.eral Revenues. These are then adjusted pro-ra.ta to the 
actual dividend payments to the General Revenues. 
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(b) NON-EMU SERVICES 

Su'burban-Expenses of Non-EMU coaching services are not available 
at present separately for suburban and non-suburban services. So, 
the average cost of hauling a coaching train one kilometre is calculated 
from which the cost of EMU service is excluded and a revised cost 
per train kilometre for non-EMU coaching services is obtained. To 
this general cost of non-EMU coaching services, certain correction 
factors are applied to accord with the intensive use of rolling stock 
and other assets and on the suburban services, viz.: 

(i) increased fuel consumption on the suburban services. 

(ii) Increase in cost of repairs and maintenance depreciation 
and interest charges due to intensive utilisation of coaches. 

The correction factors have been decided based on ad hoc studies. 
The total costs are then obtained by multiplying the average cost 
per train kilometre as arrived at above by the booked time-table train 
kilometres of the concerned Railway. New studies are being con-
ducted to bring out a revised procedure for assessing the share of 
expenses for non-EMU suburban services. 

(c) EARNINGS 

Passenger 
tickets, as are 
count and in additi 
etc, are taken. 

through season and ordinary 
to suburban services, are taken into ac-

miscellaneous share of a\:lve,rtisemeat 



APPENDIX IV 

(Vidt InU'oduction hI the Report) 

Aaalysis of Action Taken by Government on the 10th Report of the Eltimates Uommitlct' 
(Sixth I.ok Sabha). 

I. Total Number of recommendations • 

II. Recommendations which have been accepted by tJlI~ COl1ll1liurr 
(Nos. 4, 7. 10, 12, 15 to 25, 'J.7, 28, 3D, 32 to 35, 37 to 39, 41 to 
43. 45 to 53 .• 55 to 58, 60. 62, 63, 65 to 70, 72, i3, 75 10 84, 86 
to !)O, 92, 93, 95 to 107, 109, 110. 112, 113, '11" 116, IIH, 119, 
J22 to 124, 126 to 138, 1+0, 142, 1'!I9 to lSI, '54 and 151i 

:"Iiumbf:r 

Percentage to total 

)oJ1. Recommf:rlllatioll' which til .. Cummiu!',' do lIot desi,,!' to PUI'SUC in 
vif:w of (;ov'''''nmrnL's n'plirs (Nos. 1I, 31, 36, 40, 44, 59, 61, 74, 
91, Iii, 12J, 125. 139, 143 and 153). 

Numbrr . 

Perce-ntagt· 11.> lulal 

IV. Recommendations in reapcl' 1 of which replifliiiGovernnlrllt ha\,(' 
not bern ;ten·pted by the C(lmmitt~ (Nos. ~"'9, I~j, '4 .. ,)4, 64-
85,94, 141, '4~, '45, '-1 fl. '5:11 and 155) ' .•. '. 

Number. 

P~r""nlag" I" lolal 

V. RecommclIl\alions in l'r:sP(~" I or" hich final I'pplir's or Gm'el'lIInrli: 
ar~ ~tiJI awaitrd (Nos. I, 2, S, I!, 26, 29, 71, 1011, III, 115. 120, 
146. and 1+7). 

NlImbrl' . 

p~rrt'lItl!ge to total 
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3, Old CoW1 HoWIe Street, 
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22. The English BOQk Store. 
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23. Bahl"ee Brothers, 

.24. 

i 

1118, Lajpatrai· M.rket, 
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Oxford Book " stationery 
Company. Seindta House •. 
:OOIl8Ught Place, 
New Delhi·t. 
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4; S.2nt· Naranklrl Colont;'·" 
Kingsway . Camp, 
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26. The Cent\~al News A.~C')'. 
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Delhi-U003:>. 

28. MIs, Rajcndra Book. Aceney. 
IV -D/511; LaJpat Na,.r, 
Old DOUble Storey, ;;. 
Delhl-i Ui024. 

2.9. Mis. Ashoka Book A.eD.OV. 
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